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Action Taken Report of CPCB in compliance to the orders of Hon’ble National
Green Tribunal dated 28.08.2024 in Original Application No. 553/2024; News item
titled “From Ropar to Hoshiarpur via HP: 30-km detour as illegal mining damages

bridge” appearing in The Indian Express dated 10.04.2024.

1.0 Background and the Orders of National Green Tribunal:

The matter in Original Application No.553 / 2024 is related to a News item titled "From
Ropar to Hoshiarpur via HP : 30 km detour as illegal mining damages bridge" published
in the Indian Express dated April 10.2024, which was registered suo-moto by the Hon’ble

National Green Tribunal.

Earlier, Hon'ble NGT vide order dated 20/05/2024 (Annexure-1) had directed that
“Member Secretary, CPCB is directed to get the spot inspection done and ascertain the

extent of illegal mining in the area concerned and submit the report”

Accordingly. in compliance to the above directions. a report was filed by CPCB on
24/08/2024 (Annexure-2). which was considered on 28/08/2024 and Hon'ble National

Green Tribunal (PB) in order dated 28.08.2024 (Annexure-3) observed that:

Para 03: The reports dated 24.08.2024 have been filed by the Punjab Pollution Control
Board (PPCB) and Central Pollution Control Board (CPCB) stating that the site was

inspected in July 2024 and no illegal sand mining was noticed.

Para 04: It is undisputed that in the month of July 2024, the monsoon season had already
started resulting into flooding of the area. Hence, there was no possibility of detecting
any illegal sand mining. However, Annexure 3 filed along with the report of the CPCB

reveals that as many as six FIRs were registered in the vear 2024 for illegal mining and



100

the details of impounded vehicles reveal that even the Poclain machines were used for the

said illegal mining which was seized.

Hon ble NGT vide above mentioned Order dated 28/08/2024 directed that:

Para 06 : It is not in dispute that by obtaining the satellite images for the period
excluding the monsoon period, the extent of illegal mining in the area concerned can be
ascertained. Hence, we direct the CPCB to obtain the satellite images of the stretch
concerned of last 5 years, excluding the monsoon period. analvses them and ascertain the
extent of illegal sand mining specially 1000 meter both side of the bridge which was

damaged in July 2023.

In compliance to the above directions. a status report was filed by CPCB on 02.12..924
(Annexure-4) which was considered on 04/12/2024 and Hon’ble National Green

Tribunal (PB) vide order dated 04.12.2024 (Annexure-5) further that :

Para 02 : “In the report, it has been submitted that CPCB approached Punjab Remote
Sensing Centre (PRSC) and provided satellite data received from NRSC/ISRO for
analvses and interpretation of the data to ascertain the extent of illegal mining done on

21.11.2024 but the feedback/response from PRSC is awaited.”

Para 03: Learned Counsel for the CPCB seeks four weeks ' time to submit further report.
CPCB has now received the feedback/response from Punjab Remote Sensing Centre
(PRSC) and accordingly the actions taken by CPCB to comply with the directions of

Hon ble NGT is submitted hereunder:

2.0. Actions taken by CPCB for compliance of the Orders of Hon’ble NGT:
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The following actions have been taken by CPCB. to comply with the directions of

Hon ble National Green Tribunal:

iii.

A letter No. CPCB/RD-CHD /Court Case /229/2022/ dated 09/09/2024 was sent
from CPCB Regional Directorate, Chandigarh, along with i) the geo-coordinates
of the bridge under reference, ii) the geo-coordinates of 1000 meter upstream of
the bridge and iii) the geo-coordinates 1000 meter downstream of the bridge to
Member Secretary. Punjab State Pollution Control Board (PSPCB). with a request
to arrange the satellite images of the stretch between Latitude: 31".1523 N,
Longitude: 76.22°38"" E and Latitude: 31.1457 N, Longitude: 76.2339 E. for the
last 5 years of (2018-2023) along with interpretation of the satellite images with
regard to extent and quantum of mining done in this stretch, from Punjab Remote

Sensing Centre (Annexure-6).

Acting on the request of CPCB., PPCB Regional Officer. Ropar sent a request to
Director. Punjab Remote Sensing Centre (PRSC). Ludhiana, for providing satellite
images of the stretch under reference for the last five years. vide email dated
08/10/2024). It was advised by Director, Punjab Remote Sensing Centre (PRSC).
to approach National Remote Sensing Centre (NRSC)/ISRO-Government of India
for satellite image procurement as per the Remote Sensing Data Policy of

Government vide email dated 08/10/2024. (Annexure-7).

Accordingly. Punjab Pollution Control Board (PPCB) approached Director NRSC
/ ISRO through email communication dated 28.10.2024. with a request for
providing the satellite images. In response, Group Head, DOPG, NRSC, ISRO.
informed about the process to be followed through emails dated 28/10/2024 and
29/10/2024 and advised to fill the GE (Government Entity) Form, enabling them
to inform about the modalities to access the data ( Communications to and from

NRSC. ISRO attached as Annexure-8).
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As required by NRSC. the GE Form was filled by CPCB Regional Directorate
Chandigarh on 07/11/2024 for getting access to the data. In response, CPCB.
Regional Directorate. Chandigarh was informed by Group Head. DOPG. NRSC.
ISRO vide email dated 11/11/2024 that there are only few data sheets available for
the period 2018-2023 and the available data could be directly ordered by CPCB
through online portal bhoonidhi.nrsc.gov.in. It was also informed that this data
also be ordered on behalf of CPCB with commitment to pay the cost.
Additionally. it was informed that as per GSTIN, Central Pollution Control Board.
Regional Directorate. Chandigarh is categorized as an NGE (Non-Government
Entity) based on the NRSC Internal Committee’s decision (Statutory body is
neither Government body nor a local authority as per GST) and therefore in view
of this. the data finer than 5 m resolution are priced. The geo-coordinates for 1000
mtr upstream and downstream of the bridge under reference were confirmed by
CPCB Regional Directorate. Chandigarh vide email dated 11/11/2024
(Communications held during 07-12/11/2024 are attached as Annexure-9).

Subsequently. a virtual meeting was also conducted on 12/11/2024 with Group
Head DOPG. NRSC. ISRO to clear doubts. under the data availability and further
process to be followed to access the data. NRSC confirmed the availability of the

following data for the last five years (2018-2023) vide email dated 13/11/2024.

Year |Available imaginary dates with resolutions pmvided|No. of scenes

by NRSC/ISRO
2018 [18/02/2018 C2E merged data with 0.6m resolution 02
19/11/2018 Cartosat-1 Stereo with 2.5m resolution 01
2022  105.05.2022 C2E merged data with 0.6m resolution 02
2023 |13.03.2023 C2E merged data with 0.6m resolution 02




vi.

Vil.

Viil.
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It was also informed by NRSC that NRSC can only provide the data and inference
has to be done at your end or take the help of any nearest State Remote Sensing
Center. Accordingly. CPCB Regional Directorate. Chandigarh. approached Punjab
Remote Sensing Centre vide email dated 14/11/2024. informing the availability of
data  satellite data and  suggestion of NRSC/ISRO  regarding
interpretation/inference of the data by the nearest State Remote Sensing Centre.
Punjab Remote Sensing Centre was also informed that satellite data received from
NRSC/ISRO will be shared with PRSC. for interpretation/inference and the reply
prepared by PSRC’s inference will be filed before the Hon ble NGT (Annexure-

10).

CPCB Regional Directorate, Chandigarh received proforma invoice for the cost of
satellite data (for Cartosat-1 Stereo & C2S Merged data in the period specified.
2018-2023) from the New Space India Limited (NSIL)/ISRO on 12/11/2024
(Annexure-11). After releasing the payment by CPCB. the satellite data from
NRSC/ISRO was received on 20/11/2024 (Annexure-12). NSIL is the commercial
arm of Indian Space Research Organisation (ISRO) with the primary responsibility
of enabling Indian industries to take up high technology space related activities
and is also responsible for promotion and commercial exploitation of the products
and services emanating from the Indian space programme.

Satellite data received from the New Space India Limited provided to Punjab
Remote Sensing Centre vide email dated 21/11/2024. with a request for
interpretation/inference of the data. (Annexure-13). The data which was available
with ISRO/NSIL for the area under reference and provided to CPCB contained 01
Scene (Cartosat-1 Stereo with 2.5m resolution) dated 19/11/2018 with 3 D images
(Cartosat-1 Stereo data contains 2 stereo images which are to be processed to
create a 3D image) and 06 scenes with 2 D images.

A team of CPCB Regional Directorate. Chandigarh. and PPCB Regional Officer.

Ropar visited the Office of the Director. Punjab Remote Sensing Centre for
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discussion regarding interpretation/inference of the data provided by ISRO. PRSC
desired scope of work which has been provided along with Geo-coordinates of the
area concerned and details of the satellite data received from ISRO, by CPCB
regional Directorate, through email dated 27/11/2024 (Annexure-14).

The feedback received from Punjab Remote Sensing Centre (PRSC), Ludhiana via
letter No. PUNSEN/1320-21 dated 02/12/2024 (Annexure-15) is reproduced. as

follows:

“As per discussion and scope of work, the requirement is to map the mining area
with 1 Km upstream and downstream of bridge with co-ordinates supplied, which
involves identifving craters (description of depth is involved). This calls for 3 D

mapping using satellite images.

PRSC does not have capabilities of 3D mapping of satellite images. As such 2D
mapping using satellite images provided can be undertaken. However, 2D
mapping does not give depth of crater (essential to infer if there is mining
activities). 2D mapping can at best infer some disturbances on ground which may

or may not be due to mining”’
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3.0. Submission of CPCB:

It is humbly submitted that:

ii.

iil.

CPCB was directed by Hon’ble NGT vide Order dated 28/08/2024 to obtain the
satellite images of the stretch concerned of last 5 years, excluding the monsoon
period, analyses them and ascertain the extent of illegal sand mining specially

1000 meter both side of the bridge which was damaged in July 2023.

In compliance to the above directions of Hon’ble NGT, CPCB has obtained the
available satellite data for the last five years from NRSC/ISRO.

It was also informed by National Remote Sensing Centre (NRSC)/ISRO that
NRSC can only provide the data and inference has to be done at your end or
take the help of any nearest State Remote Sensing Center. Accordingly. CPCB
approached Punjab Remote Sensing Centre (PRSC) and provided satellite data
received from NRSC/ISRO to PRSC for analysis interpretation of the data, to

ascertain the extent of illegal mining done. on 21/11/2024

As per feedback received from Punjab Remote Sensing Centre (PRSC). Ludhiana
via letter No. PUNSEN/1320-21 dated 02/12/2024. the interpretation of the data
provided by ISRO/NRSC, to ascertain the extent of illegal mining required 3 D
mapping, whereas PRSC does not have capabilities of 3D mapping of satellite
images. PRSC have the capability of 2 D mapping. which does not give depth of

crater to assess the mining activities.
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v. It is suggested that the Mining Department should carry out periodic inspection
during the non-flood period and keep record of illegal mining, if observed

during such inspection, for taking appropriate timely action.

The above report of CPCB is submitted for the consideration of Hon’ble NGT. CPCB

shall abide by the further directions of Hon’ble NGT in this matter.

\w”

Nazimuddin
Scientist- ‘F’
Central Pollution Control Board

25.03.2025
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Annexure-1

[tem No. 02 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 553/2024

News item titled “From Ropar to Hoshiarpur via HP: 30-km detour as
illegal mining damages bridge” appearing in The Indian Express dated

10.04.2024.

Date of hearing: 20.05.2024

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

ORDER

1. This Original Application is registered suo-motu on the basis of the
news item titled “From Ropar to Hoshiarpur via HP: 30-km detour as
illegal mining damages bridge” appearing in The Indian Express dated

10.04.2024.

2. The matter relates to the closure of a bridge on the Swan river,
connecting Nangal with Garhshankar due to indiscriminate sand mining
causing residents of atleast 200 villages in Ropar, district Rupnagar
(Punjab) to take a detour of 30 km. The article alleges that it has been
three months since the bridge was closed, leaving no choice with people
living in these villages and Nangal town in Ropar but to cross over to
Himachal Pradesh and pay an entry fee, while travelling an extra 30 km,

to reach Garhshankar in Hoshiarpur district.

3. The article further alleges that upon a visit to the span of Swan, a
tributary of the Sutlej, it was found that the traffic has found a way to

bypass the bridge by driving through the river bed. It also claims that the


Annexure-1
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authorities were informed several times about the mining taking place in
the area, that is way above the permissible limit and can threaten the
pillars of bridge and that craters more than 30 meters deep were formed
on the river bank. However no action was taken. According to the article,
the foundation of the bridge was also exposed due to mining and
subsequent corrosion of the bank. Finally, the foundation suffered

damage towards the Garshankar site.

1. According to the article, illegal mining was going on in some
villages at odd hours, with the Ilist of villages in Gurdaspur,
Pathankot, Jalandhar, Taran Taran, and Hoshiapur districts. The article
alleges that as per the residents floodwater enters their villages as the
river embankments have weakened due to mining. The groundwater level
has gone down from 20 feet to 100 feet. Water seepage is damaging their
properties. Besides, houses sink in now and then. It further claims that
the physical effects are to be seen by everyone, but psychological effects
are not visible. The very sight of huge machines quarrying sand and
strange people involved in the business taking sand away had its own

psychological effects.

5. The above news item indicates violation of the Sand Mining

Guidelines, 2016 and the provisions of Environment Protection Act, 1986.

b. The news item raises substantial issue relating to compliance of the
environmental norms and implementation of the provisions of scheduled

enactment.

7 Power of the Tribunal to take up the matter suo-motu has been
recognized by the Hon’ble Supreme Court in the matter of “Municipal
Corporation of Greater Mumbai vs. Ankita Sinha & Ors.” reported in 2021

SCC Online SC 897.

10
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8. Hence, we implead following as respondents in this matter:

(i) Punjab Pollution Control Board, through its Member
Secretary, Head office, Vatavaran Bhawan, Nabha Road,

Patiala, Punjab — 147 001

(i) Central Pollution Control Board (CPCB), through its Member
Secretary, Parivesh Bhawan, East Arjun Nagar, Delhi-110032

(iii) Ministry of Environment, Forest and Climate Change,
Regional office (NZ), Bays No. 24-25, Sector 31 A, Dakshin
Marg, Chandigarh, Punjab - 160 030

(iv) Deputy Commissioner/District Magistrate, Rupnagar,
Commissioner Rupnagar Division, Mini  Secretariat

Rupnagar, Punjab — 140 001

0. Let notice be issued to the above Respondents for filing their

response atleast one week before the next date of hearing.

10. Respondent No. 2, Member Secretary, CPCB is directed to get the
spot inspection done and ascertain the extent of illegal mining in the area
concerned and submit the report before the Tribunal atleast one week
before the next date of hearing by e-mail at judicial-ngt@gov.in preferably
in the form of searchable PDF/OCR Support PDF and not in the form of

Image PDF.

11. List on 28.08.2024.

Prakash Shrivastava, CP

Arun Kumar Tyagi, JM

11
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May 20, 2024
Original Application No. 553/2024
AS.

Dr. A. Senthil Vel, EM

12
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 553/2024

IN THE MATTER OF:

News item titled “From Ropar to Hoshiarpur via HP: 30-km detour as illegal
mining damages bridge” appearing in The Indian Express dated 10.04.2024

Index

S. No. | Particulars Page
No.

1. | Report submitted in compliance to the orders of Hon’ble NGT order dated
20.05.2024 in Original Application No. 553/2024; News item titled “From Ropar to
Hoshiarpur via HP: 30-km detour as illegal mining damages bridge” appearing in
The Indian Express dated 10.04.2024.

2. | Annexure- I A copy of Hon’ble NGT order dated 20.05.2024.

3. | Annexure- Il A copy of proceeding of meeting held on the chairmanship of

Additional Deputy Commissioner (G) Rupnagar on 02.07.2024

4. | Annexure- III A copy of proceeding of meeting held on the chairmanship of
Additional Deputy Commissioner (G) Rupnagar on 02.07.2024

5. | Annexure- IV A copy of proceeding of meeting held on the chairmanship of
Additional Deputy Commissioner (G) Rupnagar on 02.07.2024.

6. | Annexure- V Matter of OA No. 553/2024 w.r.t. closure of bridge at Ailgran due to
illegal mining.

7. | Annexure- VI A copy of proceeding of meeting held on the chairmanship of
Additional Deputy Commissioner (G) Rupnagar on 02.07.2024

8. | Annexure- VII A copy of proceeding of meeting held on the chairmanship of
Additional Deputy Commissioner (G) Rupnagar on 02.07.2024

9. | Annexure- VIII Photographs taken during visit.

Filed by Adv. Saurabh Balwani
(On behalf of Central Pollution Control Board)

Dated: 24.08.2024
Place: Delhi
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Central Pollution Control Board
Regional Directorate
BSNL Telephone Exchange,
2% Floor, Sector 49-C., Chandigarh

Report submitted in compliance to the orders of Hon’ble National Green Tribunal dated
20.05.2024 in Original Application No. 553/2024; News item fitled “From Ropar to
Hoshiarpur via HP: 30-km detour as illegal mining damages bridge” appearing in The
Indian Express dated 10.04.2024.

1.0 Background and the Orders of National Green Tribunal:

The matter in Original Application No. 553 / 2024, pertains to a News item titled "From Ropar
to Hoshiarpur via HP: 30 km detour as illegal mining damages bridge" published in the Indian
Express dated Aprill0, 2024, which was registered suo-moto by the Hon’ble national Green

Tribunal.

The Hon’ble National Green Tribunal (PB) vide order dated 20.05.2024 (Annexure-1) had

observed as follows:

Para 02: The matter relates to the closure of a bridge on the Swan River, connecting Nangal with
Garhshankar due to indiscriminate sand mining causing residents of at least 200 villages in Ropar,
district Rupnagar (Punjab) to take a detour of 30 km. The article alleges that it has been three months
since the bridge was closed, leaving no choice with people living in these villages and Nangal town in
Ropar but to cross over to Himachal Pradesh and pay an entry fee, while travelling an extra 30 km, to
reach Garhshankar in Hoshiarpur district.

Para 03: The article further alleges that upon a visit to the span of Swan, a tributary of the Sutlej, it
was found that the traffic has found a way to bypass the bridge by driving through the river bed. It also
claims that the authorities were informed several times about the mining taking place in the area that is
way above the permissible limit and can threaten the pillars of bridge and that craters more than 30
meters deep were formed on the river bank. However, no action was taken. According to the article, the
foundation of the bridge was also exposed due to mining and subsequent corrosion of the bank. Finally,
the foundation suffered damage towards the Garshankar site.

Para 04: According to the article, illegal mining was going on in some villages at odd hours, with the
list of villages in Gurdaspur, Pathankot, Jalandhar, TarnTaran, and Hoshiarpur districts. The article
alleges that as per the residents, floodwater enters their villages as the river embankments have
weakened due to mining. The groundwater level has gone dovwn firom 20 feet to 100 feet. Water seepage
is damaging their properties. Besides, houses sink in now and then. It further claims that the physical
effects are to be seen by evervone, but psychological effects are not visible. The very sight of huge
machines quarrving sand and strange people involved in the business taking sand away has its own
psychological effects.

Para 05: The above news item indicates violation of the Sand Mining Guidelines, 2016 and the
provisions of Environment Protection Act, 1986.

Inspection Report of CPCB in O.A No 553 of 2024 Page1of 8
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While impleading PPCB, CPCB, MoEF&CC and Deputy Commissioner/District Magistrate, Rupnagar,

for filing their response, the following directions were also issued by Hon’ble National Green Tribunal:

Para 10: Respondent No. 2, Member Secretary, CPCB is directed to get the spot inspection
done and ascertain the extent of illegal mining in the area concerned and submit the report
before the Tribunal at least one week before the next date of hearing by e-mail at judicial-

ngt@gov.in.

2.0. Compliance of the Orders of Hon’ble National Green Tribunal by CPCB:

2.1. Site Visit:

Central Pollution Control Board (CPCB) Regional Directorate was requested by IPC-II
Division. CPCB, Head Office Delhi on June 03, 2024 to get the facts in this matter verified and

also to ascertain the extent of illegal mining in the area referred in the News, in compliance to

the directions of Hon'ble NGT.

Accordingly. a team comprising Sh. Jagdish Prasad Meena. Scientist ‘D’ and Sh. Pankaj Saini,
Office Assistant, (Scientific) from CPCB, RD, Chandigarh was deployed for site inspection on
July 02, 2024. CPCB team was also accompanied by a Committee constituted under the
Chairmanship of ADC (Rupnagar) comprising Officials from PPCB, RO Rupnagar, Drainage
cum Mining Division, District Development and Panchayat Officer, Rupnagar, Divisional
Forest officer and Superintendent of Police (D) Rupnagar. The spot inspection was carried out
jointly by the CPCB Team and the Committee constituted by District Administration on July
02, 2024.

3.0 Observations made by the CPCB team during the site visit on 02.07.2024:

1. Kalwa-Nangal Bridge on River Swan situated at village Algran has a total length of
420m and was constructed in the year 2002-2003 by Project Division P.LD.B

Chandigarh, as informed by the Construction Division (B& R Branch) Rupnagar.

!J

As per the report provided by the Executive Engineer, Construction Division PWD
(B&R) Rupnagar, the bridge sustained damage between July 8 and July 11, 2023, due to
heavy rains and flooding. The floodwaters washed away material around the wells of the
High-Level Bridge over the Swan River near the village of Algran on the Kalwan fo
Nangal road (Annexure-2). The report further indicates that five wells of the bridge
have been exposed. and Pier No. 7 has tilted. Consequently, the gap in the expansion

joints has widened at several locations, and a portion of the bridge slab has also settled.

Inspection Report of CPCB in O.A No 553 of 2024 Page2 of 8
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3. Additionally, the PWD Construction Division (B&R) reported that a joint committee
conducted a safety audit of the bridge. Following the audit, the committee recommended
the closure of the bridge to prevent any potential accidents. As a result, the bridge is
currently closed to vehicular traffic for safety reasons.

4. The joint team observed during site inspection that significant erosion had occurred in
the material surrounding 4 out of the 14 pillars under the bridge. It was also observed
that water is flowing through only 4 of the pillars, while the remaining pillars remain
intact, which increases the risk of damage to the bridge. Further, it was informed by the
PWD Department that no mining activity has occurred within 1000 meters above or
below the bridge, and no complaints of illegal mining have been registered by the
department. An estimate of X17.56 crore has been prepared by the concerned department
for repairing the bridge and has been sent to higher authorities for approval (Annexure-
3). The team inspected the riverbed of the Swan River beneath the bridge and extended
their visit tol000 meters upstream and downstream to check for any illegal mining
activities. During the visit, they did not find any evidence of recent mining activity near
the bridge or within the 1000 meter range upstream or downstream, nor did the team

observe any deep craters on the riverbed or its banks.

5. During visit, the joint team observed that the joints on the road slabs above pillars P7,
P6, and P8 had widened, and cracks were present on the top slabs of the bridge. It was
informed that the bridge has been closed to traffic since December 21, 2023. The
concerned department has also requested the police department to close the bridge,

divert traffic, and issue necessary safety instructions to prevent any potential accidents.

6. A public notice board in both local and English languages was observed installed at the

entry and exit points of the bridge, stating that "This Bridge is unsafe for traffic."

7. The team inspected the riverbed of the Swan River beneath the bridge and extended their
visit 1000 meters upstream and downstream to check for any illegal mining activities.
During the visit, they did not find any evidence of recent mining activity near the bridge
or within the 1000 meter range upstream or downstream, nor did the team observe any

deep craters on the riverbed or its banks.

8. The report from the Department of Drainage, Mining, and Geology, Shri Anandpur
Sahib indicates that eight FIRs were filed between 2015 and 2020 for illegal mining
within 1000 meters upstream and downstream of the bridge (Annexure-4).
Additionally, a total of 11 tippers and 6 excavators were confiscated in connection with

these FIRs (Annexure-5).

Inspection Report of CPCB in O.A No 553 of 2024 Page 3 of 8
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9. The visiting team observed a thick layer of water hyacinth floating beneath the bridge,
which had covered the channel through which water flows. The team also interacted
with local fishermen who were fishing in the area where the water channel flows. The
fishermen informed the team that there were no mining activities taking place in that

area.

10. The news article has also raised concerns about the groundwater level declining from 20
feet to 100 feet due to illegal mining. The CPCB team requested groundwater level data
for the area from the Punjab Water Regulatory and Development Authority (PWRDA).
However, in response, PWRDA reported on July 16, 2024, that the issue is not within
their jurisdiction (Annexure-6).Additionally, the Ropar Canal and Groundwater
Division of the Water Resource Department, Punjab. reported that, according to their
records, no studies have been conducted on the depletion of the water table due to
mining. Furthermore, no complaints have been filed with their office regarding the

impact of illegal mining on the water table. (Annexure-7)

11. Photographs taken during visit is attached as (Annexure-8)

4.0. Conclusion and Suggestions:

1. Although no mining activity was observed within 1000 meters of the bridge. nor were
any deep craters found on the riverbed or its banks during site visit, the report from the
Department of Drainage. Mining, and Geology, Shri Anandpur Sahib, reveals that eight
FIRs were filed between 2015 and 2020 for illegal mining within 1000 meters upstream
and downstream of the bridge. Additionally. 11 tippers and 06 excavators were
confiscated in connection with these FIRs. No data was provided to CPCB team with
regards to illegal mining for the period of 2021-2024.Therefore, the possibility of illegal

mining activities in the past occurring near the bridge may not be ruled out.

In view of above, the Enforcement & Monitoring Guidelines for Sand Mining
(EMGSM), 2020, may be rigorously enforced by the Geology and Mining Department.
This includes ensuring that sand and gravel extraction is prohibited within 1000 meters
of major bridges and highways on both sides. All mining sites beyond 1000 meters of
the bridge under reference, if any, may also be inspected to verify compliance with these
guidelines. Additionally, strict monitoring may be conducted by involving the Police,
Forest, and Transportation departments. Adequate check posts should be established

across the district, the operation hours of quarries and depots should be limited to 7 AM

Inspection Report of CPCB in O.A No 553 of 2024 Page 4 of 8
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to 6 PM, and the parking of sand-transporting vehicles within quarry or depot sites

during night or odd hours may be restricted.

2. Given that the PWRDA and the Canal and Groundwater Division of the Water
Resource Department do not have data on the impact of mining on the groundwater
level in the area, if is suggested that the local administration get a study conducted on
the hydro-geological regime of the surrounding area. The data obtained in this study

may be compared with baseline data to assess the impact on the groundwater level.

3. During the site inspection. the joint team observed significant erosion around 4 of the
14 pillars under the bridge, with water flowing through only these 4 pillars while the
others remain intact, which increases the risk of damage to the bridge. Therefore, it is
suggested that concerned department may refer to “National Framework for Sediment
Management, October,2022” published by the Ministry of Jal Shakti, Government of
India, for managing the sediments giving due consideration to environment and

ecology.

Inspection Report of CPCB in O.A No 553 of 2024 Page S of 8
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Names and Signatures of CPCB Team:

Name & Designation Regional Directorate Signature
Sh. Jagdish Prasad Central Pollution Control Board,
Meena, Scientist-‘D’ Regional Directorate, Chandigarh i 9 Ojg[,l.ﬁl\

Sh. Pankaj Saini, Office
Assistant (Scientific)

Central Pollution Control Board,
Regional Directorate, Chandigarh

Inspection Report of CPCB in O.A No 553 of 2024
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[tem No. 02 Court No. 1

Annexure-1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 553/2024

News item titled “From Ropar to Hoshiarpur via HP: 30-km detour as
illegal mining damages bridge” appearing in The Indian Express dated
10.04.2024.

Date of hearing: 20.05.2024

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

ORDER

1 This Original Application is registered suo-motu on the basis of the
news item titled “From Ropar to Hoshiarpur via HP: 30-km detour as
illegal mining damages bridge” appearing in The Indian Express dated

10.04.2024.

2 The matter relates to the closure of a bridge on the Swan river,
connecting Nangal with Garhshankar due to indiscriminate sand mining
causing residents of atleast 200 villages in Ropar, district Rupnagar
(Punjab) to take a detour of 30 km. The article alleges that it has been
three months since the bridge was closed, leaving no choice with people
living in these villages and Nangal town in Ropar but to cross over to
Himachal Pradesh and pay an entry fee, while travelling an extra 30 km,

to reach Garhshankar in Hoshiarpur district.

s |

3 The article further alleges that upon a visit to the span of Swan, a
tributary of the Sutlej, it was found that the traffic has found a way to

bypass the bridge by driving through the river bed. It also claims that the



i

authorities were informed several times about the mining taking place in
the area, that is way above the permissible limit and can threaten the
pillars of bridge and that craters more than 30 meters deep were formed
on the river bank. However no action was taken. According to the article,
the foundation of the bridge was also exposed due to mining and
subsequent corrosion of the bank. Finally, the foundation suffered

damage towards the Garshankar site.

4. According to the article, illegal mining was going on in some
villages at odd hours, with the list of wvillages in Gurdaspur,
Pathankot, Jalandhar, Taran Taran, and Hoshiapur districts. The article
alleges that as per the residents floodwater enters their villages as the
river embankments have weakened due to mining. The groundwater level
has gone down from 20 feet to 100 feet. Water seepage 1s damaging their
properties. Besides, houses sink in now and then. It further claims that
the physical effects are to be seen by everyone, but psychological effects
are not visible. The very sight of huge machines quarrying sand and
strange people involved in the business taking sand away had its own

psychological effects.

B The above news item indicates violation of the Sand Mining

Guidelines, 2016 and the provisions of Environment Protection Act, 1986.

6. The news item raises substantial issue relating to compliance of the
environmental norms and implementation of the provisions of scheduled

enactment.

7. Power of the Tribunal to take up the matter suo-motu has heen
recognized by the Hon’ble Supreme Court in the matter of “Municipal
Corporation of Greater Mumbai vs. Ankita Sinha & Ors.” reported in 2021

SCC Online SC 897.
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8. Hence, we implead following as respondents in this matter:

(1) Punjab Pollution Control Board, through its Member
Secretary, Head office, Vatavaran Bhawan, Nabha Road,
Patiala, Punjab — 147 001

(11) Central Pollution Centrel Board (CPCB), through its Member
Secretary, Parivesh Bhawan, East Arjun Nagar, Delhi-110032

(1) Ministry of Environment, Forest and Climate Change,
Regional office (NZ), Bays No. 24-25, Sector 31 A, Dakshin
Marg, Chandigarh, Punjab — 160 030

(v) Deputy Commissioner/District Magistrate, Rupnagar,
Commissioner Rupnagar Division, Mini  Secretariat

Rupnagar, Punjab — 140 001

9. Let notice be issued to the above Respondents for filing their

response atleast one week before the next date of hearing.

10. Respondent No. 2, Member Secretary, CPCB is directed to get the
spot inspection done and ascertain the extent of illegal mining in the area
concerned and submit the report before the Tribunal atleast one week
before the next date of hearing by e-mail at judicial-ngt@gov.in preferably
in the form of searchable PDF/OCR Support PDF and not in the form of

Image PDF.

11. List on 28.08.2024.

Prakash Shrivastava, CP

Arun Kumar Tyagi, JM
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May 20, 2024
Original Application No. 553/2024
AS.

Dr. A. Senthil Vel, EM
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%,h Annexure-2

Proceedings of meeting held under the
Chairmanship of Additional Deputy Commissioner
(G) Rupnagar on 02.07.2024 at 11.00 AM in Mini
Committee Room at District Complex in the matter
of QA No 553 of 2024 w.rt closure of bridge at
Algran due to illegal mining.

Sl.lbject:-

Ref:- Additional Deputy Commissioner, Rupnagar memo No
1350-58 dated 04-07-2024

Due to Heavy rains/floods on 08-07-2023 to 11-07-
2023, the material flash flow around the wells of High Level
Bridge over Swan Nadi near village Algran crossing Kalwan to
Nangal road . It is stated here that 5 Nos wells of this bridge
have been exposed & Pier No 7 has been titled. Due to this, gap
between Expansion Joint has been increased and some portion
Slab of this bridge also settled. Now this bridge was closed for
vehicular traffic keeping in view the safety of road users.

T R = loamaaan
Executive Engineer,

Const. Divn. PWD B&R Bm.

Rupnagar:y
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OFFICE OF SUB DIVISION?’L ENGINEER, CONST. SUB DIVISION PWD (B&R),

To

RI ANAN% SAHIB.
. T&Ev ~ Email ID: pwdaps@gmail.com

Annexure-3

sub Divisional Magistrate,

Sri Anandpur Sahib.

No. 753 Date— 18.07.2024

Subject: - Proceedings of the meeting held on 02.07.2024 at 11:00 am in OA no 553 of
2024 under the Chairmenship of ADC (G)

Ref:- Your letter no 573-75/M.C-3 dated 18.07.2024

ok o ok ok ok ok ok

Regarding the above subject, in the proceeding of the meeting held on

02.07.24, the items/point which are
follows.:-

_Sr.No_Information requested
1 What is the reason of
damage to the bridge?

2 As to whether the bridge'
is affected due to mining
under the bridge in the
radius of 500 m in

upstream and
~downstream? _
3 As to Whether any

report/complaint files
with concerned
department regarding
_illegal mining? |

4 As to whether any
remedial action proposed
to restore the bridge?

related to this department, the point wise reply is sent as

_Reply

Due to heavy rains/floods during the last years, thieI
material flooded near the high level bridge at village
Algaran on Kalwan to Nangal road, which exposed 05
nos Well of this bridge and tilted Pier 07, which widened
the gap in the expansion joint. This bridge is closed for
vehicular traffic in view of safety. 1
Mining has not taken place within 500 meters above
and below this bridge. '

Since no mining has taken plaa\.ﬁhin 500 meters, no
complaint of illegal mining has been registered by this |

department.
|

An estimate of 17.56 crores has been p;rebz;r_ed by this |
office for the repair of the bridge and sent to the higher

authorities for administrative approval/fund

arrangement. This is pending at the government level.

After the availability of funds, its repair work will be

done.

It is for your kind information and necessary action please.

DA/ x

L

Sub Divisional Engineer,
Const. Sub Divn.PWD B&R Br.,
Sri Anandpur Sahib.
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Execut
-"‘*——-\ie—gﬂglnc -
Ineer/Sri Anandpur Sahlib, Dralnape-Cum-Mining & Geolopy Division, W.R.D.,
Punjinb on, YV.1.10:

To, - Annexure-4
xecutive Lngineer
Punjab Pollution Control Board,
Rupnagar,
No. |2 8ol / Date. ol/o?/u;
024

sub- Proceedings of meeting held on 02.07.2024 at 11:00 Am in OA no.553 of 2

under the chairmanship of ADC (G).
the above subject, itis written to you that the information
held on 02/07/2024 is

With reference to
in the meeting

sought by the Additional Deputy Commissioner

furnished as per the following facts: -

s U/S and D/S from the Ailgran
cord, total eight FIRs
within period of

chines have been

e 500 meter

1. A report on illegal mining in th
ting. As per official re

d at the mee

Bridge has been requeste
n filed in the distance mentioned above

(details attached) have bee

2015 and 2020. In addition to that total 11 Tippers and 6 Poclain ma

seized in these FIRs.
written to the police department for action against the

2. It has already been
accused at the concerned thana through FIRs.

3. This point is not related to this department.

4. A committee was constituted by the Hon'ble Principa

s Department, on Ailgran Bridge, whose report is enclosed

| Secretary, Walter

Resource
y f
/
o f
Sub Divisio{/Engneer!Nangal, [xecutive Engint {r/<hri Anandpur Sahib,
Drainage/Cym-Mining and Drainage-Cum-Mining and
Geology Division, W.R.D. Punjab

Gen!ogyﬂ -Division, W.R.D.




S SRR - et -

Annexure-5

= Fuz% ufer, (gt
JUBIT |

3.
zuta feuet afimas
JUATT |

399 303 -sEMmmAY, (dtgteret)

gt 31-07-2024

fem:  Matter of OA No.553 of 2024 w.r.t closure of bridge at Ailgran due to illegal mining.

H W& A,
ferr vifazs e g3t T fa oo wetfaar ¥ yaefimr v 29 fans fau3 nisA
3 - - - - i -
‘ Sr no. FIR no. Date And U/S Name and addredd | Discription of | Remark \
| | | of accused impounded vehicle | T
|1 04 dated 10-01-2024 Unknown -~ i Ul
I U/S 21(1) 4(1) MM ACT
b PS Nangal - - B L
2 09 dated 23-01-2024 | Baljinder singh @ | 01 pocklain | Ul
U/S 21(1) 4(1) MM ACT | Aman S/o surinder | machine |
| PS Nangal singh R/o #3175 | 02 tippers |
S.J.5 Nagar near bus ,
stand machiwara } |
‘ disst. Ludhiana
| - - D.0A 18-06-2024 |
3 12 dated 29-01-2024  Unknown ' T &= | Ul
‘ U/S 21(1) 4(1) MM ACT
| PSNangal | ‘
4 | 27 dated 15-03-2024 Unknown 01 JCB Machine | Ul
U/s 21(1) 4(1) MM ACT ,01 pocklain ‘
| PS Nangal | | machine,
5 52 dated 14-05-2024  Unknown | -- U
U/S 21(1) 4(1) MM ACT | |
_ |PSNamgal | |
6 |52 dated 19-05-2024 Unknown [ Unknown Tractor | Ui ‘
U/S 21(1) 4(1) MM ACT | Trolly and  land |
| PS Nangal owner ,
v aied 2801205 UIST8E | nknown persons | - UNT
NPB | t
e ™ | I - |
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1132 dated 23-10-2015 U/S |
188,379 IPC & 21(1),4(1) MM
Act PS NPB

|

|

|

| |
|

l

2R

1 Ram
Santokh  singh  R/o |
Llower Surewal PS
Anandpur sahib |
DOA 06-11-2015

2. Kesar singh S/o |
Kamaljit singh R/o
Sawara PS Nurpur bedi ‘
D.OA D8=11-2015

3. Harjinder singh S/o
Kandan singh  R/o |
Chandpur bela PS |
Kiratpur Sahib |

singh
number

D.O.A. 08-11-2015 "

4. Gurbachan singh
S/o Prem singh R/o |
Majara PS Anandpur
sahib(Death has
Happened) [
D.O.A. 17-11-2015

5. Kamaljit singh S/o |
Guljari lal R/o

Sekhonwal Ps ‘
Garhshankar  disst.
Hoshiarpur

D.C.A. 10-01-2016

s/o | 01 tipper without |

23.11.2022

Acqwtted_ 1

34 dated 15-04-2016 U/S
| 188,379 IPC & 21(1),4(1) MM
| Act PS NPB

|

39 dated 25-04-2016
U/S 188, 379 ipc & 21(1)
4(1) MM Act PS NPB

g

Kulwant singh
@baba R/o

__Anandpur sahib
01.Pawan kumgr_sko
Jagdish Ram R/o
Sawara, Teh |
Anandpur sahib

02 Jatinderpal singh ‘

01 dated 07-01-2016
U/S 188, 379 ipc & 21(1)
. 4(1) MM Act PS NPB

S/o Kuldeep chand
R/o  Sawara, Teh |
Anandpur sahib

#aljynder singh @ Rinku
R/O Algran, teh Nangal
Date of arrest 21-01-2016
02 mankeet Singh S/o
Pargat Singh R/0 Seema
Ps Garhshankar dlsst,

1 01 Pocklain machine
Kamastu
01 tipper number PB
12 Q 1807

| Hoshiarpur

W—_CAN

l CAN
08.08.2016

08.02.2020

_At-:quitted

|

4

08.02.2023 ‘

‘_
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PO 23-11-2022

_.]_

. - s— .,+_ S — 1— =
| 63 dated 15-06-2016 Kulwant singh @ | Tipper no. PB 12 Q| Acquitted
baba R/o Anandpur | 2386

| U/S 188, 379 ipc & 21(1)
' 4(1) MM Act PS NPB
|

sahib

02 mandeep singh @
Bhoda R/o Nalhoti,
teh Anandpur sahib
03 Babbudeen S/o
Shafi muhammad
R/o Sadar Banga C/o
Dilbag singh village
haveli
disst. Hoshiarpur
D.0.A 15-06-2016

PS Mahilpur

tipper no PB 10 CW |

0182

tipper no. PB 10 CT
7403

JCB JS2052C

10,06.2022

62 dated 29-05-2018
‘ U/S 188, 379 ipc & 21(1)

| 4(1) MM Act PS NPB

1.Unknown poklan

machine  Driver/Owner

JS 205LC

2. Unknown Tipper

Driver/Owner, Tipper

no PB10CW-0182

3.  Unknown Tipper

Driver/Owner, Tipper

PBO8BN-3288

' 17 dated 17-02-2020
| U/S 21(1) 4(1) MM Act |
PS NPB

. 2.Driver Tata

1.  Driver

Machine No. R210
engine  sernal no.
N633D03AAI

Nikka Ram S/o Chota Ram
R/o Bhuted teh Naina Dewvi
Disst. Bilaspur H.P

D.0.A 27-05-2020
tipper
without number Ravinder
kumar S/o Jagdish Ram
R/o Khaspur PS Harali H P

D.0.A 27-05-2020

| 03 Driver Tipper no. PB-

07-AB-8461, Ashok
Leyland Raj Kumar S/o
Dewan Chand R/o Jattan
majri PS Kathgarh Disst,
SBS Nagar ‘

D.0.A..02-08-2023

Hundai |

9461
| 3.Hyunda
machine

1.Pocklain machine |

15 205LC

2 Tipper..PB-10-CW-
0182

.3 Tipper PB 08-BN-

3288

CAN
20.09.2018

01.  tipper  without
number
2, Tipper na PB 07(T)

Pocklain
R 210 Sr NO
1HSN code 8429

Sd-

uT
22-12-2020

Navneet Singh SP (PBI)

Rupnagar
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Ui A8 fauIas 3 feaw wargel Punjab ~ Wate ‘Kwu &
S® . Tig1se " Develophe ,'_'/"M'h

» & ‘1...9 s2. Fw ™\ | 5273 Floor Sector 17
Ascg 17-# FFeg ioaih

Web Site wwn purda a1l- secretarv pwrdaa punjab

' n:w:fén.-uzgﬂnﬁ.wmﬂ.w.fm

Environmental Engineer
/ Punjab Pollution Control Board.
Regional Ofhice- Rupnagar

Memo No. 138811 PWRDA-STCYO0GENI ’E’ﬁ%ﬁmﬁ&@

Dated. Chandigarh: (6. 0™. Qo2

Sub: Proceedings of meeting held under the Chairmanship of Additional Deputy Commissioner
(G). Rupnagar on 02.07.2024 at 11:00 AM in Mini Committee Room at District Complex in the
matter of OA No. 553 ol 2024 w.r.L. closure ol bridge at Ailgran due to illegal mimng - reg.

—————————

Ref:  Your email dated 04.07.2024 and 09.07.2024

Please refer to the letter no. 1350-38 dated 04.07.2024 (copy attached) on the subject.
2, [tis to inform that the matter does not relate to PWRDA.

This issues with approval ol the competent Authority. U:M‘\L

Technical Manager (GW)

Endet Mo 5138811 L PWARD A - SECYHGENL|28/2022" 0/ SECRE RARY - PWRDA/113Y

A Copy i -ﬁ.nuxmd&\ +o AddiHond) "be\>u'\~} Commissioner () w -t Jefter
No- 4350 — 58 Dated o4 v 202K -fur \ﬂ“vermhm

eaye .

(LW

“Techni cal) H‘t'\\jc"cc"@
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REPORT

Annexure 7

Subject:- _ Proceedings of meeting held under the chairmanship of
Additional Deputy Commissioner(G) Rupnagar on 02.07.2024 at
11:00 AM in Mini Committee room at district complex in the
matter of QA No. 553 of 2024 w.r.t closure of bridge at Algran
Due to illegal mining.

Ref:- Additional Deputy Commissioner Rupnagar memo no. 1350-58
dated 04.07.2024.

In context to above mentioned subject and instructions issued
through letter mentioned in reference the reply of observations is as under :-
a) As per record available in this office no study carried out regarding water
table level reduction due to mining under the bridge in the radius of 500 m
In upstream and downstream.

b) As per record available no any report / complaint filed regarding effect on
water table due to illegal mining in this office.

{ AN

ecutive Engineer
Ropar Canal and Groundwater Division
Water Resources Department Panjab
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Photographs taken during visit:

Annexure-8

1S Pdmri el (e T 140717

View of cracks on the top slab at bridge

View of cracks on the top slab

View of Swan River Downstream

View of Notice Board the bridge is unsafe for traffic

View of bridge at down stream

View of water hyacinth up/ downstream flowing Channel

Inspection Report of CPCB in O.A No 553 of 2024

Page 7 of 8
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View of under bridge and damaged Pillars

View of top of the bridge

View of downstream of river Swam

View of Upstream of river Swan

Inspection Report of CPCB in O.A No 553 of 2024

Page 8 of 8

33



132

Annexure 3

Item No. 15 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 553/2024

News item titled "From Ropar to Hoshiarpur via HP 30-km detour as
illegal mining damages bridge" appearing in The Indian Express dated
10.04.2024.

Date of hearing: 28.08.2024

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE MR. JUSTICE SUDHIR AGARWAL JUDICIAL MEMBER
HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Respondent: Mr. Saurabh Balwani, Adv. for CPCB (Through VC)
Mr. Ankit Siwach, Adv. for Punjab PCB (Through VC)

ORDER

1. In this original application, registered suo motu, the Tribunal is

examining the issue of illegal sand mining in Swan River.

2. The OA has been registered on the basis of the report relating to
the closure of the bridge on the swan river connected Nangal with
Garhshankar due to indiscriminate illegal sand mining in the area

concerned.

3. The reports dated 24.08.2024 have been filed by the Punjab
Pollution Control Board (PPCB) and Central Pollution Control Board
(CPCB) stating that the site was inspected in July 2024 and no illegal

sand mining was noticed.

4. It is undisputed that in the month of July 2024, the monsoon
season had already started resulting into flooding of the area. Hence,
there was no possibility of detecting any illegal sand mining. However,

Annexure 5 filed alongwith the report of the CPCB reveals that as many
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as six FIRs were registered in the year 2024 for illegal mining and the
details of impounded vehicles reveal that even the Poclain machines were

used for the said illegal mining which was seized.

S. The reports so filed by the PPCB and CPCB have been adopted by

the Deputy Commissioner, Rupnagar.

6. It is not in dispute that by obtaining the satellite images for the
period excluding the monsoon period, the extent of illegal mining in the
area concerned can be ascertained. Hence, we direct the CPCB to obtain
the satellite images of the stretch concerned of last 5 years, excluding the
monsoon period, analyse them and ascertain the extent of illegal sand
mining specially 1000 meter both side of the bridge which was damaged

in July 2023.

7. The CPCB may complete this exercise within six weeks and file a

fresh report by e-mail at judicial-ngt@gov.in preferably in the form of

searchable PDF/OCR Support PDF and not in the form of Image PDF.

8. List on 04.12.2024.

Prakash Shrivastava, CP

Sudhir Agarwal, JM

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM

August 28, 2024
Original Application No. 553 /2024
dv
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Annexure 4
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 553/2024

In the Matter of:

News item titled ""From Ropar to Hoshiarpur via HP 30-km detour as illegal

mining damages bridge™ appearing in The Indian Express dated 10.04.2024

Index

Sr. Particulars Page no.

No.

1.  |Report of CPCB in compliance to the Orders of Hon’ble National Green
Tribunal dated 28.08.2024 in Original Application No. 553/2024

2. |Annexure -1 A Copy of Hon’ble NGT vide order dated 20/05/2024

3. JAnnexure-2 A Copy of The Report filed by CPCB dated 24/08/2024 in
compliance of The Hon’ble NGT Order dated 20/05/2024

4. JAnnexure-3 A Copy of Hon’ble National Green Tribunal (PB) vide
order dated 28.08.2024

5.  |Annexure-4 A Copy of the Letter sent from CPCB to Member Secretary,
Punjab State Pollution Control Board dated 09/09/2024

6. |Annexure-5 A Copy of Email for Satellite Image Procurement as per the
Remote Sensing Data Policy Of Government Vide Email Dated
08/10/2024

7. |Annexure-6 A Copy of Email Communications to and from NRSC, ISRO

8.  |Annexure -7 A Copy of Communications held during 07-12/11/2024

9. JAnnexure -8 A Copy of the Email regarding Interpretation/Inference and
the Reply prepared by PSRC’s Inference for filing before the Hon’ble
NGT

10. |Annexure- 9 A Copy of Proforma Invoice received by CPCB Regional
Directorate, Chandigarh for the cost of satellite data (for Cartosat-1 Stereo
& C2S Merged data in the period specified, 2018-2023) from the New
Space India Limited (NSIL)/ISRO dated 12/11/2024
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11. |Annexure-10 A Copy of the Email that the Satellite Data from
NRSC/ISRO was received on 20/11/2024

12. |Annexure- 11 A Copy of the Email that Satellite Data received from the
New Space India Limited provided to Punjab Remote Sensing Centre vide
email dated 21/11/2024

13. |Annexure- 12 A copy of Email regarding PRSC desired scope of work

along with Geo-coordinates of the area concerned and details of the
satellite data received from ISRO by CPCB regional Directorate through

email dated 27/11/2024

Lok

Filed by Adv. Saurabh Balwani
On behalf of Central Pollution Control Board
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Report of CPCB in compliance to the orders of Hon’ble National Green
Tribunal dated 28.08.2024 in Original Application No. 553/2024; News item
titled “From Ropar to Hoshiarpur via HP: 30-km detour as illegal mining
damages bridge” appearing in The Indian Express dated 10.04.2024.

1.0 Background and the Orders of National Green Tribunal:

The matter in Original Application No.553 /2024 is related to a News item titled
"From Ropar to Hoshiarpur via HP : 30 km detour as illegal mining damages
bridge"” published in the Indian Express dated Aprill0.2024, which was
registered suo-moto by the Hon’ble National Green Tribunal.

Hon’ble NGT vide order dated 20/05/2024 (Annexure-1) directed that “Member
Secretary, CPCB is directed to get the spot inspection done and ascertain the extent
of illegal mining in the area concerned and submit the report”™

In compliance to the above directions. a report was filed by CPCB on 24/08/2024
(Annexure-2). which was considered on 28/08/2024 and Hon’ble National Green
Tribunal (PB) vide order dated 28.08.2024 (Annexure-3) further that:

Para 03: The reports dated 24.08.2024 have been filed by the Punjab Pollution
Control Board (PPCB) and Central Pollution Control Board (CPCB) stating that
the site was inspected in July 2024 and no illegal sand mining was noticed.

Para 04: It is undisputed that in the month of July 2024, the monsoon season had
already started resulting into flooding of the area. Hence, there was no possibility
of detecting any illegal sand mining. However, Annexure 5 filed alongwith the report
of the CPCB reveals that as many as six FIRs were registered in the year 2024 for
illegal mining and the details of impounded vehicles reveal that even the Poclain
machines were used for the said illegal mining which was seized.

Para 06 : It is not in dispute that by obtaining the satellite images for the period
excluding the monsoon period, the extent of illegal mining in the area concerned can
be ascertained. Hence, we direct the CPCB to obtain the satellite images of the
stretch concerned of last 5 years, excluding the monsoon period, analyses them and
ascertain the extent of illegal sand mining specially 1000 meter both side of the
bridge which was damaged in July 2023.
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2.0. Action taken by CPCB for compliance of the Orders of Hon’ble NGT:

The following actions have been taken by CPCB, to comply with the directions of

Hon’ble National Green Tribunal:

2

il.

iil.

A letter No. CPCB/RD-CHD /Court Case /229/2022/ dated 09/09/2024
(Annexure-4) was sent from CPCB Regional Directorate, Chandigarh. along
with i) the geo-coordinates of the bridge under reference. ii) the geo-
coordinates of 1000 meter upstream of the bridge and iii) the geo-coordinates
1000 meter downstream of the bridge, to Member Secretary. Punjab State
Pollution Control Board (PSPCB). with a request to arrange the satellite images
of the stretch between Latitude: 310.1523 N. Longitude: 76.22°38"" E and
Latitude: 31.1457 N, Longitude: 76.2339 E. for the last 5 years of (2018-2023)
along with interpretation of the satellite images with regard to extent and
quantum of mining done in this stretch, from Punjab Remote Sensing Centre.
Acting on the request of CPCB. PPCB Regional Officer. Ropar sent a request
to Director. Punjab Remote Sensing Centre (PRSC), Ludhiana. for providing
satellite images of the stretch under reference for the last five years, vide email
dated 08/10/2024). In this regard Director, Punjab Remote Sensing Centre
(PRSC). advised to approach National Remote Sensing Centre (NRSC)/ISRO-
Government of India for satellite image procurement as per the Remote
Sensing Data Policy of Government vide email dated 08/10/2024. (Annexure-
5). Accordingly. Punjab Pollution Control Board (PPCB) approached Director
NRSC / ISRO through email communication dated 28.10.2024, with a request
for providing the satellite images. In response, Group Head. DOPG, NRSC,
ISRO. informed about the process to be followed through a series of emails
dated 28/10/2024 and 29/10/2024 and advised to fill the GE (Government
Entity) Form, enabling them to inform about the modalities to access the data
(communications to and from NRSC. ISRO attached as Annexure-6).

As required by NRSC, the GE Form was filled by CPCB Regional Directorate
Chandigarh on 07/11/2024 for getting access to the data. In response, CPCB,
Regional Directorate, Chandigarh was informed by Group Head, DOPG.
NRSC. ISRO vide email dated 11/11/2024 that there are only few data sheets
available for the period 2018-2023 and the available data could be directly
ordered by CPCB through online portal bhoonidhi.nrsc.gov.in. It was also
informed that this data also be ordered by them on the behalf of CPCB and will
be supplied on commitment to pay the cost. Additionally. it was informed that
as per GSTIN, Central Pollution Control Board, Regional Directorate,
Chandigarh is categorized as a Non-Government Entity (NGE) based on the
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iv.

Vi.

3B

NRSC Internal Committee’s decision (Statutory body is neither Government
body nor a local authority as per GST) and therefore in view of this, the data
finer than 5m resolution are priced. The geo-coordinates for 1000 meter
upstream and downstream of the bridge under reference were confirmed by
CPCB Regional Directorate, Chandigarh vide email dated 11/11/2024
(communications held during 07-12/11/2024 are attached as Annexure-7).
Subsequently. a virtual meeting was also conducted on 12/11/2024 with Group
Head DOPG. NRSC. ISRO to clear doubts, under the data availability and
further process to be followed to access the data. NRSC confirmed the
availability of the following data for the last five years (2018-2023) vide email
dated 13/11/2024.

Year |Available imaginary dates with resolutions|No. of scenes
provided by NRSC/ISRO
2018 [18/02/2018 C2E merged data with 0.6m resolution |02
19/11/2018 Cartosat-1 Stereo with 2.5m resolution |01
2022 105.05.2022 C2E merged data with 0.6m resolution |02
2023 [13.03.2023 C2E merged data with 0.6m resolution |02

[t was also informed by NRSC that NRSC can only provide the data and
inference has to be done at user end or the user may take the help of any
nearest State Remote Sensing Center. Accordingly, CPCB Regional
Directorate, Chandigarh, approached Punjab Remote Sensing Centre vide
email dated 14/11/2024, informing the availability of data satellite data and
suggestion of NRSC/ISRO regarding interpretation/inference of the data by
the nearest State Remote Sensing Centre. Punjab Remote Sensing Centre was
also informed that satellite data receive from NRSC/ISRO will be shared with
PRSC. for interpretation/inference and the reply prepared by PSRC’s
inference will be filed before the Hon ble NGT (Annexure-8).

CPCB Regional Directorate. Chandigarh received proforma invoice for the
cost of satellite data (for Cartosat-1 Stereo & C2S Merged data in the period
specified. 2018-2023) from the New Space India Limited (NSIL)/ISRO on
12/11/2024 (Annexure-9). After releasing the payment by CPCB, the satellite
data from NRSC/ISRO was received on 20/11/2024 (Annexure-10)

Satellite data received from the New Space India Limited provided to Punjab
Remote Sensing Centre vide email dated 21/11/2024, with a request for
interpretation/inference of the data. The feedback from PRSC, is awaited
(Annexure-11)
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Vii.

Y30

A team of CPCB Regional Directorate, Chandigarh, and PPCB Regional
Officer, Ropar visited the Office of the Director, Punjab Remote Sensing
Centre for discussion regarding interpretation/inference of the data provided
by ISRO. PRSC desired scope of work which has been provided along with
Geo-coordinates of the area concerned and details of the satellite data
received from ISRO by CPCB regional Directorate through email dated
27/11/2024 (Annexure-12). The interpretation of the satellite data from
PRSC, is awaited.

3.0. Submission of CPCB:

It is humbly submitted that:

i.

ii.

iii.

CPCB was directed by Hon’ble NGT vide Order dated 28/08/2024 to obtain
the satellite images of the stretch concerned of last 5 years, excluding the
monsoon period, analyses them and ascertain the extent of illegal sand mining
specially 1000 meter both side of the bridge which was damaged in July 2023.
In compliance to the above directions of Hon’ble NGT, CPCB has obtained the
available satellite data for the last five years from NRSC/ISRO (Annexure-10)
It was also informed by National Remote Sensing Centre (NRSC)/ISRO that
NRSC can only provide the data and inference has to be done at user end or the
user may take the help of any nearest State Remote Sensing Center.
Accordingly, CPCB approached Punjab Remote Sensing Centre (PRSC) and
provided satellite data received from NRSC/ISRO to PRSC for analysis
interpretation of the data. to ascertain the extent of illegal mining done, on
21/11/2024. The feedback/response from PRSC is awaited.

In view of the above factand that CPCB doesn’t have the expertise in
interpretation/inference of satellite data. it is humbly submitted that Punjab
Remote Sensing Centre (PRSC) may be involved by Hon’ble National Green
Tribunal in this matter, for further proceedings. The expenses met in this regard
may be met from NGT Environmental Compensation available at CPCB.

CPCB shall abide by further directions of Hon’ble NGT in this matter.

Nazimuddin

Scientist 'F'
Central Pollution Control Board
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Annexure-1

Item No. 02 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 553/2024

News item titled “From Ropar to Hoshiarpur via HP: 30-km detour as
illegal mining damages bridge” appearing in The Indian Express dated

10.04.2024.

Date of hearing: 20.05.2024

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

ORDER

1. This Original Application is registered suo-motu on the basis of the
news item titled “From Ropar to Hoshiarpur via HP: 30-km detour as
illegal mining damages bridge” appearing in The Indian Express dated

10.04.2024.

2. The matter relates to the closure of a bridge on the Swan river,
connecting Nangal with Garhshankar due to indiscriminate sand mining
causing residents of atleast 200 villages in Ropar, district Rupnagar
(Punjab) to take a detour of 30 km. The article alleges that it has been
three months since the bridge was closed, leaving no choice with people
living in these villages and Nangal town in Ropar but to cross over to
Himachal Pradesh and pay an entry fee, while travelling an extra 30 km,

to reach Garhshankar in Hoshiarpur district.

3. The article further alleges that upon a visit to the span of Swan, a
tributary of the Sutlej, it was found that the traffic has found a way to

bypass the bridge by driving through the river bed. It also claims that the



authorities were informed several times about the mining taking place in
the area, that is way above the permissible limit and can threaten the
pillars of bridge and that craters more than 30 meters deep were formed
on the river bank. However no action was taken. According to the article,
the foundation of the bridge was also exposed due to mining and
subsequent corrosion of the bank. Finally, the foundation suffered

damage towards the Garshankar site.

+. According to the article, illegal mining was going on in some
villages at odd hours, with the list of villages in Gurdaspur,
Pathankot, Jalandhar, Taran Taran, and Hoshiapur districts. The article
alleges that as per the residents floodwater enters their villages as the
river embankments have weakened due to mining. The groundwater level
has gone down from 20 feet to 100 feet. Water seepage is damaging their
properties. Besides, houses sink in now and then. It further claims that
the physical effects are to be seen by everyone, but psychological effects
are not visible. The very sight of huge machines quarrying sand and
strange people involved in the business taking sand away had its own

psychological effects.

S. The above news item indicates violation of the Sand Mining

Guidelines, 2016 and the provisions of Environment Protection Act, 1986.

6. The news item raises substantial issue relating to compliance of the
environmental norms and implementation of the provisions of scheduled

enactment.

7. Power of the Tribunal to take up the matter suo-motu has been
recognized by the Hon’ble Supreme Court in the matter of “Municipal
Corporation of Greater Mumbai vs. Ankita Sinha & Ors.” reported in 2021

SCC Online SC 897.
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8. Hence, we implead following as respondents in this matter:

(i) Punjab Pollution Control Board, through its Member
Secretary, Head office, Vatavaran Bhawan, Nabha Road,
Patiala, Punjab - 147 001

(ii) Central Pollution Control Board (CPCB), through its Member
Secretary, Parivesh Bhawan, East Arjun Nagar, Delhi-110032

(ii) Ministry of Environment, Forest and Climate Change,
Regional office (NZ), Bays No. 24-25, Sector 31 A, Dakshin
Marg, Chandigarh, Punjab - 160 030

(iv) Deputy Commissioner/District Magistrate, = Rupnagar,

Commissioner Rupnagar Division, Mini  Secretariat

Rupnagar, Punjab - 140 001

9. Let notice be issued to the above Respondents for filing their

response atleast one week before the next date of hearing.

10. Respondent No. 2, Member Secretary, CPCB is directed to get the
spot inspection done and ascertain the extent of illegal mining in the area
concerned and submit the report before the Tribunal atleast one week
before the next date of hearing by e-mail at judicial-ngt@gov.in preferably
in the form of searchable PDF/OCR Support PDF and not in the form of

Image PDF.

11. List on 28.08.2024.

Prakash Shrivastava, CP

Arun Kumar Tyagi, JM
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May 20, 2024
Original Application No. 553/2024
AS.

Dr. A. Senthil Vel, EM
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Annexure-2 10

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 553/2024

IN THE MATTER OF:

News item titled “From Ropar to Hoshiarpur via HP: 30-km detour as illegal
mining damages bridge” appearing in The Indian Express dated 10.04.2024

Index

S. No. | Particulars Page
No.

1. | Report submitted in compliance to the orders of Hon’ble NGT order dated
20.05.2024 in Original Application No. 553/2024; News item titled “From Ropar to
Hoshiarpur via HP: 30-km detour as illegal mining damages bridge” appearing in
The Indian Express dated 10.04.2024.

2. | Annexure- I A copy of Hon’ble NGT order dated 20.05.2024.

3. | Annexure- II A copy of proceeding of meeting held on the chairmanship of

Additional Deputy Commissioner (G) Rupnagar on 02.07.2024

4. | Annexure- III A copy of proceeding of meeting held on the chairmanship of
Additional Deputy Commissioner (G) Rupnagar on 02.07.2024

5. | Annexure- IV A copy of proceeding of meeting held on the chairmanship of
Additional Deputy Commissioner (G) Rupnagar on 02.07.2024.

6. | Annexure- V Matter of OA No. 553/2024 w.r.t. closure of bridge at Ailgran due to
illegal mining.

7. | Annexure- VI A copy of proceeding of meeting held on the chairmanship of
Additional Deputy Commissioner (G) Rupnagar on 02.07.2024

8. | Annexure- VII A copy of proceeding of meeting held on the chairmanship of
Additional Deputy Commissioner (G) Rupnagar on 02.07.2024

9. | Annexure- VIII Photographs taken during visit.

G

Filed by Adv. Saurabh Balwani
(On behalf of Central Pollution Control Board)

Dated: 24.08.2024
Place: Delhi
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Central Pollution Control Board
Regional Directorate
BSNL Telephone Exchange,
2™ Floor, Sector 49-C, Chandigarh

Report submitted in compliance to the orders of Hon’ble National Green Tribunal dated
20.05.2024 in Original Application No. 553/2024; News item titled “From Ropar to
Hoshiarpur via HP: 30-km detour as illegal mining damages bridge” appearing in The
Indian Express dated 10.04.2024.

1.0 Background and the Orders of National Green Tribunal:

The matter in Original Application No. 553 / 2024, pertains to a News item titled "From Ropar
to Hoshiarpur via HP: 30 km detour as illegal mining damages bridge" published in the Indian
Express dated Aprill0, 2024, which was registered suo-moto by the Hon’ble national Green

Tribunal.

The Hon’ble National Green Tribunal (PB) vide order dated 20.05.2024 (Annexure-1) had

observed as follows:

Para 02: The matter relates to the closure of a bridge on the Swan River, connecting Nangal with
Garhshankar due to indiscriminate sand mining causing residents of at least 200 villages in Ropar,
district Rupnagar (Punjab) to take a detour of 30 km. The article alleges that it has been three months
since the bridge was closed, leaving no choice with people living in these villages and Nangal town in
Ropar but to cross over to Himachal Pradesh and pay an entry fee, while travelling an extra 30 km, to
reach Garhshankar in Hoshiarpur district.

Para 03: The article further alleges that upon a visit to the span of Swan, a tributary of the Sutlej, it
was found that the traffic has found a way to bypass the bridge by driving through the river bed. It also
claims that the authorities were informed several times about the mining taking place in the area that is
way above the permissible limit and can threaten the pillars of bridge and that craters more than 30
meters deep were formed on the river bank. However, no action was taken. According to the article, the
Sfoundation of the bridge was also exposed die to mining and subsequent corrosion of the bank. Finally,
the foundation suffered damage towards the Garshankar site.

Para 04: According to the article, illegal mining was going on in some villages at odd hours, with the
list of villages in Gurdaspur, Pathankot, Jalandhar, TarnTaran, and Hoshiarpur districts. The article
alleges that as per the residents, floodwater enters their villages as the river embankments have
weakened due to mining. The groundhwater level has gone down firom 20 feet to 100 feet. Water seepage
is damaging their properties. Besides, houses sink in now and then. It further claims that the physical
effects are to be seen by everyone, but psychological effects are not visible. The very sight of huge
machines quarrving sand and strange people involved in the business taking sand away has its own
psychological effects.

Para 05: The above news item indicates violation of the Sand Mining Guidelines, 2016 and the
provisions of Environment Protection Act, 1986.

Inspection Report of CPCB in O.A No 553 of 2024 Page 1 of 8
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While impleading PPCB, CPCB, MoEF&CC and Deputy Commissioner/District Magistrate, Rupnagar,

for filing their response, the following directions were also issued by Hon’ble National Green Tribunal:

Para 10: Respondent No. 2, Member Secretary, CPCB is directed to get the spot inspection
done and ascertain the extent of illegal mining in the area concerned and submit the report
before the Tribunal at least one week before the next date of hearing by e-mail at judicial-
ngt@gov.in.

2.0. Compliance of the Orders of Hon’ble National Green Tribunal by CPCB:

2.1. Site Visit:

Central Pollution Control Board (CPCB) Regional Directorate was requested by IPC-II
Division. CPCB, Head Office Delhi on June 03, 2024 to get the facts in this matter verified and
also to ascertain the extent of illegal mining in the area referred in the News, in compliance to

the directions of Hon'ble NGT.

Accordingly, a team comprising Sh. Jagdish Prasad Meena, Scientist ‘D’ and Sh. Pankaj Saini,
Office Assistant, (Scientific) from CPCB, RD, Chandigarh was deployed for site inspection on
July 02, 2024. CPCB team was also accompanied by a Committee constituted under the
Chairmanship of ADC (Rupnagar) comprising Officials from PPCB, RO Rupnagar, Drainage
cum Mining Division, District Development and Panchayat Officer, Rupnagar, Divisional
Forest officer and Superintendent of Police (D) Rupnagar. The spot inspection was carried out
jointly by the CPCB Team and the Committee constituted by District Administration on July
02, 2024.

3.0 Observations made by the CPCB team during the site visit on 02.07.2024:

1. Kalwa-Nangal Bridge on River Swan situated at village Algran has a total length of
420m and was constructed in the year 2002-2003 by Project Division P.I.D.B

Chandigarh, as informed by the Construction Division (B& R Branch) Rupnagar.

o

As per the report provided by the Executive Engineer, Construction Division PWD
(B&R) Rupnagar, the bridge sustained damage between July 8 and July 11, 2023, due to
heavy rains and flooding. The floodwaters washed away material around the wells of the
High-Level Bridge over the Swan River near the village of Algran on the Kalwan to
Nangal road (Annexure-2). The report further indicates that five wells of the bridge
have been exposed, and Pier No. 7 has tilted. Consequently, the gap in the expansion

joints has widened at several locations, and a portion of the bridge slab has also settled.

Inspection Report of CPCB in O.A No 553 of 2024 Page 2 of 8
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3. Additionally, the PWD Construction Division (B&R) reported that a joint committee

conducted a safety audit of the bridge. Following the audit, the committee recommended
the closure of the bridge to prevent any potential accidents. As a result, the bridge is
currently closed to vehicular traffic for safety reasons.

The joint team observed during site inspection that significant erosion had occurred in
the material surrounding 4 out of the 14 pillars under the bridge. It was also observed
that water is flowing through only 4 of the pillars, while the remaining pillars remain
intact, which increases the risk of damage to the bridge. Further, it was informed by the
PWD Department that no mining activity has occurred within 1000 meters above or
below the bridge, and no complaints of illegal mining have been registered by the
department. An estimate of ¥17.56 crore has been prepared by the concerned department
for repairing the bridge and has been sent to higher authorities for approval (Annexure-
3). The team inspected the riverbed of the Swan River beneath the bridge and extended
their visit t01000 meters upstream and downstream to check for any illegal mining
activities. During the visit, they did not find any evidence of recent mining activity near
the bridge or within the 1000 meter range upstream or downstream, nor did the team

observe any deep craters on the riverbed or its banks.

During visit, the joint team observed that the joints on the road slabs above pillars P7,
P6, and P8 had widened, and cracks were present on the top slabs of the bridge. It was
informed that the bridge has been closed to traffic since December 21, 2023. The
concerned department has also requested the police department to close the bridge,

divert traffic, and issue necessary safety instructions to prevent any potential accidents.

A public notice board in both local and English languages was observed installed at the

entry and exit points of the bridge, stating that "This Bridge is unsafe for traffic."

The team inspected the riverbed of the Swan River beneath the bridge and extended their
visit 1000 meters upstream and downstream to check for any illegal mining activities.
During the visit, they did not find any evidence of recent mining activity near the bridge
or within the 1000 meter range upstream or downstream, nor did the team observe any

deep craters on the riverbed or its banks.

The report from the Department of Drainage, Mining, and Geology, Shri Anandpur
Sahib indicates that eight FIRs were filed between 2015 and 2020 for illegal mining
within 1000 meters upstream and downstream of the bridge (Annexure-4).
Additionally, a total of 11 tippers and 6 excavators were confiscated in connection with

these FIRs (Annexure-5).

Inspection Report of CPCB in O.A No 553 of 2024 Page 3 of 8
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The visiting team observed a thick layer of water hyacinth floating beneath the bridge,
which had covered the channel through which water flows. The team also interacted
with local fishermen who were fishing in the area where the water channel flows. The
fishermen informed the team that there were no mining activities taking place in that

area.

The news article has also raised concerns about the groundwater level declining from 20
feet to 100 feet due to illegal mining. The CPCB team requested groundwater level data
for the area from the Punjab Water Regulatory and Development Authority (PWRDA).
However, in response, PWRDA reported on July 16, 2024, that the issue is not within
their jurisdiction (Annexure-6).Additionally, the Ropar Canal and Groundwater
Division of the Water Resource Department, Punjab, reported that, according to their
records, no studies have been conducted on the depletion of the water table due to
mining. Furthermore, no complaints have been filed with their office regarding the

impact of illegal mining on the water table. (Annexure-7)

Photographs taken during visit is attached as (Annexure-8)

4.0. Conclusion and Suggestions:

Although no mining activity was observed within 1000 meters of the bridge, nor were
any deep craters found on the riverbed or its banks during site visit, the report from the
Department of Drainage, Mining, and Geology, Shri Anandpur Sahib, reveals that eight
FIRs were filed between 2015 and 2020 for illegal mining within 1000 meters upstream
and downstream of the bridge. Additionally, 11 tippers and 06 excavators were
confiscated in connection with these FIRs. No data was provided to CPCB team with
regards to illegal mining for the period of 2021-2024.Therefore, the possibility of illegal

mining activities in the past occurring near the bridge may not be ruled out.

In view of above, the Enforcement & Monitoring Guidelines for Sand Mining
(EMGSM), 2020, may be rigorously enforced by the Geology and Mining Department.
This includes ensuring that sand and gravel extraction is prohibited within 1000 meters
of major bridges and highways on both sides. All mining sites beyond 1000 meters of
the bridge under reference, if any, may also be inspected to verify compliance with these
guidelines. Additionally, strict monitoring may be conducted by involving the Police,
Forest, and Transportation departments. Adequate check posts should be established

across the district, the operation hours of quarries and depots should be limited to 7 AM

Inspection Report of CPCB in O.A No 553 of 2024 Page 4 of 8

13
50



15

to 6 PM, and the parking of sand-transporting vehicles within quarry or depot sites

during night or odd hours may be restricted.

2. Given that the PWRDA and the Canal and Groundwater Division of the Water
Resource Department do not have data on the impact of mining on the groundwater
level in the area, if is suggested that the local administration get a study conducted on
the hydro-geological regime of the surrounding area. The data obtained in this study

may be compared with baseline data to assess the impact on the groundwater level.

3. During the site inspection, the joint team observed significant erosion around 4 of the
14 pillars under the bridge, with water flowing through only these 4 pillars while the
others remain intact, which increases the risk of damage to the bridge. Therefore, it is
suggested that concerned department may refer to “National Framework for Sediment
Management, October,2022” published by the Ministry of Jal Shakti, Government of
India, for managing the sediments giving due consideration to environment and

ecology.

Inspection Report of CPCB in O.A No 553 of 2024 Page 5 of 8
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Names and Signatures of CPCB Team:

Name & Designation

Regional Directorate

Signature

Sh. Jagdish Prasad
Meena, Scientist-‘D’

Central Pollution Control Board,

Regional Directorate, Chandigarh

T\Tah!-‘h

23’06

Sh. Pankaj Saini, Office
Assistant (Scientific)

Central Pollution Control Board,

Regional Directorate, Chandigarh
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Annexure-1

Item No. 02 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 553/2024
News item titled “From Ropar to Hoshiarpur via HP: 30-km detour as

illegal mining damages bridge” appearing in The Indian Express dated
10.04.2024.

Date of hearing: 20.05.2024

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER

HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

ORDER

1. This Original Application is registered suo-motu on the basis of the
news item titled “From Ropar to Hoshiarpur via HP: 30-km detour as
illegal mining damages bridge” appearing in The Indian Express dated

10.04.2024.

2. The matter relates to the closure of a bridge on the Swan river,
connecting Nangal with Garhshankar due to indiscriminate sand mining
causing residents of atleast 200 villages in Ropar, district Rupnagar
(Punjab) to take a detour of 30 km. The article alleges that it has been
three months since the bridge was closed, leaving no choice with people
living in these villages and Nangal town in Ropar but to cross over to
Himachal Pradesh and pay an entry fee, while travelling an extra 30 km,

to reach Garhshankar in Hoshiarpur district.

3. The article further alleges that upon a visit to the span of Swan, a
tributary of the Sutlej, it was found that the traffic has found a way to

bypass the bridge by driving through the river bed. It also claims that the
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authorities were informed several times about the mining taking place in
the area, that is way above the permissible limit and can threaten the
pillars of bridge and that craters more than 30 meters deep were formed
on the river bank. However no action was taken. According to the article,
the foundation of the bridge was also exposed due to mining and
subsequent corrosion of the bank. Finally, the foundation suffered

damage towards the Garshankar site.

4. According to the article, illegal mining was going on in some
villages at odd hours, with the list of villages in Gurdaspur,
Pathankot, Jalandhar, Taran Taran, and Hoshiapur districts. The article
alleges that as per the residents floodwater enters their villages as the
river embankments have weakened due to mining. The groundwater level
has gone down from 20 feet to 100 feet. Water seepage is damaging their
properties. Besides, houses sink in now and then. It further claims that
the physical effects are to be seen by everyone, but psychological effects
are not visible. The very sight of huge machines quarrying sand and
strange people involved in the business taking sand away had its own

psychological effects.

S. The above news item indicates violation of the Sand Mining

Guidelines, 2016 and the provisions of Environment Protection Act, 1986.

6. The news item raises substantial issue relating to compliance of the
environmental norms and implementation of the provisions of scheduled

enactment.

7. Power of the Tribunal to take up the matter suo-motu has been
recognized by the Hon’ble Supreme Court in the matter of “Municipal
Corporation of Greater Mumbai vs. Ankita Sinha & Ors.” reported in 2021

SCC Online SC 897.
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8. Hence, we implead following as respondents in this matter:

(1) Punjab Pollution Control Board, through its Member
Secretary, Head office, Vatavaran Bhawan, Nabha Road,
Patiala, Punjab — 147 001

(1))  Central Pollution Control Board (CPCB), through its Member
Secretary, Parivesh Bhawan, East Arjun Nagar, Delhi-110032

(1) Ministry of Environment, Forest and Climate Change,
Regional office (NZ), Bays No. 24-25, Sector 31 A, Dakshin
Marg, Chandigarh, Punjab — 160 030

(iv) Deputy Commissioner/District Magistrate, Rupnagar,
Commissioner Rupnagar Division, Mini  Secretariat

Rupnagar, Punjab — 140 001

9. Let notice be issued to the above Respondents for filing their

response atleast one week before the next date of hearing.

10. Respondent No. 2, Member Secretary, CPCB is directed to get the
spot inspection done and ascertain the extent of illegal mining in the area
concerned and submit the report before the Tribunal atleast one week
before the next date of hearing by e-mail at judicial-ngt@gov.in preferably
in the form of searchable PDF/OCR Support PDF and not in the form of

Image PDF.

11. List on 28.08.2024.

Prakash Shrivastava, CP

Arun Kumar Tyagi, JM

18
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May 20, 2024
Original Application No. 553/2024
AS.

Dr. A. Senthil Vel, EM
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2 1 Annexure-2

Subject:-  Proceedings of meeting held under the
Chairmanship of Additional Deputy Commissioner
(G) Rupnagar on 02.07.2024 at 11.00 AM in Mini
Committee Room at District Complex in the matter
of QA No 553 of 2024 w.r.t closure of bridge at
Algran due to illegal mining.

Ref:- Additional Deputy Commissioner, Rupnagar memo No
1350-58 dated 04-07-2024

Due to Heavy rains/floods on 08-07-2023 to 11-07-
2023, the material flash flow around the wells of High Level
Bridge over Swan Nadi near village Algran crossing Kalwan to
Nangal road . It is stated here that 5 Nos wells of this bridge
have been exposed & Pier No 7 has been titled. Due to this, gap
between Expansion Joint has been increased and some portion
Slab of this bridge also settled. Now this bridge was closed for
vehicular traffic keeping in view the safety of road users.

Doy sasen  laoaaaan
Executive Engineer,

Const. Divn. PWD B&R Bn.

nagar:
- s
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OFFICE OF SU

To

Subject: -

Ref:-

sub Divisional Magistrate,

Sri Anandpur Sahib.

B DIVISIONAL ENGINEER, CONST. SUB DIVISION PWD (B&R
SRI ANANDZLZ SAHIB. ( g

- hE\ail Ip: pwdaps@gmail.com

Annexure-3

No. 753 Date— 18.07.2024

2024 under the Chairmenship of ADC (G)

Your letter no 573-75/M.C-3 dated 18.07.2024

ok 3ok ok ok ok ok ke ok ok ok ok

Proceedings of the meeting held on 02.07.2024 at 11:00 am in OA no 553 of

Regarding the above subject, in the proceeding of the meeting held on

02.07.24, the items/point which are related to this department, the point wise reply is sent as

follows.:-

_Sr.No_Information requested

1

What is the reason of
damage to the bridge?

is affected due to mining
under the bridge in the
radius of 500 m in
upstream and

downstream? _
As to Whether any

report/complaint files
with concerned
department regarding

_illegal mining? |
As to whether any

remedial action proposed
to restore the bridge?

_Reply

Due to heavy rains/floods during the last years, the
material flooded near the high level bridge at village
Algaran on Kalwan to Nangal road, which exposed 05
nos Well of this bridge and tilted Pier 07, which widened

the gap in the expansion joint. This bridge is closed for
| vehicular traffic in view of safety.

Mining has not taken plrace within 500 meters above |
and below this bridge.

Since no mining has taken pla?e‘\o\;it»hin 500 meters,—nb_

complaint of illegal mining has been registered by this |

department.

office for the repair of the bridge and sent to the higher

authorities

for administrative approval/fund

arrangement. This is pending at the government level.
After the availability of funds, its repair work will be

| done.

It is for your kind information and necessary action please.

D.A/ x

L

Sub Divisional Engineer,
Const. Sub Divn.PWD B&R Br.,
Sri Anandpur Sahib.

|
I

An estimate of 17.56 crores has been p'reipairfed by this |

21
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Executi
nee ?
eer/Sri Anandpur Sahib, Drainage-Cum-Mining & Geology Division, W.R.D.,
Punjnb S

To, - Annexure-4
xecutive Lngineer
Punjab Pollution Control Board,
Rupnagar.
No. |2SoYy oate. 01/ 6 )24
in OA no.553 of 2024

sub- Proceedings of meeting held on 02.07.2024 at 11:00 Am

under the chairmanship of ADC (G).
U that the information

subject, it is written to yo
g held on 02/07/2024 is

With reference to the above
sought by the Additional Depuly Commissioner in the meetin
furnished as per the following facts: -

u/s and D/S from the Ailgran
fficial record, total eight FIRs

t on illegal mining in the 500 meters
thin period of

1. A repor
Bridge has been requested at the meeting. As per o
n filed in the distance mentioned above wi

(details attached) have bee
to that total 11 Tippers and 6 Poclain machines have been

2015 and 2020. In addition
seized in these FIRs.
en written to the police department for action against the

2. It has already be

accused at the concerned thana through FIRs.
3. This point is not related to this department.
ary, Water

4. A committee was constituted by the Hon'ble Principal Secret
Ailgran Bridge, whose report is enclosed

Resources Depa rtment, on

l
’ §
nc¢

/ s
Sub Divisiom/ Engneer/Nangal, Executive Engi
Drainage cUm-Mining and Drainage-Cum- ining and
Geanlogy S} _Division, W.R.D. Geology Division, W.R.D. Punjab

r/Shri Anandpur Sahib,
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Annexure-5

W: suz ufen, ot g oret)
JUBIT |

B!
guta fauet afimad
JUAIT |

YT 303 -SE/MmAAL, (Utgtnret)

gt 31-07-2024

femr:  Matter of OA No.553 of 2024 w.r.t closure of bridge at Ailgran due to illegal mining.

" v
ferr nifaz feg ga3t I fa Tor wEt&ar ¥ Haefimt e Ige fors fous nigAa
3 - ) I
’ Sr no. "FIR no. Date And U/S Name and addredd | Discription of | Remark s
L ~ |ofaccused | impounded vehicle R
‘ 1 04 dated 10-01-2024 Unknown - T
’ U/s 21(1) 4(1) MM ACT
| PS Nangal - B | =
|'2 09 dated 23-01-2024 | Baljinder singh @ | 01 pocklainI Ul
U/S 21(1) 4(1) MM ACT | Aman S/o surinder | machine | |
| PS Nangal ' singh R/o #3175 | 02 tippers ‘
S.J.5 Nagar near bus J
stand machiwara |
‘ disst. Ludhiana
| B D.OA 18-06-2024 |
3 12 dated 29-01-2024  Unknown | - ul
U/S 21(1) 4(1) MM ACT ‘
! PSNangal | |
4 | 27 dated 15-03-2024 | Unknown 01 JCB Machine | ul l
U/sS 21(1) 4(1) MM ACT ,01 pocklain ’
‘ PS Nangal | machine,
5 52 dated 14-05-2024 Unknown | - Tu |
U/s 21(1) 4(1) MM ACT ‘ |
. |PSNangal — i l
6 T 52 dated 19-05-2024] Unknown Unknown Tractor ul ‘
U/s 21(1) 4(1) MM ACT Trolly and  land
| PS Nangal owner l
v 14 dated 28012015 U/S 188 (j1\known persons - . UNT

IPC 21(1) 4(1) MM ACT PS
NPB
b
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Act PS NPB

I

7132 dated 23-10-2015 U/S | 1 Ram
188,379 IPC & 21(1),4(1) MM

25

singh
Santokh  singh  R/o |
Lower  Surewal PS
Anandpur sahib |
DO.A 06-11-2015

2. Kesar singh S/o |
Kamaljit singh R/o
Sawara PS Nurpur bedi '
D.OA. 08=11-2015

3. Harjinder singh S/o
Kandan singh  R/o \
Chandpur  bela PS
Kiratpur Sahib

|
D.O.A. 08-11-2015 ‘
|

4. Gurbachan singh
S/o Prem singh R/o |
Majara PS Anandpur |

‘ sahib(Death has

‘ Happened)

D.O.A. 17-11-2015
5. Kamaljit singh S/o |
Guljari lal R/o
Sekhonwal Ps }
Garhshankar  disst.

‘ Hoshiarpur

‘ D.O.A. 10-01-2016

number

s/o | 01 tipper without | Acquitted |

23.11.2022

5|

34 dated 15-04-2016 U/S
| 188,379 IPC & 21(1),4(1) MM

- Act PS NPB
\

39 dated 25-04-2016 | 01.Pawan kumar S/o
U/S 188, 379 ipc & 21(1)

4(1) MM Act PS NPB

"01 dated 07-01-2016
U/S 188, 379 ipc & 21(1)

‘ 4(1) MM Act PS NPB

Kulwant singh
@baba R/o
Anandpur sahib

Jagdish
Sawara,
Anandpur sahib

02 latinderpal singh ‘
S/o Kuldeep chand

R/o  Sawara, Teh |
Anandpur sahib

Ram R/o

Teh

Baljnder singh @ Rinku
R/O Algran, teh Nangal
Date of arrest 21-01 2016
02 mankeet Singh S/o
Pargat Singh R/0 Seema
Ps Garhshankar disst.

| Hoshiarpur

CAN ‘

08.08.2016

01 Pocklain machine
Kamastu

01 tipper number PB
12 Q 1807

CAN
08.02.2020

R Acquittgd_
08.02.2023

|
|
|
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| PO 23-11-2022

— ; .

1

37 763 dated 15-06-2016
| U/5 188, 379 ipc & 21(1)
| 4(1) MM Act PS NPB

I

Kulwant singh @
baba R/o Anandpur
sahib

02 mandeep singh @
Bhoda R/o Nalhoti,
teh Anandpur sahib
03 Babbudeen S/o
Shafi muhammad
R/o Sadar Banga C/o
Dilbag singh village
haveli PS Mahilpur
disst. Hoshiarpur
D.0.A 15-06-2016

| . i - N
| Tipper no. PB 12 Q| Acquitted

|
| 2386 ,

tpper no PB 10 CW
0182

tipper no. PB 10 CT
7403

JCB JS2052C

10.06.2022 |

|

B2 62 dated 29-05-2018
U/S 188, 379 ipc & 21(1)
4(1) MM Act PS NPB

4
|
|

1.Unknown poklan

machine  Driver/Owner
JS 205LC
2. Unknown Tipper

| Driver/Owner, Tipper

no PB10CW-0182
3.  Unknown Tipper

Driver/Owner, Tipper
PBO8BN-3288

1.Pocklain machine [ CAN ’
| 1S 205 LC ‘ 20.09.2018
2 Tipper..PB-10-CW- ‘
0182 |

.3 Tipper PB 08-BN- ‘
3288

!

1 17 dated 17-02-2020
L U/S 21(1) 4(1) MM Act
PSNPB

|

1. Driver Hundai

]Machine No. R210

engine  serial  no.
N633D03AAI

Nikka Ram S/o Chota Ram
R/o Bhuted teh Naina Devi
Disst. Bilaspur H.P

D.0.A 27-05-2020

| 2.Driver  Tata tipper

without number Ravinder
kumar S/o Jagdish Ram
R/o Khaspur PS Haroli H P

D.0.A 27-05-2020

| 03 Drwver Tipper no. PB-
| 07-AB-8461, Ashok

Leyland Raj Kumar S/o
Dewan Chand R/o Jattan
majn PS Kathgarh Disst,
SBS Nagar

D.0.A..02-08-2023

| 01.  tipper  without uT
number
2. Tipper no PB 07(T) 22-12-2020
9461
3.Hyundai Pocklain
machine R 210 Sr NO ‘
IHSN code 8429 }

Sd-
Navneet Singh SP (PBI)
Rupnagar
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WRABE & w9152 TR HEE
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Weh Site www pwrda org

la

Environmental Enginecer
/ Punjab Pollution Control Board.
Regional Office- Rupnagar

Memo No. 138811 PWRDA-SECYOGENI Wﬁ&mﬂ‘w

Dated. Chandigarh: (6. 0™ . Qo2

{ luf”ﬂ

gnZexure-G
/fe\/r

Punjab  Wate Wn &
Develog uw in

fmail- secretary pwrdaa punjab
R38R~ 1/2/3/ . R gt Ao amea

Sub: Proceedings of meeting held under the Chairmanship of Additional Deputy Commissioner
(G). Rupnagar on 02.07.2024 at 11:00 AM in Mini Committee Room at District Complex in the
matter of OA No. 553 o 2024 w.r.t. closure of bridge at Ailgran due to illegal mining - reg.

—————————————————

Ref:  Your email dated 04.07.2024 and 09.07.2024

Pleasc refer to the letter no. 1350-38 dated 04.07.2024 (copy attached) on the subject.

2. It is to inform that the matter does not relate to PWRDA.

This issues with approval ol the competent Authority. U (

[echnical Manager (GW)

Endet No £,138810 L PLWAD A - SECY 5 GENL] 202022 0/b SECRE TRARY - PWRDA/[1 3
A Copy -@,‘mc\c\ +o AddiHond) "De\w'\‘) Covwimi 8Stoner (@) wnt Jefter

No- 4300 ~ 58 Dated o407 2024 Hor e

TW'H on caye .

d’W

~Techii cad Manager(Ge)
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REPORT

Annexure 7

Subject- _ Proceedings of meeting held under the chairmanship of
Additional Deputy Commissioner(G) Rupnagar on 02.07.2024 at
11:00 AM in Mini Committee room at district complex in the
matter of QA No. 553 of 2024 w.r.t closure of bridge at Algran
Due to illegal mining.

Ref:- Additional Deputy Commissioner Rupnagar memo no. 1350-58
dated 04.07.2024.

In context to above mentioned subject and instructions issued
through letter mentioned in reference the reply of observations is as under :-
a) As per record available in this office no study carried out regarding water
table level reduction due to mining under the bridge in the radius of 500 m
In upstream and downstream.

b) As per record available no any report / complaint filed regarding effect on
water table due to illegal mining in this office.

{ AN

ecutive Engineer
Ropar Canal and Groundwater Division
Water Resources Department Panjab

27
64



Photographs taken during visit:

29

Annexure-8

View of Swan River Downstream

View of Notice Board the bridge is unsafe for traffic

View of water hyacinth up/ downstream flowing Channel

Inspection Report of CPCB in O.A No 553 of 2024

Page 7 of 8

28
65



30

View of under bridge and damaged Pillars

View of top of the bridge

View of downstream of river Swam

View of Upstream of river Swan

Inspection Report of CPCB in O.A No 553 of 2024

Page 8 of 8
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Annexure-3 6D

Item No. 15 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 553/2024

News item titled "From Ropar to Hoshiarpur via HP 30-km detour as
illegal mining damages bridge" appearing in The Indian Express dated
10.04.2024.

Date of hearing: 28.08.2024

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE MR. JUSTICE SUDHIR AGARWAL JUDICIAL MEMBER
HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Respondent: Mr. Saurabh Balwani, Adv. for CPCB (Through VC)
Mr. Ankit Siwach, Adv. for Punjab PCB (Through VC)

ORDER

1. In this original application, registered suo motu, the Tribunal is

examining the issue of illegal sand mining in Swan River.

2. The OA has been registered on the basis of the report relating to
the closure of the bridge on the swan river connected Nangal with
Garhshankar due to indiscriminate illegal sand mining in the area

concerned.

3. The reports dated 24.08.2024 have been filed by the Punjab
Pollution Control Board (PPCB) and Central Pollution Control Board
(CPCB) stating that the site was inspected in July 2024 and no illegal

sand mining was noticed.

4. It is undisputed that in the month of July 2024, the monsoon
season had already started resulting into flooding of the area. Hence,
there was no possibility of detecting any illegal sand mining. However,

Annexure 5 filed alongwith the report of the CPCB reveals that as many

30
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as six FIRs were registered in the year 2024 for illegal mining and the
details of impounded vehicles reveal that even the Poclain machines were

used for the said illegal mining which was seized.

5. The reports so filed by the PPCB and CPCB have been adopted by

the Deputy Commissioner, Rupnagar.

6. It is not in dispute that by obtaining the satellite images for the
period excluding the monsoon period, the extent of illegal mining in the
area concerned can be ascertained. Hence, we direct the CPCB to obtain
the satellite images of the stretch concerned of last 5 years, excluding the
monsoon period, analyse them and ascertain the extent of illegal sand
mining specially 1000 meter both side of the bridge which was damaged

in July 2023.

7. The CPCB may complete this exercise within six weeks and file a

fresh report by e-mail at judicial-ngt@gov.in preferably in the form of

searchable PDF/OCR Support PDF and not in the form of Image PDF.

8. List on 04.12.2024.

Prakash Shrivastava, CP

Sudhir Agarwal, JM

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM

August 28, 2024
Original Application No. 553/2024
dv
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Annexure-4 . Y
\:" LiFE &l Premer, wvirg
N7

Lileslyle for :
Environment Central Pollution Control Board

/:M
cnel)

Regional Directorale, Chandigarh
(vatawm, 47 v wraarg aReda warea, s weR)
(MINISTRY OF EMVIRONMENT, FOREST & CLIMATE CHANGE, GOVT. OF INDIA)

Through Email and Speed Post

CPCB/RD-CHD /Court Case 2292022/ Date: D9/092024
ar,

e ah,
ey wewwr PrdEu €S (i),
qaETo yaA, A s, afeamwn

Subject:Compliance of Hon'ble NGT order dated 28.08.2024 in O.A No. 553 /2024 News item
titled "From Ropar to Hoshiarpur via HP 30-km detour as illegal mining damages
bridge" appearing in The Indian Express dated 10.04.2024.- reg,

Sir,

This has reference to Hon'ble NGT order dated 28/08/2024 in the matier of News item titled
"From Ropar to Hoshiarpur via HP 30-km detour as illegal mining damages bridge” appearing in The
Indian Express dated 10.04.2024 (copy enclosed). The reports filed by PPCB and CPCB on
24/08/2024 were considered by Hon’ble National Green Tribunal and accordingly, the following

directions were issued by Hon'ble National Green Tribunal vide order dated 28.08.2024 :

Para 6 It is not in dispute that by obtaining the satellite images for the period excluding the
monsoon period, the extent of illegal mining in the area concerned can be ascertained. Hence, we
direct the CPCB to obtain the satellite images of the streteh concerned of last § years, excluding
the monsoon period, analyse them and uscertain the extent of illegal sand mining specially 1000
meter both side of the bridge which was damaged in July 2023.The CPCB will complete this

exercise within six weeks".

The geo-coordinates of the bridge under reference are: Latitude: 31.25504 N, Longitude:
76.38753 E. The geo-coordinates of 1000 meter upstream of the bridge are Latitude: FIT1523 N
Longitude: 76.22'38"" E and the geo-coordinates 1000 meter downstream of the bridge are :
Latitude: 31.1457 N, Longitude: 76.2339 E.

fivgea gom @, ol Afr, dwer 49 -39, wvdhTs 160 047 war Tt | Head Office
BSNL Telephone Exchange, 2nd Floor, Sector 49-C, Chandigarh-160 047 ftdm wam, € o A, faed -110032
i f Tel.: 0172-2990360 Parivesh Bhawan, East Arjun Nagar, Dethi-110032
§ %@ / Email : rdchandigarh.cpcb@nic. in EPABX zm | Tel.; 011-43102030, 22305792

daarge / Website: hitpJ/iwww.cpch mc in
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In view of the above directions of Hon'ble National Green Tribunal, it is reguested that
concerned Regional Office of PPCB may kindly be asked to arrange the satellite images of the
stretch between Latitude: 31°.1523 N, Longitude: 76.22°38"" E and Latitude: 311437 N,

)

3) along with interpretation of the sateliite

Longitude: 76.2339 E. for thelast § years of (2018-202

i' JLces | > ) B ¢ - - .
nages with regard to extent and quantum of mining done in this stretch. from Punjab Remote

Sensing Centre,

This may Kindly be treated as urgent, being 2 time bound NGT matter.

Tiat.

G

(? "'.1 :’ -, o)
o i e
Encl.: As above
Copy to:

. Deputy Commissioner, Rupnagar, Mini : for kind information and request to give
Secretariat, Near Bus Stand, Rupnagar, instruction to the concerned officials for

Punjab 140001 providing the requisite details on priority please.
2. Divisional Head, IPC-1l, CPCB Head : for kind information please.
Office, Delhi
3. Shri J.P. Meena, Scientist ‘D", CPCB, RD, : for co-ordinating with concerned Regional
Chandigarh Officer, PPCB and ensuring compliance of
Hon'ble NGT Order.
4. PStoMS, CPCB, Delhi  for kind information of Member Secretary.
CPCB please.
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11/21/24, 4:23 PM

Annexure-5

Welcome to Rediffmail: Inbox

O/o Environmental Engineer,
Punjab Pollution Control Board,
Regional Office-Rupnagar

---------- Forwarded message ---------

From: Dr Brijendra Pateriya Director PRSC Ldh <director@prsc.gov.in>

Date: Tue, Oct 8, 2024 at 3:59 PM

Subject: Re: Orders of Hon’ble NGT dated 28.08.2024 passed in Original Application No.
553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km detour as
illegal mining damages bridge” appearing in The Indian Express.

To: <eeroropar@gmail.com>, Harpinder Singh <harpindersingh@prsc.gov.in>

Cc: ppcbsee zp1 <ppcbsee_zp1@yahoo.com>, Sandeep Singh <contact@prsc.gov.in>

https://www.nrsc.gov.in
Dr. Prakash Chauhan Director director[at]nrsc[dot]gov[dot]in (5)3802388 4001, 085
Group Director,NDC

Data & Products Related Queries data[at]nrsc[dot]gov[dot]in 040 2388 4423

From: eeroropar@gmail.com

To: "Dr Brijendra Pateriya Director PRSC Ldh" <director@prsc.gov.in>

Cc: "ppcbsee zp1" <ppcbsee_zp1@yahoo.com>

Sent: Tuesday, October 8, 2024 12:34:36 PM

Subject: Re: Orders of Hon’ble NGT dated 28.08.2024 passed in Original Application No.
553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km detour as
illegal mining damages bridge” appearing in The Indian Express.

Respected Sir,
In reference to your mail on 08.10.2024 at 11:00 AM please share the name of the
concerned person and their contact details, so we can proceed further in this matter.

With Regards,

O/o Environmental Engineer,
Punjab Pollution Control Board,
Regional Office-Rupnagar

On Tue, Oct 8, 2024 at 11:00 AM Dr Brijendra Pateriya Director PRSC Ldh
<director@prsc.gov.in> wrote:
Advise them to approach NRSC/ISRO-Gol for satellite image procurement as per
Remote Sensing Data Policy of Govt.

From: eeroropar@gmail.com

To: "Dr Brijendra Pateriya Director PRSC Ldh" <director@prsc.gov.in>

Cc: "ppcbsee zp1" <ppcbsee_zp1@yahoo.com>

Sent: Tuesday, October 8, 2024 10:38:08 AM

Subject: Re: Orders of Hon’ble NGT dated 28.08.2024 passed in Original Application
No. 553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km
detour as illegal mining damages bridge” appearing in The Indian Express.

Respected Sir,

It is intimated that the CPCB has desired to provide the month wise satellite images of the
stretch between Latitude: 31°.1523 N, Longitude: 76.22°38” E and Latitude: 31.1457 N,
Longitude: 76.2339 E. for the last 5 years of (2018-2023) along with interpretation of the satellite
images with regard to extent and quantum of mining done in this stretch, from Punjab Remote
Sensing Centre.

This is for your kind information.

https://f6mail.rediff.com/ajaxprism/readmail?printable=1&block_images=18&file_name=1732102130.S.146717.2.30556.H.TnJhbWFkZXZpX2RA...  12/13
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11/21/24, 4:23 PM Welcome to Rediffmail: Inbox

With Regards,

O/o Environmental Engineer,
Punjab Pollution Control Board,
Regional Office-Rupnagar

On Mon, Sep 23, 2024 at 4:14 PM Environmental Engineer Rupnagar
<eeroropar@gmail.com> wrote:

Respected Sir,
Kindly download the attachment.

With Regards,

O/o Environmental Engineer,
Punjab Pollution Control Board,
Regional Office-Rupnagar

https://f6mail.rediff.com/ajaxprism/readmail?printable=1&block_images=18&file_name=1732102130.S.146717.2.30556.H.TnJhbWFkZXZpX2RA...

1313
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Annexure-6

11/21/24, 4:20 PM Welcome to Rediffmail: Inbox

Punjab Pollution Control Board,
Regional Office-Rupnagar

---------- Forwarded message ------—--

From: <kaveri_d@nrsc.gov.in>

Date: Tue, Oct 29, 2024 at 2:55 PM

Subject: Re: Orders of Hon’ble NGT dated 28.08.2024 passed in Original Application No.
553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km detour as
illegal mining damages bridge” appearing in The Indian Express.

To: Environmental Engineer Rupnagar <eeroropar@gmail.com>

Cc: ramadevi_d <ramadevi_d@nrsc.gov.in>, swaruparani_k <swaruparani_k@nrsc.gov.in>

It was sent with yesterday's mail too Sir.Resending the form.

Please reply in reply all mode , so my colleagues can take action even if | am not
immediately available.

Mrs.Ramadevi will be available at 040 23884459 .

Regards

Kaveri

From: "Environmental Engineer Rupnagar" <eeroropar@gmail.com>

To: "kaveri d" <kaveri_d@nrsc.gov.in>

Sent: Tuesday, October 29, 2024 2:35:30 PM

Subject: Re: Orders of Hon’ble NGT dated 28.08.2024 passed in Original Application No.
553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km detour as
illegal mining damages bridge” appearing in The Indian Express.

Respected Sir/Mam,

It is intimated that after perusal of the preceding email dated 29.10.2024, it is informed that
Central Pollution Control Board and Punjab Pollution Control Board are Government
Agencies. The satellite images sought by this office are in compliance with the orders
issued by the Hon'ble National Green Tribunal in OA No. 553 of 2024 and the next date of
hearing is fixed on 04.12.2024. The data is required on an urgent basis.

It is therefore requested to provide the FORM to be filled by this office for getting satellite
images and also share the contact number of the concerned person at the earliest.

With Regards,

Olo Environmental Engineer,
Punjab Pollution Control Board,
Regional Office-Rupnagar

On Tue, Oct 29, 2024 at 2:08 PM <kaveri_d@nrsc.gov.in> wrote:
Dear Sir,

In continuation of yesterday's email , we have browsed our archives for the coordinates
mentioned , Latitude 31.252689 and longitude 76.388295 with 10km radius for the period
2018 to 2023 and following are cloud free collections are available.

05May22 & 18Feb2018 & 13Mar2023 from C2S satellites with 60cm Resolution for PAN
sensor (B & W) & 1.6m Resolution for MX sensor (with Blue, Green , Red & Infrared
bands).

Coverage of the area is attached. It may please be noted that High Resolution satellite
data is planned and acquired based only on the demand from the users . Hence Archive
data will be limited and not available periodically.

Kindly arrange to send the Form sent yesterday with all details and based on decision of
the authorized committee for certifying Government Entities , we will inform the required
modalities to access the above data. For Government Entities , data is available as Open
Access at no cost. For Non Government entities , the data is available at fair and
transparent pricing and have to be ordered through the bhoonidhi portal.
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Mrs.D.Ramadevi , Scientist SG and Head , DSSD will be the point of contact .

Regards

Kaveri

Group Head , DPOG
NRSC, ISRO

From: "kaveri d" <kaveri_d@nrsc.gov.in>

To: "eeroropar" <eeroropar@gmail.com>

Cc: "ramadevi_d" <ramadevi_d@nrsc.gov.in>

Sent: Monday, October 28, 2024 3:57:00 PM

Subject: Orders of Hon’ble NGT dated 28.08.2024 passed in Original Application No.
553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km detour as
illegal mining damages bridge” appearing in The Indian Express.

Dear Sir,

Good Afternoon.Kindly find attached the GE declaration form.Please arrange to fill in and
send it as a searchable PDF/OCR PDF on letter head to us, in order to facilitate Open
Access of High resolution data from Cartosat-2S and Cartosat-3 series.As per the Indian
Space Policy 2023 , 5m and coarser data are Open for all and data finer than 5m is
available as Open Access ( at no cost) to all Government Entities except for certain data
sets liked CartoDEM 2.5 and 10m posting , merged and mosaiced datasets.The
declaration form will be scrutinised by the authorised Committee and their decision will be
informed at the earliest.

Meanwhile , we will check availability of data over the given point from 2018 to 2023 .

Regards

Kaveri

Group Head , DPOG
NRSC , ISRO , Hyderabad

From: "Environmental Engineer Rupnagar" <eeroropar@gmail.com>

To: director@nrsc.gov.in, data@nrsc.gov.in

Sent: Monday, October 28, 2024 1:33:07 PM

Subject: [WARNING: ATTACHMENT UNSCANNED]Fwd: Orders of Hon'ble NGT dated
28.08.2024 passed in Original Application No. 553/2024 titled as News item titled “From
Ropar to Hoshiarpur via HP: 30-km detour as illegal mining damages bridge” appearing
in The Indian Express.

Respected Sir,
Respected Sir,

It is intimated that the CPCB has desired to provide the month wise satellite images of the
stretch between the Lattiutude is 31.252689, and longitude is 76.388295 of the site of
Broken Bridge, Ailgran, Rupnagar, Punjab for the last 5 years of (2018-2023) along with
interpretation of the satellite images with regard to extent and quantum of mining done in this stretch,
from Punjab Remote Sensing Centre as well.

It is requested to kindly contact following numbers in case of any further formalities;

1. Sh. Gurinder Pal Singh, Assistant Environmental Engineer - 70873-00301

With Regards,

O/o Environmental Engineer,
Punjab Pollution Control Board,
Regional Office-Rupnagar

With Regards,

O/o Environmental Engineer,
Punjab Pollution Control Board,
Regional Office-Rupnagar
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11/21/24, 4:20 PM Welcome to Rediffmail: Inbox

Also have a virtual meeting to clarify doubts.It would be as per procedure if they are given
demo to directly place order for data through Bhoonidhi.

Regards
Kaveri

From: "Jagdish Meena" <jagdish_cpcb@rediffmail.com>

To: "kaveri d" <kaveri_d@nrsc.gov.in>

Sent: Tuesday, November 12, 2024 11:10:08 AM

Subject: Re: [WARNING: ATTACHMENT UNSCANNED] Fwd: Orders of Hon’ble NGT
dated 28.08.2024 passed in Original Application No. 553/2024 titled as News item titled
“From Ropar to Hoshiarpur via HP: 30-km detour as illegal mining damages bridge”
appearing in The Indian Express.

Respected Madam

Please find enclosed herewith exact area coordinates for your reference. However, As per
your area coordinates data provides shows beyond the area of interest, Therefore, it is
requested to kindly provide the satellite data of the above mentioned coordinates. Further
kindly requested to you arrange a 10-15 minutes virtual mode meeting with interaction of
the provide satellite images to be provided by you to clarify our the competent authority
before finalization of the approval.

With Regards

Jagdish Prasad Meena

Senior Environmental Engineer (Scientist-D)

Central Pollution Control Board

Regional Directorate, Chandigarh

Ministry of Environment ,Forest and Climate Change, Govt of India
BSNL Telephone Exchange,2nd Floor, Sector 49-C, Chandigarh-160047
Mobile No. 6393115414

From: <kaveri_d@nrsc.gov.in>

Sent: Mon, 11 Nov 2024 16:18:21

To: Jagdish Meena <jagdish_cpcb@rediffmail.com>

Cc: ramadevi_d <ramadevi_d@nrsc.gov.in>

Subject: Re: [WARNING: ATTACHMENT UNSCANNED] Fwd: Orders of Hon’ble NGT dated
28.08.2024 passed in Original Application No. 553/2024 titled as News item titled “From
Ropar to Hoshiarpur via HP: 30-km detour as illegal mining damages bridge” appearing in
The Indian Express.

Dear Sir,

Please find attached the details. The attachment shows all details including date of
acquisition and coverage.

A shape file would have been more precise in such cases. In the absence of it , we have
considered the following minimum and maximum points in decimal degrees.

31.1457 to 31.2550 N Lat and 76.2339 to 76.3875 E Long.
Awaiting your response.

Regards
kaveri
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From: "Jagdish Meena" <jagdish_cpcb@rediffmail.com>

To: "kaveri d" <kaveri_d@nrsc.gov.in>

Sent: Monday, November 11, 2024 1:03:06 PM

Subject: Re: [WARNING: ATTACHMENT UNSCANNED] Fwd: Orders of Hon’ble NGT
dated 28.08.2024 passed in Original Application No. 553/2024 titled as News item titled
“From Ropar to Hoshiarpur via HP: 30-km detour as illegal mining damages bridge”
appearing in The Indian Express.

Respected madam,

kindly refer to trial email vide dated 11.11.2024 wherein you are seeking the coordinates.
The geo-coordinates of the bridge under reference are: Latitude: 31.25504 N, Longitude: 76.38753 E.

The geo-coordinates of 1000 meter upstream of the bridge are Latitude: 3 191523 N, Longitude:

76.22°38” E and the geo-coordinates 1000 meter downstream of the bridge are : Latitude: 31.1457 N,

Longitude: 76.2339 E.

With Regards

Jagdish Prasad Meena

Senior Environmental Engineer (Scientist-D)

Central Pollution Control Board

Regional Directorate, Chandigarh

Ministry of Environment ,Forest and Climate Change, Govt of India
BSNL Telephone Exchange,2nd Floor, Sector 49-C, Chandigarh-160047
Mobile No. 6393115414

From: <kaveri_d@nrsc.gov.in>

Sent: Mon, 11 Nov 2024 12:40:07

To: Jagdish Meena <jagdish_cpcb@rediffmail.com>

Cc: ramadevi_d <ramadevi_d@nrsc.gov.in>

Subject: Re: [WARNING: ATTACHMENT UNSCANNED] Fwd: Orders of Hon’ble NGT dated
28.08.2024 passed in Original Application No. 553/2024 titled as News item titled “From
Ropar to Hoshiarpur via HP: 30-km detour as illegal mining damages bridge” appearing in
The Indian Express.

Dear Sir,

We noticed that the coordinates ( please see the trailing mails) are different in different
mails. Please give us the exact coordinates to run the availability again.

Regards
Kaveri

From: "kaveri d" <kaveri_d@nrsc.gov.in>

To: "Jagdish Meena" <jagdish_cpcb@rediffmail.com>

Cc: "ramadevi_d" <ramadevi_d@nrsc.gov.in>

Sent: Monday, November 11, 2024 11:23:19 AM

Subject: Re: [WARNING: ATTACHMENT UNSCANNED] Fwd: Orders of Hon’ble NGT
dated 28.08.2024 passed in Original Application No. 553/2024 titled as News item titled
“From Ropar to Hoshiarpur via HP: 30-km detour as illegal mining damages bridge”
appearing in The Indian Express.

Dear Mr. Jagdish Prasad Meena,
Good Morning. Kindly recall our teleconversation this morning.
As per GSTIN, Central Pollution Control Board , Chandigarh , is categorized as an NGE as

per the Committee ( Statutory body is neither Government body nor a local authority as per
GST) .In view of this , the data finer than 5m resolution are priced.
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There are only few datasets in the 2018-23 timeframe and the details are provided
below.The reason for sparse data availability is because High Resolution Satellites'
acquisitions are user driven.

Cartosat-1

516-254,255 Stereo available on 29/11/2017( 2.5m Stereo Data single band )
516-254.255 PAN A available on 04Apr2018 ( 2.5m single band MONO data)

C3 MX on 09Nov2021 (1.1m resolution)

You may also consult with PRSC and confirm what datasets are required. There are two
ways of getting the data.

The data can be directly ordered through bhoonidhi.nrsc.gov.in or we can order on your
behalf and supply( with commitment to pay) .The total cost would be in the order of
RS.15,000 for all three datasets .Based on your requirement of the datasets from the above
availability , we will provide the quote.

Regards
Kaveri

From: "Jagdish Meena" <jagdish_cpcb@rediffmail.com>

To: "kaveri d" <kaveri_d@nrsc.gov.in>

Sent: Friday, November 8, 2024 12:56:06 PM

Subject: Re: [WARNING: ATTACHMENT UNSCANNED] Fwd: Orders of Hon’ble NGT
dated 28.08.2024 passed in Original Application No. 553/2024 titled as News item titled
“From Ropar to Hoshiarpur via HP: 30-km detour as illegal mining damages bridge”
appearing in The Indian Express.

Respected Madam.

Thanks for reply of the email and further humbly requested to be provided the data on or
before12.11.2024 so as to timely submit the report to Hon'ble National green Tribunal
,Principal Bench New Delhi

With Regards

Jagdish Prasad Meena

Senior Environmental Engineer (Scientist-D)

Central Pollution Control Board

Regional Directorate, Chandigarh

Ministry of Environment ,Forest and Climate Change, Govt of India
BSNL Telephone Exchange,2nd Floor, Sector 49-C, Chandigarh-160047
Mobile No. 6393115414

From: <kaveri_d@nrsc.gov.in>

Sent: Fri, 08 Nov 2024 12:18:27

To: Jagdish Meena <jagdish_cpcb@rediffmail.com>

Cc: ramadevi d <ramadevi_d@nrsc.gov.in>, swaruparani k <swaruparani_k@nrsc.gov.in>,
eeroropar <eeroropar@gmail.com>, narendersharmacpcb <narendersharma.cpcb@gov.in>
Subject: Re: [WARNING: ATTACHMENT UNSCANNED] Fwd: Orders of Hon’ble NGT dated
28.08.2024 passed in Original Application No. 553/2024 titled as News item titled “From
Ropar to Hoshiarpur via HP: 30-km detour as illegal mining damages bridge” appearing in
The Indian Express.

Dear Mr. Jagdish Prasad Meena
Thank you for the mails. While we parallely process the declaration form , which may take a
week or so , in view of the urgency , we will process available data over the said

coordinates and send it electronically(FTP) to all concerned here.

Mrs.Ramadevi , Scientist SG and Head , DSSD will send you the details for facilitating
downloads of the data.
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Regards
Kaveri
Group Head , DPOG , NRSC

From: "Jagdish Meena" <jagdish_cpcb@rediffmail.com>

To: "kaveri d" <kaveri_d@nrsc.gov.in>, "ramadevi d" <ramadevi_d@nrsc.gov.in>,
"swaruparani k" <swaruparani_k@nrsc.gov.in>, "eeroropar" <eeroropar@gmail.com>

Cc: "narendersharmacpcb" <narendersharma.cpcb@gov.in>

Sent: Thursday, November 7, 2024 4:54:25 PM

Subject: [WARNING: ATTACHMENT UNSCANNED]Re: Fwd: Orders of Hon'ble NGT dated
28.08.2024 passed in Original Application No. 553/2024 titled as News item titled “From
Ropar to Hoshiarpur via HP: 30-km detour as illegal mining damages bridge” appearing in
The Indian Express.

Respected Sir/Madam

kindly refer to the trailing mail vide dated 29/10/2024 on the above cited matter vide which
seeking filled format by the concerned agency who needs the access to the satellite
images. In this regards, enclosed herewith duly prescribed format is filled by Central
Pollution Control Board, Regional Directorate, Chandigarh . In view of the above directions
of Hon’ble National Green Tribunal, it is requested to provide the satellite images of the
stretch between Latitude: 310.1523 N, Longitude: 76.22'38” E and Latitude: 31.1457 N,
Longitude: 76.2339 E. for the last 5 years of (2018-2023) along with interpretation of the
satellite images with regard to extent and quantum of mining done in this stretch. The
matter is listed on 04/12/2024.

This may kindly be treated as urgent, being a time bound NGT matter.

With Regards

Jagdish Prasad Meena

Senior Environmental Engineer (Scientist-D)

Central Pollution Control Board

Regional Directorate, Chandigarh

Ministry of Environment ,Forest and Climate Change, Govt of India
BSNL Telephone Exchange,2nd Floor, Sector 49-C, Chandigarh-160047
Mobile No. 6393115414

From: Environmental Engineer Rupnagar <eeroropar@gmail.com>

Sent: Thu, 07 Nov 2024 12:14:51

To: jagdish cpcb <jagdish_cpcb@rediffmail.com>

Subject: Fwd: Orders of Hon’ble NGT dated 28.08.2024 passed in Original Application No.
553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km detour as
illegal mining damages bridge” appearing in The Indian Express.

Respected Sir,

Kindly peruse the trailing mail with the NRSC, w.r.t procuring the necessary
images in the subject matter (Original Application No. 553/2024 titled as News
item titled “From Ropar to Hoshiarpur via HP: 30-km detour as illegal mining
damages bridge” appearing in The Indian Express)

NRSC has provided the format to be filled by the concerned agency who needs
the access to the satellite images.

This is for your information and further necessary action in the matter please.
With Regards,
O/o Environmental Engineer,
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rediffmail Mailbox of jagdish_cpcb

Subject: Re: Orders of Hon’ble NGT dated 28.08.2024 passed in Original
Application No. 553/2024 titled as News item titled “From Ropar to
Hoshiarpur via HP: 30-km detour as illegal mining damages bridge”
appearing in The Indian Express.

From: Jagdish Meena<jagdish_cpcb@rediffmail.com> on Thu, 21 Nov 2024 13:11:33

To: "director@prsc.gov.in"<director@prsc.gov.in>,"harpindersingh@prsc.gov.in"
<harpindersingh@prsc.gov.in>,"contact@prsc.gov.in"<contact@prsc.gov.in>

Cc: "narendersharmacpcb"<narendersharma.cpcb@gov.in>,"eeroropar@gmail.com”
<eeroropar@gmail.com>,"ppcbsee_zp1@yahoo.com"<ppcbsee_zp1@yahoo.com>

6 attachment(s) - FTP-105188_item_3.pdf (147.87KB) , FTP-105188_ltem_No_01.pdf (493.07KB), FTP-
105188_item_no_2.pdf (148.42KB) , FTP-105188_item_No_6.pdf (365.51KB), FTP-ON105189_ltem_No_1.pdf
(132.38KB) , FTP-ON105188_Item_No_4.pdf (271.24KB)

Respected Sir,

In continuation to the trailing mail, CPCB RD Chandigarh has received the data from NRSC/ISRO
regarding the above cited matter. The login credentials for the encrypted data is attached herewith for
your reference. The files with order no. 105188 have 5 items in it and Order no. 105189 has one item in it
for the decryption.

In view of the above and the fact that matter is related to the state of Punjab, it is requested for
interpretation /inference of the same, in line with the orders of Hon'ble NGT . The reply prepared
based on the interpretation/inference of the data, provided by PRSC, will be filed before the Hon'ble
NGT.

With Regards

Jagdish Prasad Meena

Senior Environmental Engineer (Scientist-D)

Central Pollution Control Board

Regional Directorate, Chandigarh

Ministry of Environment ,Forest and Climate Change, Govt of India
BSNL Telephone Exchange,2nd Floor, Sector 49-C, Chandigarh-160047
Mobile No. 6393115414

From: "Jagdish Meena"<jagdish_cpcb@rediffmail.com>

Sent: Thu, 14 Nov 2024 12:53:06

To: <director@prsc.gov.in>,<eeroropar@gmail.com>,<harpindersingh@prsc.gov.in>,<ppcbsee_zp1@yahoo.com>,
<contact@prsc.gov.in>

Cc: "narendersharmacpcb"<narendersharma.cpcb@gov.in>

Subject: Re: Orders of Hon’ble NGT dated 28.08.2024 passed in Original Application No. 553/2024 titled as News item
titled “From Ropar to Hoshiarpur via HP: 30-km detour as illegal mining damages bridge” appearing in The Indian Express.

Respected Sir,

This is in continuation of earlier communications on the subject. In this regard, NRSC/ISRO,
Hyderabad was approached by CPCB Regional Directorate, Chandigarh regarding requirement of
satellite images to assess of extent of illegal mining conduted during 2018-2023, in compliance to the
directions of Hon'ble NGT issued vide order dated 28/08/2024. A virtual meeting was also
conducted by NRSC/ISRO Hyderabad with CPCB RD, Chandigarh on 12.11.2024, to understand
the requirement and also to elaborate the process to be followed by CPCB, to get satellite images.
This is inform you that NRSC/ISRO has considered the centre coordinates as 31.25N & 76.38E with
radius of 5 km.

Further, NRSC has confirmed the availability of the following data, which will be provided to
CPCB:

1. Cartosat-1 Stereo (PAN A & PANF) acquired on 19 Nov 2018 ( PAN A can be used as mono data
& both PANA and PANF together can be used as Stereo), 2.5m resolution

2. Cartosat-2S merged data acquired on 18 Feb 2018, 05 May 2022, and 13 Mar 2023, 0.6m
resolution.

Furthermore, it has been informed by NRSC that NRSC can only provide the data and inference has
to be done at your end or take the help of any nearest State Remote Sensing Center.

In view of the above and the fact that matter is related to the state of Punjab, the data provided by
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NRSC will be shared with PRSC, with a request for interpretation /inference of the same, in line with
the orders of Hon'ble NGT (Copy attached). The reply prepared based on the interpretation/inference
of the data, provided by PRSC, will be filed before the Hon'ble NGT.

We look forward to your co-operation in this regard, to comply with the directions of Hon'ble NGT.

With Regards

Jagdish Prasad Meena

Senior Environmental Engineer (Scientist-D)

Central Pollution Control Board

Regional Directorate, Chandigarh

Ministry of Environment ,Forest and Climate Change, Govt of India
BSNL Telephone Exchange,2nd Floor, Sector 49-C, Chandigarh-160047
Mobile No. 6393115414

From: ramadevi_d@nrsc.gov.in

Sent: Wed, 13 Nov 2024 10:18:33

To: jagdish cpcb <jagdish_cpcb@rediffmail.com>

Cc: kaveri <kaveri_d@nrsc.gov.in>, EO Data <eodata@nsilindia.co.in>

Subject: Re: Orders of Hon’ble NGT dated 28.08.2024 passed in Original Application No. 553/2024 titled as News item
titled “From Ropar to Hoshiarpur via HP: 30-km detour as illegal mining damages bridge” appearing in The Indian Express.

Dear Sir,
Good Morning!!!

We wish to inform you that Deg minutes has been converted to Deg Decimal. That's the
change but the location is same

I am attaching the coverages of each scene.

Cartosat-1 of 19Nov2018 is covered by one scene and C2s data of 18Feb2018,
05May2022, and 13Mar2023 is covered by two scenes for each date of pass (which have
to be mosaiced to extract the required area -Totally 6 scenes). It may also be noted that
products can be delivered subject to the feasibility of generation and quality certified .

ITex Ud Y=4dlq / Thanking you and with regards,

S1.3M1edt / D.RAMADEV!I,
QB /AR T, Sl TISiguTS! / Scientist Engineer 'SG',HDSSD

ST TGO Ao T4 3¢ 3 HHg / Data Acquisition Planning & Out Reach Group

Hlh Sl 1Y & (@ﬁ'tm) / Data Processing Area (DPA),
T YR TIE Pk (TTHRTTN),
National Remote Sensing Centre (NRSC),
YR 3idRel ST e
Indian Space Research Organisation (ISRO),
Balanagar, Hyderabad - 500 037, Telangana,
GXHIY / Office Phone : 040 2388 4459

From: "jagdish cpcb" <jagdish_cpcb@rediffmail.com>

To: "ramadevi d" <ramadevi_d@nrsc.gov.in>

Cc: "kaveri" <kaveri_d@nrsc.gov.in>, "EO Data" <eodata@nsilindia.co.in>

Sent: Tuesday, November 12, 2024 6:02:55 PM

Subject: Re: Orders of Hon’ble NGT dated 28.08.2024 passed in Original Application No.
553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km detour as
illegal mining damages bridge” appearing in The Indian Express.

Respected Madam,

As per the Virtual meeting held today, please find the attached coordinates of the desired

the Hon'ble NGT order (copy attached).
The coordinates provided in the trailing mail are not matching with our desired coordinates,
kindly confirm for the same.
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Annexure-9

Pl No: 74577
User Id: rdchd
Pl Reference: CARTOSAT1STEREO

NewSpace India Limited
(A Govt. of India Company under Dept. of Space)
New BEL Road, ISRO HQ Campus

Bangalore - 560 094, INDIA

Phone: +91-80-23227777, Ext:127
pu Email:eodata@nsilindia.co.in, Website:www.nsilindia.co.in

PROFORMA INVOICE

NSIL
TR T

GSTIN of NSIL: 29AAGCN4411P121

Ref No:NSIL/Bhoonidhi/SDAPSA/NDC/DDID/74577

Pl Reference Date:2024-11-12 00:00:00.0

User Address
NARENDERSHARMA
RegionalDirector
RegionalDirectorateChandigarh
CENTRAL POLLUTION CONTROL VOARD
BSNLTELEXCHANGE2NDFLOOR
SECTOR49C

CHANDIGARH

Chandigarh

INDIA

rdchandigarh.cpcb@nic.in
9814004377

Place of supply:CHANDIGARH TAN No: NA
State Code: 4 PAN No: NA
Description of Goods: Surface Surveying and Map-Making services
HSN/SAC Code: 998344
Item Details
ItemNo Sat-Sen [ImgDate |Scene- ProdCode |BaseValu |Discount |Cost IGST CGST SGST Dispatch
Spec e Mode
1-1 P5-PANA [19-NOV- |517-254 |SR000010|5110 0 5110 919.8 0 0 FTP
2018 D
1-2 P5-PANF |19-NOV- ([517-254 |SR000010]0 0 0 0 0 0 FTP
2018 D

Taxable Value: Rs 5110
CGST:Rs 0

SGST:Rs 0

IGST: Rs 919.8

Total invoice value (taxable value+GST): Rs 6029.8

For Director (T&S), NSIL

*Scene Specification: Path-Row-Sub(Optional)/Orbit-Session-Segment-Strip-Scene -Mapsheet(Optional)

Note: This Proforma invoice is valid for 45 days or till the next price revision whichever is earlier.

The data products will be supplied as per our terms and conditions of supply.
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The GST applicability might change at final order

The payment may be made through electronic Transfer (NEFT/IMPS/RTGS) or by Demand Draft in Rupees payable to NewSpace India Limited,
New BEL Road, ISRO HQ Campus, Bangalore.

Terms of Payment: 100% advance payment

NSIL Account Details: Account No: 093705500434; Bank: ICICI Bank Ltd; Branch: New BEL Road Bangalore; IFSC Code: ICIC0000937

For urgent requirements (delivery within 5-6 hours), additional charges of 50% would be applicable.

For bulk orders discounts, please contact NSIL (eodata@nsilindia.co.in)
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NewSpace India Limited

=
(A Govt. of India Company under Dept. of Space)
New BEL Road, ISRO HQ Campus
Bangalore - 560 094, INDIA Q-.—_rﬁ:iﬂa-

Phone: +91-80-23227777, Ext:127
Email:eodata@nsilindia.co.in, Website:www.nsilindia.co.in

PROFORMA INVOICE

Pl No: 74578 GSTIN of NSIL: 29AAGCN4411P121
User Id: rdchd Ref No:NSIL/Bhoonidhi/SDAPSA/NDC/DDID/74578
Pl Reference: C2Emergeddata Pl Reference Date:2024-11-12 00:00:00.0

User Address
NARENDERSHARMA
RegionalDirector
RegionalDirectorateChandigarh
CENTRAL POLLUTION CONTROL VOARD
BSNLTELEXCHANGE2NDFLOOR
SECTOR49C

CHANDIGARH

Chandigarh

INDIA

rdchandigarh.cpcb@nic.in
9814004377

Place of supply:CHANDIGARH TAN No: NA
State Code: 4 PAN No: NA
Description of Goods: Surface Surveying and Map-Making services

HSN/SAC Code: 998344

Item Details
ItemNo Sat-Sen |ImgDate |Scene- ProdCode |BaseValu [Discount |Cost IGST CGST SGST Dispatch
Spec e Mode

1-1 C2E-PAN |13-MAR- |31718-1-0-|STUCO00X |6190 0 6190 1114.2 0 0 FTP
2023 1-1 TD

1-2 C2E-MX |13-MAR- ([31718-1-0-[STUCO00X |0 0 0 0 0 0 FTP
2023 1-1 TD

2-1 C2E-PAN ([13-MAR- ([31718-1-0-[STUCO00X (6190 0 6190 1114.2 0 0 FTP
2023 1-2 TD

2-2 C2E-MX |13-MAR- [31718-1-0-[STUCO00X |0 0 0 0 0 0 FTP
2023 1-2 TD

3-1 C2E-PAN |05-MAY- |26981-1-0-|STUCO00X |6190 0 6190 1114.2 0 0 FTP
2022 1-25 TD

3-2 C2E-MX |05-MAY- |26981-1-0-|STUCO00X |0 0 0 0 0 0 FTP
2022 1-25 TD

4-1 C2E-PAN |05-MAY- [26981-1-0-[STUCO00X |6190 0 6190 1114.2 0 0 FTP
2022 1-26 TD

4-2 C2E-MX |05-MAY- |26981-1-0-|STUCO00X |0 0 0 0 0 0 FTP
2022 1-26 D

5-1 C2E-PAN ([18-FEB- [3645-1-0- [STUCO00X (6190 0 6190 1114.2 0 0 FTP
2018 1-7 TD

5-2 C2E-MX 18-FEB- [3645-1-0- [STUCO00X (O 0 0 0 0 0 FTP
2018 1-7 TD

6-1 C2E-PAN |18-FEB- |3645-1-0- |STUCO00X |6190 0 6190 1114.2 0 0 FTP
2018 1-8 TD

6-2 C2E-MX |18-FEB- |3645-1-0- |STUCO00X |0 0 0 0 0 0 FTP
2018 1-8 TD
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Taxable Value: Rs 37140

CGST:Rs 0

SGST:Rs 0

IGST: Rs 6685.2

Total invoice value (taxable value+GST): Rs 43825.2

For Director (T&S), NSIL

*Scene Specification: Path-Row-Sub(Optional)/Orbit-Session-Segment-Strip-Scene -Mapsheet(Optional)

Note: This Proforma invoice is valid for 45 days or till the next price revision whichever is earlier.

The data products will be supplied as per our terms and conditions of supply.

The GST applicability might change at final order

The payment may be made through electronic Transfer (NEFT/IMPS/RTGS) or by Demand Draft in Rupees payable to NewSpace India Limited,
New BEL Road, ISRO HQ Campus, Bangalore.

Terms of Payment: 100% advance payment

NSIL Account Details: Account No: 093705500434; Bank: ICICI Bank Ltd; Branch: New BEL Road Bangalore; IFSC Code: ICIC0000937

For urgent requirements (delivery within 5-6 hours), additional charges of 50% would be applicable.

For bulk orders discounts, please contact NSIL (eodata@nsilindia.co.in)
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11/21/24, 11:48 AM An nexure- 1 O Welcome to Rediffmail: Inbox

rediffmail Mailbox of jagdish_cpcb

Subject: Re: Orders of Hon’ble NGT dated 28.08.2024 passed in Original
Application No. 553/2024 titled as News item titled “From Ropar to
Hoshiarpur via HP: 30-km detour as illegal mining damages bridge”
appearing in The Indian Express.

From: ramadevi_d@nrsc.gov.in on Wed, 20 Nov 2024 16:58:50

To: Eodata <eodata@nsilindia.co.in>

Cc: jagdish cpcb <jagdish_cpcb@rediffmail.com>, kaveri <kaveri_d@nrsc.gov.in>, narendersharmacpcb
<narendersharma.cpcb@gov.in>

Dear Sir

All the products have been despatched

Sl.no1 of the order 105188 has been generated in the offline mode as it is a part data.
We are uploading the data and can be downloaded using the following credentials
ftp1.nrsc.gov.in

username= cpcb
password= cpcb@123%

IqTe} TG Y=IdTq / Thanking you and with regards,

S13M1edl / D.RAMADEVI,
QB /AR T S, TISuguTS! / Scientist Engineer 'SG',HDSSD

i BPEHURISED T4 33c 3 HHg / Data Acquisition Planning & Out Reach Group
(DPOG),

Hel A &x (S1UIT) / Data Processing Area (DPA),

BT YR HAGT e (TTHRTTH),

National Remote Sensing Centre (NRSC),

YR 3idRel SIHUH e

Indian Space Research Organisation (ISRO),

dR, %azlala, T,

Balanagar, Hyderabad - 500 037, Telangana,

W’TFI’GERNTE[/ Office Phone : 040 2388 4459

From: "Eodata" <eodata@nsilindia.co.in>

To: "jagdish cpcb" <jagdish_cpcb@rediffmail.com>

Cc: "kaveri" <kaveri_d@nrsc.gov.in>, "ramadevi_d" <ramadevi_d@nrsc.gov.in>,
"narendersharmacpcb" <narendersharma.cpcb@gov.in>

Sent: Wednesday, November 20, 2024 12:00:05 PM

Subject: Re: Orders of Hon’ble NGT dated 28.08.2024 passed in Original Application No.
553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km detour as
illegal mining damages bridge” appearing in The Indian Express.

Dear Sir,
Below is the status of your orders:

O.N. 105189: All Dispatched

O.N. 105188:
4 out of 6 : Dispatched.
2 items : Quality check stage.

https://fémail.rediff.com/ajaxprism/readmail ?printable=1&block_images=1&file_name=1732102130.S.146717.Z.30556.H.TnJhbWFKZXZpX2RAb... 113
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11/21/24, 11:45 AM Welcome to Rediffmail: Inbox

w .
redlﬁma“ Mailbox of jagdish_cpcb

Subject: Fwd: FTP intimation for Order Number: 105189 Iltem Number:1

From: R D Chandigarh, CPCB <rdchandigarh.cpcb@gov.in> on Wed, 20 Nov 2024 17:03:24
To: "jagdish cpcb" <jagdish_cpcb@rediffmail.com>

============ Forwarded message ============

From: <data@nrsc.gov.in>

To: <rdchandigarh.cpcb@nic.in>

Cc: <ftpmonitor@nrsc.gov.in>, <ndc_ftp@nrsc.gov.in>, <rdchandigarh.cpcb@nic.in>,
<gaftp@nrsc.gov.in>

Date: Mon, 18 Nov 2024 15:18:08 +0530

Subject: FTP intimation for Order Number: 105189 Item Number:1
============ Forwarded message ============

Dear Sir/Madam ,

NOTE: SFTP is enabled
Product details:
Order Number: 105189
Item Number: 1
Satellite: P5

Sensor: F

Date Of Pass: 181119
Path No: 517

Row No: 254

File Name: 2410518911.zip
File Size: 192.96 MB

SFTP address : ftpl.nrsc.gov.in
User Name : rdchd105189
Password : WwCc7145

Your product is uploaded in rdchd subscription id.

Option to download the data :
On user/client side the downloads are to be done through software like FileZilla, PSFTP,
WinSCP etc. in Windows environment. It is mandatory to specify application port No 22.

NOTE: The product will be removed from FTP Server after 15 days from now.
If you have any questions or concerns, please feel free to contact us at data@nrsc.gov.in or call
040-23884596,040-23884460

Confidentiality Notice:

This e-mail message, including any attachments, is for the sole use of the intended recipient(s)
and may contain confidential and privileged information. Any unauthorized review,use,disclosure
or distribution is prohibited.

If you are not the intended recipient, please contact the sender by reply e-mail and destroy all
copies of the original message.

Regards,
NRSC Data Center
National Remote Sensing Center,ISRO.

https://fémail.rediff.com/ajaxprism/readmail ?printable=1&block_images=1&file_name=1732102404.5.9294.11169.H.TIlgRCBDaGFuZGInYXJoLE...
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11/21/24, 11:37 AM Welcome to Rediffmail: Inbox

w .
redlﬁma“ Mailbox of jagdish_cpcb

Subject: Fwd: FTP intimation for Order Number: 105188 Iltem Number:2

From: R D Chandigarh, CPCB <rdchandigarh.cpcb@gov.in> on Tue, 19 Nov 2024 11:52:35
To: "jagdish cpcb" <jagdish_cpcb@rediffmail.com>

1 attachment(s) - C2S_PAN-MX_DataProducts_Disclaimer.pdf (498.58KB)

============ Forwarded message ============

From: <data@nrsc.gov.in>

To: <rdchandigarh.cpcb@nic.in>

Cc: <ftpmonitor@nrsc.gov.in>, <ndc_ftp@nrsc.gov.in>, <rdchandigarh.cpcb@nic.in>,
<gaftp@nrsc.gov.in>

Date: Tue, 19 Nov 2024 11:50:08 +0530

Subject: FTP intimation for Order Number: 105188 Item Number:2

=== ======= Forwarded message === =======

Dear Sir/Madam ,

NOTE: SFTP is enabled
Product details:
Order Number: 105188
Item Number: 2
Satellite: C2E

Sensor: X

Date Of Pass: 230313
Path No: O

Row No: 0

File Name: 2410518821.zip
File Size: 918.48 MB

SFTP address : ftpl.nrsc.gov.in
User Name : rdchd105188
Password : sJXn6906

Your product is uploaded in rdchd subscription id.

Option to download the data :
On user/client side the downloads are to be done through software like FileZilla, PSFTP,
WiInSCP etc. in Windows environment. It is mandatory to specify application port No 22,

NOTE: The product will be removed from FTP Server after 15 days from now.
If you have any questions or concerns, please feel free to contact us at data@nrsc.gov.in or call
040-23884596,040-23884460

Confidentiality Notice:

This e-mail message, including any attachments, is for the sole use of the intended recipient(s)
and may contain confidential and privileged information. Any unauthorized review,use,disclosure
or distribution is prohibited.

If you are not the intended recipient, please contact the sender by reply e-mail and destroy all
copies of the original message.

Regards,
NRSC Data Center
National Remote Sensing Center,ISRO.

https://fémail.rediff.com/ajaxprism/readmail ?printable=1&block _images=1&file_name=1731997355.5.698467.16543.H.WVIgRCBDaGFuZGInYXJ... 1/2
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11/21/24, 11:37 AM Welcome to Rediffmail: Inbox

https://fémail.rediff.com/ajaxprism/readmail ?printable=1&block _images=1&file_name=1731997355.5.698467.16543.H.WVIgRCBDaGFuZGInYXJ...
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11/21/24, 11:36 AM Welcome to Rediffmail: Inbox

w .
redlﬁma“ Mailbox of jagdish_cpcb

Subject: Fwd: FTP intimation for Order Number: 105188 Iltem Number:3

From: R D Chandigarh, CPCB <rdchandigarh.cpcb@gov.in> on Mon, 18 Nov 2024 20:49:32
To: "jagdish cpcb" <jagdish_cpcb@rediffmail.com>

1 attachment(s) - C2S_PAN-MX_DataProducts_Disclaimer.pdf (498.58KB)

============ Forwarded message ============

From: <data@nrsc.gov.in>

To: <rdchandigarh.cpcb@nic.in>

Cc: <ftpmonitor@nrsc.gov.in>, <ndc_ftp@nrsc.gov.in>, <rdchandigarh.cpcb@nic.in>,
<gaftp@nrsc.gov.in>

Date: Mon, 18 Nov 2024 17:04:24 +0530

Subject: FTP intimation for Order Number: 105188 Item Number:3

=== ======= Forwarded message === =======

Dear Sir/Madam ,

NOTE: SFTP is enabled
Product details:
Order Number: 105188
Item Number: 3
Satellite: C2E

Sensor: X

Date Of Pass: 220505
Path No: O

Row No: O

File Name: 2410518831.zip
File Size: 984.75 MB

SFTP address : ftpl.nrsc.gov.in
User Name : rdchd105188
Password : sJXn6906

Your product is uploaded in rdchd subscription id.

Option to download the data :
On user/client side the downloads are to be done through software like FileZilla, PSFTP,
WiInSCP etc. in Windows environment. It is mandatory to specify application port No 22,

NOTE: The product will be removed from FTP Server after 15 days from now.
If you have any questions or concerns, please feel free to contact us at data@nrsc.gov.in or call
040-23884596,040-23884460

Confidentiality Notice:

This e-mail message, including any attachments, is for the sole use of the intended recipient(s)
and may contain confidential and privileged information. Any unauthorized review,use,disclosure
or distribution is prohibited.

If you are not the intended recipient, please contact the sender by reply e-mail and destroy all
copies of the original message.

Regards,
NRSC Data Center
National Remote Sensing Center,ISRO.

https://fémail.rediff.com/ajaxprism/readmail ?printable=1&block_images=1&file_name=1731943172.5.698456.1925.H.WVIgRCBDaGFuZGInYXJo... 1/2
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11/21/24, 11:36 AM Welcome to Rediffmail: Inbox

https://fémail.rediff.com/ajaxprism/readmail ?printable=1&block_images=1&file_name=1731943172.5.698456.1925.H.WVIgRCBDaGFuZGInYXJo...
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11/21/24, 11:46 AM Rediffmail

rediff.com
Search mail Advanced +

Cut Cloud l
Email Costs. redi
Not-Corners!

Write mail Back Reply Reply All Forward Move mail Delete Safe
Inbox

Bulk

From: <data@nrsc.gov.in>
To: <rdchandigarh.cpcb@nic.in>

Sent Cc: <ftpmonitor@nrsc.gov.in>, <ndc_ftp@nrsc.gov.in>, <rdchandigarh.cpcb@nic.in>, <qaftp@nrsc.gov.in>
Date: Wed, 20 Nov 2024 12:10:50 +0530
Trash Subject: FTP intimation for Order Number: 105188 Item Number:4
============ Forwarded message ============
Drafts
Dear Sir/Madam ,
Folders

NOTE: SFTP is enabled
Product details:

Order Number: 105188
Item Number: 4

Address Book

Calendar Satellite: C2E
Sensor: X
© 2024 Rediff.com India Limited. Date Of Pass: 220505
Disclaimer | Privacy Policy | T&C Path No: O
Feedback )
Row No: 0

File Name: 2410518841.zip
File Size: 1111.54 MB

SFTP address : ftpl.nrsc.gov.in

User Name : rdchd105188

Password : sJXn6906

Your product is uploaded in rdchd subscription id.

Option to download the data :
On user/client side the downloads are to be done through software like FileZilla, PSFTP, WinSCP etc. in Windows environme

NOTE: The product will be removed from FTP Server after 15 days from now.
If you have any questions or concerns, please feel free to contact us at data@nrsc.gov.in or call 040-23884596,040-2388-

Confidentiality Notice:
This e-mail message, including any attachments, is for the sole use of the intended recipient(s) and may contain confiden

or distribution is prohibited.
If you are not the intended recipient, please contact the sender by reply e-mail and destroy all copies of the original mess

Regards,
NRS(C Data Center

https://fémail.rediff.com/ajaxprism/container?angular=1&els=29427f1afa156aa1a65ac480d7265fe7&user_size=1#readMail/Junk@1732100921.S.... 1M
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11/21/24, 11:46 AM

rediff.com

Write mail
Inbox

Bulk

Junk
Sent
Trash

Drafts

Folders
Address Book

Calendar

© 2024 Rediff.com India Limited.
Disclaimer | Privacy Policy | T&C
Feedback

Rediffmail

Search mail Advanced +

rediffl‘[pgiq!‘

Back Reply Reply All Forward Move mail Delete Safe

TIU.UU N

============ Forwarded message ============

From: <data@nrsc.gov.in>

To: <rdchandigarh.cpcb@nic.in>

Cc: <ftpmonitor@nrsc.gov.in>, <ndc_ftp@nrsc.gov.in>, <rdchandigarh.cpcb@nic.in>, <qaftp@nrsc.gov.in>
Date: Tue, 19 Nov 2024 13:16:50 +0530

Subject: FTP intimation for Order Number: 105188 Item Number:6

============ Forwarded message ============

Dear Sir/Madam ,

NOTE: SFTP is enabled
Product details:

Order Number: 105188
Item Number: 6
Satellite: C2E

Sensor: X

Date Of Pass: 180218
Path No: 0

Row No: 0

File Name: 2410518861.zip
File Size: 983.07 MB

SFTP address : ftpl.nrsc.gov.in

User Name : rdchd105188

Password : sJXn6906

Your product is uploaded in rdchd subscription id.

Option to download the data :
On user/client side the downloads are to be done through software like FileZilla, PSFTP, WinSCP etc. in Windows environme

NOTE: The product will be removed from FTP Server after 15 days from now.
If you have any questions or concerns, please feel free to contact us at data@nrsc.gov.in or call 040-23884596,040-2388-

Confidentiality Notice:

Thicm A camil cammamma fmaliidi;; mmes mbbealinamba fa favblaa mala cima AL blaa fmbamdad canimiamdil/a) amd cmmes mmmbaie ~amafidaa

https://fémail.rediff.com/ajaxprism/container?angular=1&els=29427f1afa156aa1a65ac480d7265fe7&user_size=1#readMail/Junk@1732082527.S.... 1M
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11/21/24, 4:54 PM Annexu re-1 1 Welcome to Rediffmail: Inbox

rediffmail Mailbox of jagdish_cpcb

Subject: Re: Orders of Hon’ble NGT dated 28.08.2024 passed in Original
Application No. 553/2024 titled as News item titled “From Ropar to
Hoshiarpur via HP: 30-km detour as illegal mining damages bridge”
appearing in The Indian Express.

From: Jagdish Meena<jagdish_cpcb@rediffmail.com> on Thu, 21 Nov 2024 13:11:33

To: "director@prsc.gov.in"<director@prsc.gov.in>,"harpindersingh@prsc.gov.in"
<harpindersingh@prsc.gov.in>,"contact@prsc.gov.in"<contact@prsc.gov.in>

Cc: "narendersharmacpcb"<narendersharma.cpcb@gov.in>,"eeroropar@gmail.com”
<eeroropar@gmail.com>,"ppcbsee_zp1@yahoo.com"<ppcbsee_zp1@yahoo.com>

6 attachment(s) - FTP-105188_item_3.pdf (147.87KB) , FTP-105188_ltem_No_01.pdf (493.07KB), FTP-
105188_item_no_2.pdf (148.42KB) , FTP-105188_item_No_6.pdf (365.51KB), FTP-ON105189_ltem_No_1.pdf
(132.38KB) , FTP-ON105188_Item_No_4.pdf (271.24KB)

Respected Sir,

In continuation to the trailing mail, CPCB RD Chandigarh has received the data from NRSC/ISRO
regarding the above cited matter. The login credentials for the encrypted data is attached herewith for
your reference. The files with order no. 105188 have 5 items in it and Order no. 105189 has one item in it
for the decryption.

In view of the above and the fact that matter is related to the state of Punjab, it is requested for
interpretation /inference of the same, in line with the orders of Hon'ble NGT . The reply prepared
based on the interpretation/inference of the data, provided by PRSC, will be filed before the Hon'ble
NGT.

With Regards

Jagdish Prasad Meena

Senior Environmental Engineer (Scientist-D)

Central Pollution Control Board

Regional Directorate, Chandigarh

Ministry of Environment ,Forest and Climate Change, Govt of India
BSNL Telephone Exchange,2nd Floor, Sector 49-C, Chandigarh-160047
Mobile No. 6393115414

From: "Jagdish Meena"<jagdish_cpcb@rediffmail.com>

Sent: Thu, 14 Nov 2024 12:53:06

To: <director@prsc.gov.in>,<eeroropar@gmail.com>,<harpindersingh@prsc.gov.in>,<ppcbsee_zp1@yahoo.com>,
<contact@prsc.gov.in>

Cc: "narendersharmacpcb"<narendersharma.cpcb@gov.in>

Subject: Re: Orders of Hon’ble NGT dated 28.08.2024 passed in Original Application No. 553/2024 titled as News item
titled “From Ropar to Hoshiarpur via HP: 30-km detour as illegal mining damages bridge” appearing in The Indian Express.

Respected Sir,

This is in continuation of earlier communications on the subject. In this regard, NRSC/ISRO,
Hyderabad was approached by CPCB Regional Directorate, Chandigarh regarding requirement of
satellite images to assess of extent of illegal mining conduted during 2018-2023, in compliance to the
directions of Hon'ble NGT issued vide order dated 28/08/2024. A virtual meeting was also
conducted by NRSC/ISRO Hyderabad with CPCB RD, Chandigarh on 12.11.2024, to understand
the requirement and also to elaborate the process to be followed by CPCB, to get satellite images.
This is inform you that NRSC/ISRO has considered the centre coordinates as 31.25N & 76.38E with
radius of 5 km.

Further, NRSC has confirmed the availability of the following data, which will be provided to
CPCB:

1. Cartosat-1 Stereo (PAN A & PANF) acquired on 19 Nov 2018 ( PAN A can be used as mono data
& both PANA and PANF together can be used as Stereo), 2.5m resolution

2. Cartosat-2S merged data acquired on 18 Feb 2018, 05 May 2022, and 13 Mar 2023, 0.6m
resolution.

Furthermore, it has been informed by NRSC that NRSC can only provide the data and inference has
to be done at your end or take the help of any nearest State Remote Sensing Center.

In view of the above and the fact that matter is related to the state of Punjab, the data provided by

https://fémail.rediff.com/ajaxprism/readmail ?printable=1&block_images=1&file_name=1732174893.S.2258550.RU.sfs43,sfs43,152,794.5858.16... 111
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11/21/24, 4:54 PM Welcome to Rediffmail: Inbox

NRSC will be shared with PRSC, with a request for interpretation /inference of the same, in line with
the orders of Hon'ble NGT (Copy attached). The reply prepared based on the interpretation/inference
of the data, provided by PRSC, will be filed before the Hon'ble NGT.

We look forward to your co-operation in this regard, to comply with the directions of Hon'ble NGT.

With Regards

Jagdish Prasad Meena

Senior Environmental Engineer (Scientist-D)

Central Pollution Control Board

Regional Directorate, Chandigarh

Ministry of Environment ,Forest and Climate Change, Govt of India
BSNL Telephone Exchange,2nd Floor, Sector 49-C, Chandigarh-160047
Mobile No. 6393115414

From: ramadevi_d@nrsc.gov.in

Sent: Wed, 13 Nov 2024 10:18:33

To: jagdish cpcb <jagdish_cpcb@rediffmail.com>

Cc: kaveri <kaveri_d@nrsc.gov.in>, EO Data <eodata@nsilindia.co.in>

Subject: Re: Orders of Hon’ble NGT dated 28.08.2024 passed in Original Application No. 553/2024 titled as News item
titled “From Ropar to Hoshiarpur via HP: 30-km detour as illegal mining damages bridge” appearing in The Indian Express.

Dear Sir,
Good Morning!!!

We wish to inform you that Deg minutes has been converted to Deg Decimal. That's the
change but the location is same

I am attaching the coverages of each scene.

Cartosat-1 of 19Nov2018 is covered by one scene and C2s data of 18Feb2018,
05May2022, and 13Mar2023 is covered by two scenes for each date of pass (which have
to be mosaiced to extract the required area -Totally 6 scenes). It may also be noted that
products can be delivered subject to the feasibility of generation and quality certified .

ITex Ud Y=4dlq / Thanking you and with regards,

S1.3M1edt / D.RAMADEV!I,
QB /AR T, Sl TISiguTS! / Scientist Engineer 'SG',HDSSD

ST TGO Ao T4 3¢ 3 HHg / Data Acquisition Planning & Out Reach Group

Hlh Sl 1Y & (@ﬁ'tm) / Data Processing Area (DPA),
T YR TIE Pk (TTHRTTN),
National Remote Sensing Centre (NRSC),
YR 3idRel ST e
Indian Space Research Organisation (ISRO),
Balanagar, Hyderabad - 500 037, Telangana,
GXHIY / Office Phone : 040 2388 4459

From: "jagdish cpcb" <jagdish_cpcb@rediffmail.com>

To: "ramadevi d" <ramadevi_d@nrsc.gov.in>

Cc: "kaveri" <kaveri_d@nrsc.gov.in>, "EO Data" <eodata@nsilindia.co.in>

Sent: Tuesday, November 12, 2024 6:02:55 PM

Subject: Re: Orders of Hon’ble NGT dated 28.08.2024 passed in Original Application No.
553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km detour as
illegal mining damages bridge” appearing in The Indian Express.

Respected Madam,

As per the Virtual meeting held today, please find the attached coordinates of the desired

the Hon'ble NGT order (copy attached).
The coordinates provided in the trailing mail are not matching with our desired coordinates,
kindly confirm for the same.

https://fémail.rediff.com/ajaxprism/readmail ?printable=1&block_images=1&file_name=1732174893.S.2258550.RU.sfs43,sfs43,152,794.5858.16... 2/1
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11/28/24, 9:56 AM An neXU re 1 2 Welcome to Rediffmail: Inbox

rediffmail Mailbox of jagdish_cpcb

Subject: Re: Orders of Hon’ble NGT dated 28.08.2024 passed in Original
Application No. 553/2024 titled as News item titled “From Ropar to
Hoshiarpur via HP: 30-km detour as illegal mining damages bridge”
appearing in The Indian Express.

From: Jagdish Meena<jagdish_cpcb@rediffmail.com> on Wed, 27 Nov 2024 12:12:11

To: "director@prsc.gov.in"<director@prsc.gov.in>,"eeroropar@gmail.com"
<eeroropar@gmail.com>,"ppcbsee_zp1@yahoo.com"<ppcbsee_zp1@yahoo.com>,"contact@prsc.gov.in"
<contact@prsc.gov.in>

Cc: "narendersharmacpcb"<narendersharma.cpcb@gov.in>
1 attachment(s) - Lat_long_of_River_Swan.pdf (1.25MB)

Respected Sir,

In pursuance of the earlier communication of the above cited matter, CPCB RD Chandigah and Punjab Pollution Control Board
Regional Officer, Ropar visited the PRSC office, Ludhiana at PAU campus (Punjab) on 26.11.2024 and conducted a meeting with
(Director) Punjab Remote Sensing Centre (PRSC), Ludhiana (Punjab).After detailed discussion on the above cited matter with PRSC
Scientists (Sh. Ajay Mathur, Sc-G, Sh. Shashi Kant Sahoo, Sc-D) in the presence of the Director PRSC, Ludhiana the following
information is to be provided for interpretation of the satellite data :

Scope of work :

As the Honble NGT has directed CPCB to “obtain the satellite images of the stretch concerned of last 5
years, excluding the monsoon period, analyse them and ascertain the extent of illegal sand
mining specially 1000 meter both side of the bridge which was damaged in July 2023" ,

therefore, crcB requires the interpretation of the satellite images from the period of 2018-2023 which has been provided by
NRSC of the area concerned. The analysis has to be done with regard to the extent and quantum of mining in the concerned stretch, the
analysis has to be performed by Punjab Remote sensing centre (PRSC). Further CPCB requires a radius of 1Km (diameter 2Km

) considering the bridge as the center point and going 1km upstream and 1km downstream from that.

Area concerned geo coordinates:
The geo-coordinates of Aligran Bridge at River Swan (Reference point area) coordinates are

Latitude: 31°15°17.84” N, Longitude: 76923°14.83” E. The geo-coordinates of 1000 meter (1km)
upstream of the bridge are Latitude: 31015°23.84” N, Longitude: 760 22°38.39” E and the geo-
coordinates 1000 meter (1 Km) downstream of the bridge are: Latitude: 3 114°57.26” N, Longitude:

76° 23°40.17 E
Details of Satellite data provided by NRSC

1. Further communicated that, the following high resolution satellite data was given by NRSC. The
data used in the report for cover of the area of the interest (AOI). The details of the data are give

below:
Years Available imaginary dates with resolutions provided by NRSC/ISRO No. of scenes
2018 18/02/2018 C2E merged data with 0.6m resolution 02
19/11/2018 Cartosat-1 Stereo with 2.5m resolution 01
2022 05.05.2022 C2E merged data with 0.6m resolution 02
2023 13.03.2023 C2E merged data with 0.6m resolution 02

Cartosat-1 Stereo (PAN A & PANF) acquired on 19 Nov 2018 (PAN A can be used as mono data &
both PANA and PANF together can be used as Stereo), 2.5m resolution.

Cartosat-2S merged data acquired on multiples dates, 18 Feb 2018, 05 May 2022, and 13 Mar 2023,
0.6m resolution.

Further communicated that Cartosat-1 of 19 Nov 2018 is covered by one scene and C2s data of 18
Feb2018, 05 May 2022, and 13 Mar 2023 is covered by two scenes for each date of pass (which have
to be mosaiced to extract the required area -Totally 6 scenes).

We look for forward for your cooperation and prompt reply of the above cited matter.

With Regards

Jagdish Prasad Meena

Senior Environmental Engineer (Scientist-D)

Central Pollution Control Board

Regional Directorate, Chandigarh

Ministry of Environment ,Forest and Climate Change, Govt of India

https://fémail.rediff.com/ajaxprism/readmail ?printable=1&block_images=1&file_name=1732689731.S.1882987.RU.sfs44,sfs44,237,427.20706.f4... 112
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Item No. 15 Court No. 3

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 553 /2024

News item titled "From Ropar to Hoshiarpur via HP 30-km detour as
illegal mining damages bridge" appearing in The Indian Express dated
10.04.2024.

Date of hearing: 04.12.2024

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Respondents: Mr. Saurabh Balwani, Adv. for CPCB (Through VC).
ORDER

1. Report dated 02.12.2024 has been filed by the Central Pollution

Control Board (CPCB) via e-mail dated 02.12.2024.

2. In the report, it has been submitted that CPCB approached Punjab
Remote Sensing Centre (PRSC) and provided satellite data received from
NRSC/ISRO for analyses and interpretation of the data to ascertain the
extent of illegal mining done on 21.11.2024 but the feedback/response

from PRSC is awaited.

3. Learned Counsel for the CPCB seeks four weeks time to submit

further report.

4. List for further consideration on 27.03.2025.

Arun Kumar Tyagi, JM

Dr. A. Senthil Vel, EM

December 04, 2024
dv
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Annexure 6

et PAewrea, avdhre

Environment
e Regional Directorate, Chandigarh

(watarm, @ @ @A ofteda s, wa WTR)
(MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE, GOVT. OF INDIA)

Through Email and Speed Post

CPCB/RD-CHD /Court Case /229/2022/ Date: 09/09/2024
3T,

Fem Ry,
e v fFav ErS (@),
TgER Had, A1l I, ufearn

Subject:Compliance of Hon'ble NGT order dated 28.08.2024 in O.A No. 553 /2024 News item
titled "From Ropar to Hoshiarpur via HP 30-km detour as illegal mining damages
bridge" appearing in The Indian Express dated 10.04.2024.- reg.

Sir,

This has reference to Hon'ble NGT order dated 28/08/2024 in the matter of News item titled

"From Ropar to Hoshiarpur via HP 30-km detour as illegal mining damages bridge" appearing in The

Indian Express dated 10.04.2024 (copy enclosed). The reports filed by PPCB and CPCB on

24/08/2024 were considered by Hon'ble National Green Tribunal and accordingly, the following

directions were issued by Hon'ble National Green Tribunal vide order dated 28.08.2024 :

Para 6 It is not in dispute that by obtaining the satellite images for the period excluding the
monsoon period, the extent of illegal mining in the area concerned can be asceriained. Hence, we
direct the CPCB to abtain the satellite images of the stretch concerned of last 5 years, excluding
the monsoon period, analyse them and uscertuin the extent of illegal sand mining specially 10040
meter both side of the bridge which was damaged in July 2023.The CPCB will complete this
exercise within six weeks ™,

The geo-coordinates of the bridge under reference are: Latitude: 31.25504 N, Longitude:
76.38753 E. The geo-coordinates of 1000 meter upstream of the bridge are Latitude: 311523 N,
Longitude: 76.22'38"" E and the geo-coordinates 1000 meter downstream of the bridge are :
Latitude: 31.1457 N, Longitude: 76.2339 E.

g Uy = 9

Lifestyle for Central Pollution Control Board

fivaeTes qom 3=, gl s, v 49 90, Toding-160 047

BSNL Telephone Exchange, 2nd Fioor, Sector 49-C, Chandigarh-160 047
O / Tel.: 0172-2990360

% %d / Email : rdchandigarh.cpcb@nic.in

war @mafan | Head Office

aftin WA, e s T, faed -110032
Parivesh Bhawan, Eas! Arjun Nagar, Dethi- 110032
EPABX Tx™ / Tel.: 011-43102030, 22305792

qaarEe | Website: htpJhwww.cpcb e in
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In view of the above directions of Hon'ble National Green Tribunal, it is reguested that
concerned Regional Office of PPCB may kindly be asked to arrange the satellite images of the
stretch between Latitude: 31%1523 N, Longitude: 76.22'38" E and Latitede: JLIET A,

T
[

e, . o
Longitude: 76.2339 E. for thelast 5 years of (2018-2023) along with interpretation of the satellite

images wi a0 -~ e . : . :
rges with regard to extent and quantum of mining done In this stretch. from Punjab Remote

Sensing Centre,

This may kindly be treated as urgent, being a time bound NGT matter.

Tiat,

Yt

‘3‘ ix U=

Encl.: As above

Copy to:

. Deputy Commissioner, Rupnagar, Mini : for kind information and request to give
Secretariat, Near Bus Stand, Rupnagar, instruction to the concerned officials for

Punjab 140001 providing the requisite details on priority please.

Divisional Head, [PC-1l, CPCB Head - for kind information please.
Office, Delhi

!J

3. Shri J.P. Meena, Scientist ‘D', CPCB, RD,  for co-ordinating with concerned Regional

Chandigarh Officer, PPCB and ensuring compliance of
Hon’ble NGT Order.
4. PStoMS,CPCB, Delhi : for kind information of Member Secretary.
CPCB please.
e, e Pl
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11/21/24, 4:23 PM

Annexure-7

Y

Welcome to Rediffmail: Inbox

O/o Environmental Engineer,
Punjab Pollution Control Board,
Regional Office-Rupnagar

---------- Forwarded message --—----—--

From: Dr Brijendra Pateriya Director PRSC Ldh <director@prsc.gov.in>

Date: Tue, Oct 8, 2024 at 3:59 PM

Subject: Re: Orders of Hon’ble NGT dated 28.08.2024 passed in Original Application No.
553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km detour as
illegal mining damages bridge” appearing in The Indian Express.

To: <eeroropar@gmail.com>, Harpinder Singh <harpindersingh@prsc.gov.in>

Cc: ppcbsee zp1 <ppcbsee_zp1@yahoo.com>, Sandeep Singh <contact@prsc.gov.in>

https://www.nrsc.gov.in

Dr. Prakash Chauhan Director director[at]nrsc[dot]gov[dot]in 5500

Group Director,NDC

Data & Products Related Queries data[at]nrsc[dot]gov[dot]in 040 2388 4423

From: eeroropar@gmail.com

To: "Dr Brijendra Pateriya Director PRSC Ldh" <director@prsc.gov.in>

Cc: "ppcbsee zp1" <ppcbsee_zp1@yahoo.com>

Sent: Tuesday, October 8, 2024 12:34:36 PM

Subject: Re: Orders of Hon’ble NGT dated 28.08.2024 passed in Original Application No.
553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km detour as
illegal mining damages bridge” appearing in The Indian Express.

Respected Sir,
In reference to your mail on 08.10.2024 at 11:00 AM please share the name of the
concerned person and their contact details, so we can proceed further in this matter.

With Regards,

O/o Environmental Engineer,
Punjab Pollution Control Board,
Regional Office-Rupnagar

On Tue, Oct 8, 2024 at 11:00 AM Dr Brijendra Pateriya Director PRSC Ldh
<director@prsc.gov.in> wrote:
Advise them to approach NRSC/ISRO-Gol for satellite image procurement as per
Remote Sensing Data Policy of Govt.

From: eeroropar@gmail.com

To: "Dr Brijendra Pateriya Director PRSC Ldh" <director@prsc.gov.in>

Cc: "ppcbsee zp1" <ppcbsee_zp1@yahoo.com>

Sent: Tuesday, October 8, 2024 10:38:08 AM

Subject: Re: Orders of Hon’ble NGT dated 28.08.2024 passed in Original Application
No. 553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km
detour as illegal mining damages bridge” appearing in The Indian Express.

Respected Sir,

It is intimated that the CPCB has desired to provide the month wise satellite images of the
stretch between Latitude: 31,1523 N, Longitude: 76.22°38” E and Latitude: 31.1457 N,
Longitude: 76.2339 E. for the last 5 years of (2018-2023) along with interpretation of the satellite
images with regard to extent and quantum of mining done in this stretch, from Punjab Remote
Sensing Centre.

This is for your kind information.

https://fémail.rediff.com/ajaxprism/readmail?printable=1&block_images=1&file_name=1732102130.S.146717.2.30556.H.TnJhbWFkZXZpX2RA...

040 2388 4001 , 085«
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11/21/24, 4:23 PM Welcome to Rediffmail: Inbox

With Regards,

O/o Environmental Engineer,
Punjab Pollution Control Board,
Regional Office-Rupnagar

On Mon, Sep 23, 2024 at 4:14 PM Environmental Engineer Rupnagar
<eeroropar@gmail.com> wrote:

Respected Sir,
Kindly download the attachment.

With Regards,

O/o Environmental Engineer,
Punjab Pollution Control Board,
Regional Office-Rupnagar

https://fémail.rediff.com/ajaxprism/readmail?printable=1&block_images=1&file_name=1732102130.S.146717.2.30556 .H.TnJhbWFkZXZpX2RA... 13/13
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11/21/24, 4:20 PM Welcome to Rediffmail: Inbox

Punjab Pollution Control Board,
Regional Office-Rupnagar

---------- Forwarded message ---------

From: <kaveri_d@nrsc.gov.in>

Date: Tue, Oct 29, 2024 at 2:55 PM

Subject: Re: Orders of Hon’ble NGT dated 28.08.2024 passed in Original Application No.
553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km detour as
illegal mining damages bridge” appearing in The Indian Express.

To: Environmental Engineer Rupnagar <eeroropar@gmail.com>

Cc: ramadevi_d <ramadevi_d@nrsc.gov.in>, swaruparani_k <swaruparani_k@nrsc.gov.in>

It was sent with yesterday's mail too Sir.Resending the form.

Please reply in reply all mode , so my colleagues can take action even if | am not
immediately available.

Mrs.Ramadevi will be available at 040 23884459 .

Regards

Kaveri

From: "Environmental Engineer Rupnagar" <eeroropar@gmail.com>

To: "kaveri d" <kaveri_d@nrsc.gov.in>

Sent: Tuesday, October 29, 2024 2:35:30 PM

Subject: Re: Orders of Hon’ble NGT dated 28.08.2024 passed in Original Application No.
553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km detour as
illegal mining damages bridge” appearing in The Indian Express.

Respected Sir/fMam,

It is intimated that after perusal of the preceding email dated 29.10.2024, it is informed that
Central Pollution Control Board and Punjab Pollution Control Board are Government
Agencies. The satellite images sought by this office are in compliance with the orders
issued by the Hon'ble National Green Tribunal in OA No. 553 of 2024 and the next date of
hearing is fixed on 04.12.2024. The data is required on an urgent basis.

It is therefore requested to provide the FORM to be filled by this office for getting satellite
images and also share the contact number of the concerned person at the earliest.

With Regards,

Olo Environmental Engineer,
Punjab Pollution Control Board,
Regional Office-Rupnagar

On Tue, Oct 29, 2024 at 2:08 PM <kaveri_d@nrsc.gov.in> wrote:
Dear Sir,

In continuation of yesterday's email , we have browsed our archives for the coordinates
mentioned , Latitude 31.252689 and longitude 76.388295 with 10km radius for the period
2018 to 2023 and following are cloud free collections are available.

05May22 & 18Feb2018 & 13Mar2023 from C2S satellites with 60cm Resolution for PAN
sensor (B & W) & 1.6m Resolution for MX sensor (with Blue, Green , Red & Infrared
bands).

Coverage of the area is attached. It may please be noted that High Resolution satellite
data is planned and acquired based only on the demand from the users . Hence Archive
data will be limited and not available periodically.

Kindly arrange to send the Form sent yesterday with all details and based on decision of
the authorized committee for certifying Government Entities , we will inform the required
modalities to access the above data. For Government Entities , data is available as Open
Access at no cost. For Non Government entities , the data is available at fair and
transparent pricing and have to be ordered through the bhoonidhi portal.

https://fémail.rediff.com/ajaxprism/readmail?printable=1&block_images=1&file_name=1732079739.S.843283.30156.H.WUVvZGFO0YQBSZTog... 10/13
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Welcome to Rediffmail: Inbox

Mrs.D.Ramadevi , Scientist SG and Head , DSSD will be the point of contact .

Regards

Kaveri

Group Head , DPOG
NRSC , ISRO

From: "kaveri d" <kaveri_d@nrsc.gov.in>

To: "eeroropar" <eeroropar@gmail.com>

Cc: "ramadevi_d" <ramadevi_d@nrsc.gov.in>

Sent: Monday, October 28, 2024 3:57:00 PM

Subject: Orders of Hon’ble NGT dated 28.08.2024 passed in Original Application No.
553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km detour as
illegal mining damages bridge” appearing in The Indian Express.

Dear Sir,

Good Afternoon.Kindly find attached the GE declaration form.Please arrange to fill in and
send it as a searchable PDF/OCR PDF on letter head to us , in order to facilitate Open
Access of High resolution data from Cartosat-2S and Cartosat-3 series.As per the Indian
Space Policy 2023 , 5m and coarser data are Open for all and data finer than 5m is
available as Open Access ( at no cost) to all Government Entities except for certain data
sets liked CartoDEM 2.5 and 10m posting , merged and mosaiced datasets.The
declaration form will be scrutinised by the authorised Committee and their decision will be
informed at the earliest.

Meanwhile , we will check availability of data over the given point from 2018 to 2023 .

Regards

Kaveri

Group Head , DPOG
NRSC , ISRO , Hyderabad

From: "Environmental Engineer Rupnagar" <eeroropar@gmail.com>

To: director@nrsc.gov.in, data@nrsc.gov.in

Sent: Monday, October 28, 2024 1:33:07 PM

Subject: [WARNING: ATTACHMENT UNSCANNED]Fwd: Orders of Hon’ble NGT dated
28.08.2024 passed in Original Application No. 553/2024 titled as News item titled “From
Ropar to Hoshiarpur via HP: 30-km detour as illegal mining damages bridge” appearing
in The Indian Express.

Respected Sir,
Respected Sir,

It is intimated that the CPCB has desired to provide the month wise satellite images of the
stretch between the Lattiutude is 31.252689, and longitude is 76.388295 of the site of
Broken Bridge, Ailgran, Rupnagar, Punjab for the last 5 years of (2018-2023) along with
interpretation of the satellite images with regard to extent and quantum of mining done in this stretch,
from Punjab Remote Sensing Centre as well.

It is requested to kindly contact following numbers in case of any further formalities;

1. Sh. Gurinder Pal Singh, Assistant Environmental Engineer - 70873-00301

With Regards,

O/o Environmental Engineer,
Punjab Pollution Control Board,
Regional Office-Rupnagar

With Regards,

O/o Environmental Engineer,
Punjab Pollution Control Board,
Regional Office-Rupnagar

11113
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11/21/24, 4:20 PM Welcome to Rediffmail: Inbox

Also have a virtual meeting to clarify doubts.It would be as per procedure if they are given
demo to directly place order for data through Bhoonidhi.

Regards
Kaveri

From: "Jagdish Meena" <jagdish_cpcb@rediffmail.com>

To: "kaveri d" <kaveri_d@nrsc.gov.in>

Sent: Tuesday, November 12, 2024 11:10:08 AM

Subject: Re: [WARNING: ATTACHMENT UNSCANNED] Fwd: Orders of Hon’ble NGT
dated 28.08.2024 passed in Original Application No. 553/2024 titled as News item titled
“From Ropar to Hoshiarpur via HP: 30-km detour as illegal mining damages bridge”
appearing in The Indian Express.

Respected Madam

Please find enclosed herewith exact area coordinates for your reference. However, As per
your area coordinates data provides shows beyond the area of interest, Therefore, it is
requested to kindly provide the satellite data of the above mentioned coordinates. Further
kindly requested to you arrange a 10-15 minutes virtual mode meeting with interaction of
the provide satellite images to be provided by you to clarify our the competent authority
before finalization of the approval.

With Regards

Jagdish Prasad Meena

Senior Environmental Engineer (Scientist-D)

Central Pollution Control Board

Regional Directorate, Chandigarh

Ministry of Environment ,Forest and Climate Change, Govt of India
BSNL Telephone Exchange,2nd Floor, Sector 49-C, Chandigarh-160047
Mobile No. 6393115414

From: <kaveri_d@nrsc.gov.in>

Sent: Mon, 11 Nov 2024 16:18:21

To: Jagdish Meena <jagdish_cpcb@rediffmail.com>

Cc: ramadevi_d <ramadevi_d@nrsc.gov.in>

Subject: Re: [WARNING: ATTACHMENT UNSCANNED] Fwd: Orders of Hon’ble NGT dated
28.08.2024 passed in Original Application No. 553/2024 titled as News item titled “From
Ropar to Hoshiarpur via HP: 30-km detour as illegal mining damages bridge” appearing in
The Indian Express.

Dear Sir ,

Please find attached the details. The attachment shows all details including date of
acquisition and coverage.

A shape file would have been more precise in such cases. In the absence of it , we have
considered the following minimum and maximum points in decimal degrees.

31.1457 to 31.2550 N Lat and 76.2339 to 76.3875 E Long.
Awaiting your response.

Regards
kaveri

https://fémail.rediff.com/ajaxprism/readmail?printable=1&block_images=1&file_name=1732079739.S.843283.30156.H.WUVVvZGFOYQBSZTogT... 6/13
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11/21/24, 4:20 PM Welcome to Rediffmail: Inbox

From: "Jagdish Meena" <jagdish_cpcb@rediffmail.com>

To: "kaveri d" <kaveri_d@nrsc.gov.in>

Sent: Monday, November 11, 2024 1:03:06 PM

Subject: Re: [WARNING: ATTACHMENT UNSCANNED] Fwd: Orders of Hon’ble NGT
dated 28.08.2024 passed in Original Application No. 553/2024 titled as News item titled
“From Ropar to Hoshiarpur via HP: 30-km detour as illegal mining damages bridge”
appearing in The Indian Express.

Respected madam,

kindly refer to trial email vide dated 11.11.2024 wherein you are seeking the coordinates.
The geo-coordinates of the bridge under reference are: Latitude: 31.25504 N, Longitude: 76.38753 E.

The geo-coordinates of 1000 meter upstream of the bridge are Latitude: 3101523 N, Longitude:

76.22°38” E and the geo-coordinates 1000 meter downstream of the bridge are : Latitude: 31.1457 N,

Longitude: 76.2339 E.

With Regards

Jagdish Prasad Meena

Senior Environmental Engineer (Scientist-D)

Central Pollution Control Board

Regional Directorate, Chandigarh

Ministry of Environment ,Forest and Climate Change, Govt of India
BSNL Telephone Exchange,2nd Floor, Sector 49-C, Chandigarh-160047
Mobile No. 6393115414

From: <kaveri_d@nrsc.gov.in>

Sent: Mon, 11 Nov 2024 12:40:07

To: Jagdish Meena <jagdish_cpcb@rediffmail.com>

Cc: ramadevi_d <ramadevi_d@nrsc.gov.in>

Subject: Re: [WARNING: ATTACHMENT UNSCANNED] Fwd: Orders of Hon’ble NGT dated
28.08.2024 passed in Original Application No. 553/2024 titled as News item titled “From
Ropar to Hoshiarpur via HP: 30-km detour as illegal mining damages bridge” appearing in
The Indian Express.

Dear Sir ,

We noticed that the coordinates ( please see the trailing mails) are different in different
mails. Please give us the exact coordinates to run the availability again.

Regards
Kaveri

From: "kaveri d" <kaveri_d@nrsc.gov.in>

To: "Jagdish Meena" <jagdish_cpcb@rediffmail.com>

Cc: "ramadevi_d" <ramadevi_d@nrsc.gov.in>

Sent: Monday, November 11, 2024 11:23:19 AM

Subject: Re: [WARNING: ATTACHMENT UNSCANNED] Fwd: Orders of Hon’ble NGT
dated 28.08.2024 passed in Original Application No. 553/2024 titled as News item titled
“From Ropar to Hoshiarpur via HP: 30-km detour as illegal mining damages bridge”
appearing in The Indian Express.

Dear Mr. Jagdish Prasad Meena,
Good Morning. Kindly recall our teleconversation this morning.
As per GSTIN, Central Pollution Control Board , Chandigarh , is categorized as an NGE as

per the Committee ( Statutory body is neither Government body nor a local authority as per
GST) .In view of this , the data finer than 5m resolution are priced.

https://fémail.rediff.com/ajaxprism/readmail?printable=1&block_images=1&file_name=1732079739.S.843283.30156.H.WUVVZGFOYQBSZTogT... 713
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11/21/24, 4:20 PM Welcome to Rediffmail: Inbox

There are only few datasets in the 2018-23 timeframe and the details are provided
below.The reason for sparse data availability is because High Resolution Satellites'
acquisitions are user driven.

Cartosat-1

516-254,255 Stereo available on 29/11/2017( 2.5m Stereo Data single band )
516-254.255 PAN A available on 04Apr2018 ( 2.5m single band MONO data)

C3 MX on 09Nov2021 (1.1m resolution)

You may also consult with PRSC and confirm what datasets are required. There are two
ways of getting the data.

The data can be directly ordered through bhoonidhi.nrsc.gov.in or we can order on your
behalf and supply( with commitment to pay) .The total cost would be in the order of
RS.15,000 for all three datasets .Based on your requirement of the datasets from the above
availability , we will provide the quote.

Regards
Kaveri

From: "Jagdish Meena" <jagdish_cpcb@rediffmail.com>

To: "kaveri d" <kaveri_d@nrsc.gov.in>

Sent: Friday, November 8, 2024 12:56:06 PM

Subject: Re: [WARNING: ATTACHMENT UNSCANNED] Fwd: Orders of Hon’ble NGT
dated 28.08.2024 passed in Original Application No. 553/2024 titled as News item titled
“From Ropar to Hoshiarpur via HP: 30-km detour as illegal mining damages bridge”
appearing in The Indian Express.

Respected Madam.

Thanks for reply of the email and further humbly requested to be provided the data on or
before12.11.2024 so as to timely submit the report to Hon'ble National green Tribunal
,Principal Bench New Delhi

With Regards

Jagdish Prasad Meena

Senior Environmental Engineer (Scientist-D)

Central Pollution Control Board

Regional Directorate, Chandigarh

Ministry of Environment ,Forest and Climate Change, Govt of India
BSNL Telephone Exchange,2nd Floor, Sector 49-C, Chandigarh-160047
Mobile No. 6393115414

From: <kaveri_d@nrsc.gov.in>

Sent: Fri, 08 Nov 2024 12:18:27

To: Jagdish Meena <jagdish_cpcb@rediffmail.com>

Cc: ramadevi d <ramadevi_d@nrsc.gov.in>, swaruparani k <swaruparani_k@nrsc.gov.in>,
eeroropar <eeroropar@gmail.com>, narendersharmacpcb <narendersharma.cpcb@gov.in>
Subject: Re: [WARNING: ATTACHMENT UNSCANNED] Fwd: Orders of Hon’ble NGT dated
28.08.2024 passed in Original Application No. 553/2024 titled as News item titled “From
Ropar to Hoshiarpur via HP: 30-km detour as illegal mining damages bridge” appearing in
The Indian Express.

Dear Mr. Jagdish Prasad Meena

Thank you for the mails. While we parallely process the declaration form , which may take a
week or so , in view of the urgency , we will process available data over the said
coordinates and send it electronically(FTP) to all concerned here.

Mrs.Ramadevi , Scientist SG and Head , DSSD will send you the details for facilitating
downloads of the data.

https://fémail.rediff.com/ajaxprism/readmail?printable=1&block_images=1&file_name=1732079739.S.843283.30156.H.WUVVZGFOYQBSZTogT... 8/13
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11/21/24, 4:20 PM Welcome to Rediffmail: Inbox

Regards
Kaveri
Group Head , DPOG , NRSC

From: "Jagdish Meena" <jagdish_cpcb@rediffmail.com>

To: "kaveri d" <kaveri_d@nrsc.gov.in>, "ramadevi d" <ramadevi_d@nrsc.gov.in>,
"swaruparani k" <swaruparani_k@nrsc.gov.in>, "eeroropar" <eeroropar@gmail.com>

Cc: "narendersharmacpcb" <narendersharma.cpcb@gov.in>

Sent: Thursday, November 7, 2024 4:54:25 PM

Subject: [WARNING: ATTACHMENT UNSCANNED]Re: Fwd: Orders of Hon'ble NGT dated
28.08.2024 passed in Original Application No. 553/2024 titled as News item titled “From
Ropar to Hoshiarpur via HP: 30-km detour as illegal mining damages bridge” appearing in
The Indian Express.

Respected Sir/Madam

kindly refer to the trailing mail vide dated 29/10/2024 on the above cited matter vide which
seeking filled format by the concerned agency who needs the access to the satellite
images. In this regards, enclosed herewith duly prescribed format is filled by Central
Pollution Control Board, Regional Directorate, Chandigarh . In view of the above directions
of Hon’ble National Green Tribunal, it is requested to provide the satellite images of the
stretch between Latitude: 310.1523 N, Longitude: 76.22’38” E and Latitude: 31.1457 N,
Longitude: 76.2339 E. for the last 5 years of (2018-2023) along with interpretation of the
satellite images with regard to extent and quantum of mining done in this stretch. The
matter is listed on 04/12/2024.

This may kindly be treated as urgent, being a time bound NGT matter.

With Regards

Jagdish Prasad Meena

Senior Environmental Engineer (Scientist-D)

Central Pollution Control Board

Regional Directorate, Chandigarh

Ministry of Environment ,Forest and Climate Change, Govt of India
BSNL Telephone Exchange,2nd Floor, Sector 49-C, Chandigarh-160047
Mobile No. 6393115414

From: Environmental Engineer Rupnagar <eeroropar@gmail.com>

Sent: Thu, 07 Nov 2024 12:14:51

To: jagdish cpcb <jagdish_cpcb@rediffmail.com>

Subject: Fwd: Orders of Hon’ble NGT dated 28.08.2024 passed in Original Application No.
553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km detour as
illegal mining damages bridge” appearing in The Indian Express.

Respected Sir,

Kindly peruse the trailing mail with the NRSC, w.r.t procuring the necessary
images in the subject matter (Original Application No. 553/2024 titled as News
item titled “From Ropar to Hoshiarpur via HP: 30-km detour as illegal mining
damages bridge” appearing in The Indian Express)

NRSC has provided the format to be filled by the concerned agency who needs
the access to the satellite images.

This is for your information and further necessary action in the matter please.
With Regards,
O/o Environmental Engineer,

https://fémail.rediff.com/ajaxprism/readmail?printable=1&block_images=1&file_name=1732079739.S.843283.30156.H.WUVVvZGFOYQBSZTogT... 9/13
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11/21/24, 4:54 PM W@( Welcome to Rediffmail: Inbox
Annexure 10 . . %9;')
red'ffmall Mailbox"0T jagalsh_cpcb

Subject: Re: Orders of Hon’ble NGT dated 28.08.2024 passed in Original
Application No. 553/2024 titled as News item titled “From Ropar to
Hoshiarpur via HP: 30-km detour as illegal mining damages bridge”
appearing in The Indian Express.

From: Jagdish Meena<jagdish_cpcb@rediffmail.com> on Thu, 21 Nov 2024 13:11:33

To: "director@prsc.gov.in"<director@prsc.gov.in>,"harpindersingh@prsc.gov.in"
<harpindersingh@prsc.gov.in>,"contact@prsc.gov.in"<contact@prsc.gov.in>

Cc: "narendersharmacpcb"<narendersharma.cpcb@gov.in>,"eeroropar@gmail.com"
<eeroropar@gmail.com>,"ppcbsee_zp1@yahoo.com"<ppcbsee_zp1@yahoo.com>

6 attachment(s) - FTP-105188_item_3.pdf (147.87KB) , FTP-105188_Item_No_01.pdf (493.07KB), FTP-
105188_item_no_2.pdf (148.42KB) , FTP-105188_item_No_6.pdf (365.51KB), FTP-ON105189_ltem_No_1.pdf
(132.38KB) , FTP-ON105188_Item_No_4.pdf (271.24KB)

Respected Sir,

In continuation to the trailing mail, CPCB RD Chandigarh has received the data from NRSC/ISRO
regarding the above cited matter. The login credentials for the encrypted data is attached herewith for
your reference. The files with order no. 105188 have 5 items in it and Order no. 105189 has one item in it
for the decryption.

In view of the above and the fact that matter is related to the state of Punjab, it is requested for
interpretation /inference of the same, in line with the orders of Hon'ble NGT . The reply prepared
based on the interpretation/inference of the data, provided by PRSC, will be filed before the Hon'ble
NGT.

With Regards

Jagdish Prasad Meena

Senior Environmental Engineer (Scientist-D)

Central Pollution Control Board

Regional Directorate, Chandigarh

Ministry of Environment ,Forest and Climate Change, Govt of India
BSNL Telephone Exchange,2nd Floor, Sector 49-C, Chandigarh-160047
Mobile No. 6393115414

From: "Jagdish Meena"<jagdish_cpcb@rediffmail.com>

Sent: Thu, 14 Nov 2024 12:53:06

To: <director@prsc.gov.in>,<eeroropar@gmail.com>,<harpindersingh@prsc.gov.in>,<ppcbsee_zp1@yahoo.com>,
<contact@prsc.gov.in>

Cc: "narendersharmacpcb"<narendersharma.cpcb@gov.in>

Subject: Re: Orders of Hon’ble NGT dated 28.08.2024 passed in Original Application No. 553/2024 titled as News item
titled “From Ropar to Hoshiarpur via HP: 30-km detour as illegal mining damages bridge” appearing in The Indian Express.

Respected Sir,

This is in continuation of earlier communications on the subject. In this regard, NRSC/ISRO,
Hyderabad was approached by CPCB Regional Directorate, Chandigarh regarding requirement of
satellite images to assess of extent of illegal mining conduted during 2018-2023, in compliance to the
directions of Hon'ble NGT issued vide order dated 28/08/2024. A virtual meeting was also
conducted by NRSC/ISRO Hyderabad with CPCB RD, Chandigarh on 12.11.2024, to understand
the requirement and also to elaborate the process to be followed by CPCB, to get satellite images.
This is inform you that NRSC/ISRO has considered the centre coordinates as 31.25N & 76.38E with
radius of 5 km.

Further, NRSC has confirmed the availability of the following data, which will be provided to
CPCB:

1. Cartosat-1 Stereo (PAN A & PANF) acquired on 19 Nov 2018 ( PAN A can be used as mono data
& both PANA and PANF together can be used as Stereo), 2.5m resolution

2. Cartosat-2S merged data acquired on 18 Feb 2018, 05 May 2022, and 13 Mar 2023, 0.6m
resolution.

Furthermore, it has been informed by NRSC that NRSC can only provide the data and inference has
to be done at your end or take the help of any nearest State Remote Sensing Center.

In view of the above and the fact that matter is related to the state of Punjab, the data provided by

https://fémail.rediff.com/ajaxprism/readmail ?printable=1&block_images=1&file_name=1732174893.S.2258550.RU.sfs43,sfs43,152,794.5858.16.... 1M1 1 07



11/21/24, 4:54 PM Welcome to Rediffmail: Inbox
NRSC will be shared with PRSC, with a requesm' erpretation /inference of the same, in line with
epl

the orders of Hon'ble NGT (Copy attached). Thi prepared based on the interpretation/inference
of the data, provided by PRSC, will be filed before the Hon'ble NGT.

We look forward to your co-operation in this regard, to comply with the directions of Hon'ble NGT.

With Regards

Jagdish Prasad Meena

Senior Environmental Engineer (Scientist-D)

Central Pollution Control Board

Regional Directorate, Chandigarh

Ministry of Environment ,Forest and Climate Change, Govt of India
BSNL Telephone Exchange,2nd Floor, Sector 49-C, Chandigarh-160047
Mobile No. 6393115414

From: ramadevi_d@nrsc.gov.in

Sent: Wed, 13 Nov 2024 10:18:33

To: jagdish cpcb <jagdish_cpcb@rediffmail.com>

Cc: kaveri <kaveri_d@nrsc.gov.in>, EO Data <eodata@nsilindia.co.in>

Subject: Re: Orders of Hon'ble NGT dated 28.08.2024 passed in Original Application No. 553/2024 titled as News item
titled “From Ropar to Hoshiarpur via HP: 30-km detour as illegal mining damages bridge” appearing in The Indian Express.

Dear Sir,
Good Morning!!!

We wish to inform you that Deg minutes has been converted to Deg Decimal. That's the
change but the location is same

I am attaching the coverages of each scene.

Cartosat-1 of 19Nov2018 is covered by one scene and C2s data of 18Feb2018,
05May2022, and 13Mar2023 is covered by two scenes for each date of pass (which have
to be mosaiced to extract the required area -Totally 6 scenes). It may also be noted that
products can be delivered subject to the feasibility of generation and quality certified .

HTer Td Y=9dTq / Thanking you and with regards,

S.IM1ed / D.RAMADEVI,

D /EeNR T Sl TISguaEl / Scientist Engineer 'SG',HDSSD
3T TITGUr AT T 3¢ 9 IHE / Data Acquisition Planning & Out Reach Group
(DPOG),
3H el WA &7 (SIUIT) / Data Processing Area (DPA),
ST YR W b (TTRTT),
National Remote Sensing Centre (NRSC),
YR 3idiRer SFHY™ W3-
Indian Space Research Organisation (ISRO),
CINIGRIES %QQIGIIQ, ac'i‘ll"ﬂ,
Balanagar, Hyderabad - 500 037, Telangana,
&YHIY / Office Phone : 040 2388 4459

From: "jagdish cpcb" <jagdish_cpcb@rediffmail.com>

To: "ramadevi d" <ramadevi_d@nrsc.gov.in>

Cc: "kaveri" <kaveri_d@nrsc.gov.in>, "EO Data" <eodata@nsilindia.co.in>

Sent: Tuesday, November 12, 2024 6:02:55 PM

Subject: Re: Orders of Hon’ble NGT dated 28.08.2024 passed in Original Application No.
553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km detour as
illegal mining damages bridge” appearing in The Indian Express.

Respected Madam,

As per the Virtual meeting held today, please find the attached coordinates of the desired

the Hon'ble NGT order (copy attached).
The coordinates provided in the trailing mail are not matching with our desired coordinates,
kindly confirm for the same.

https://fémail.rediff.com/ajaxprism/readmail ?printable=1&block_images=1&file_name=1732174893.S.2258550.RU.sfs43,sfs43,152,794.5858.16.... 2/11 108



NewSpacg gZia Limited
(A Govt. of India Company under Dept. of Space)
New BEL Road, ISRO HQ Campus
Bangalore - 560 094, INDIA
Phone: +91-80-23227777, Ext:127
Email:eodata@nsilindia.co.in, Website:www.nsilindia.co.in

PROFORMA INVOICE

Pl No: 74577 GSTIN of NSIL: 29AAGCN4411P1Z1
User Id: rdchd Ref No:NSIL/Bhoonidhi/SDAPSA/NDC/DDID/74577
Pl Reference: CARTOSAT1STEREO Pl Reference Date:2024-11-12 00:00:00.0

User Address
NARENDERSHARMA
RegionalDirector
RegionalDirectorateChandigarh
CENTRAL POLLUTION CONTROL VOARD
BSNLTELEXCHANGE2NDFLOOR
SECTOR49C

CHANDIGARH

Chandigarh

INDIA

rdchandigarh.cpcb@nic.in
9814004377

Place of supply:CHANDIGARH TAN No: NA
State Code: 4 PAN No: NA
Description of Goods: Surface Surveying and Map-Making services

HSN/SAC Code: 998344

Item Details
ItemNo Sat-Sen [ImgDate ([Scene- ProdCode |BaseValu |Discount |Cost IGST CGST SGST Dispatch
Spec e Mode
1-1 P5-PANA [19-NOV- |517-254 |SR000010(5110 0 5110 919.8 0 0 FTP
2018 D
1-2 P5-PANF [19-NOV- |517-254 |SR000010(0 0 0 0 0 0 FTP
2018 D

Taxable Value: Rs 5110

CGST:Rs 0

SGST:Rs 0

IGST: Rs 919.8

Total invoice value (taxable value+GST): Rs 6029.8

For Director (T&S), NSIL

*Scene Specification: Path-Row-Sub(Optional)/Orbit-Session-Segment-Strip-Scene -Mapsheet(Optional)

Note: This Proforma invoice is valid for 45 days or till the next price revision whichever is earlier.
The data products will be supplied as per our terms and conditions of supply.
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The GST applicability might change at final order 2 0 8

The payment may be made through electronic Transfer (NEFT/IMPS/RTGS) or by Demand Draft in Rupees payable to NewSpace India Limited,
New BEL Road, ISRO HQ Campus, Bangalore.

Terms of Payment: 100% advance payment

NSIL Account Details: Account No: 093705500434; Bank: ICICI Bank Ltd; Branch: New BEL Road Bangalore; IFSC Code: ICIC0000937

For urgent requirements (delivery within 5-6 hours), additional charges of 50% would be applicable.

For bulk orders discounts, please contact NSIL (eodata@nsilindia.co.in)
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2
NewSpace ngia Limited

e
(A Govt. of India Company under Dept. of Space)
New BEL Road, ISRO HQ Campus

Bangalore - 560 094, INDIA Q:Iﬁlll?'l'

Phone: +91-80-23227777, Ext:127
Pu Email:eodata@pnsilindia.co.in, Website:www.nsilindia.co.in

PROFORMA INVOICE

Pl No: 74578 GSTIN of NSIL: 29AAGCN4411P121
User Id: rdchd Ref No:NSIL/Bhoonidhi/SDAPSA/NDC/DDID/74578
Pl Reference: C2Emergeddata Pl Reference Date:2024-11-12 00:00:00.0

User Address
NARENDERSHARMA
RegionalDirector
RegionalDirectorateChandigarh
CENTRAL POLLUTION CONTROL VOARD
BSNLTELEXCHANGE2NDFLOOR
SECTOR49C

CHANDIGARH

Chandigarh

INDIA

rdchandigarh.cpcb@nic.in
9814004377

Place of supply:CHANDIGARH TAN No: NA
State Code: 4 PAN No: NA
Description of Goods: Surface Surveying and Map-Making services

HSN/SAC Code: 998344

Item Details
ItemNo Sat-Sen [ImgDate ([Scene- ProdCode |BaseValu |Discount |Cost IGST CGST SGST Dispatch
Spec e Mode

1-1 C2E-PAN |13-MAR- [31718-1-0-[STUCO00X |6190 0 6190 1114.2 0 0 FTP
2023 1-1 TD

1-2 C2E-MX [13-MAR- |31718-1-0-[STUCO00X |0 0 0 0 0 0 FTP
2023 1-1 TD

2-1 C2E-PAN [13-MAR- [31718-1-0-[STUCO00X (6190 0 6190 1114.2 0 0 FTP
2023 1-2 TD

2-2 C2E-MX [13-MAR- |31718-1-0-[STUCO00X |0 0 0 0 0 0 FTP
2023 1-2 TD

31 C2E-PAN [05-MAY- |26981-1-0-[STUCO00X |[6190 0 6190 1114.2 0 0 FTP
2022 1-25 TD

32 C2E-MX |05-MAY- [26981-1-0-[STUCO00X |0 0 0 0 0 0 FTP
2022 1-25 TD

4-1 C2E-PAN [05-MAY- |26981-1-0-[STUCO00X |[6190 0 6190 1114.2 0 0 FTP
2022 1-26 TD

4-2 C2E-MX |05-MAY- [26981-1-0-[STUCO0X |0 0 0 0 0 0 FTP
2022 1-26 TD

5-1 C2E-PAN |18-FEB- |[3645-1-0- [STUCO00X |6190 0 6190 1114.2 0 0 FTP
2018 1-7 TD

5-2 C2E-MX |18-FEB- [3645-1-0- [STUCO00X |0 0 0 0 0 0 FTP
2018 1-7 TD

6-1 C2E-PAN |18-FEB- [3645-1-0- [STUCO00X |6190 0 6190 1114.2 0 0 FTP
2018 1-8 TD

6-2 C2E-MX |18-FEB- [3645-1-0- [STUCO00X |0 0 0 0 0 0 FTP
2018 1-8 TD
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Taxable Value: Rs 37140

CGST:Rs 0

SGST:Rs 0

IGST: Rs 6685.2

Total invoice value (taxable value+GST): Rs 43825.2

For Director (T&S), NSIL

*Scene Specification: Path-Row-Sub(Optional)/Orbit-Session-Segment-Strip-Scene -Mapsheet(Optional)

Note: This Proforma invoice is valid for 45 days or till the next price revision whichever is earlier.

The data products will be supplied as per our terms and conditions of supply.

The GST applicability might change at final order

The payment may be made through electronic Transfer (NEFT/IMPS/RTGS) or by Demand Draft in Rupees payable to NewSpace India Limited,
New BEL Road, ISRO HQ Campus, Bangalore.

Terms of Payment: 100% advance payment

NSIL Account Details: Account No: 093705500434; Bank: ICICI Bank Ltd; Branch: New BEL Road Bangalore; IFSC Code: ICIC0000937

For urgent requirements (delivery within 5-6 hours), additional charges of 50% would be applicable.

For bulk orders discounts, please contact NSIL (eodata@nsilindia.co.in)
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11/21/24, 11:48 AM AO@KQXMKQX}(QX Welcome to Rediffmail: Inbox
Annex-12 rediffmail Mailbox%jjgclh_cpcb

Subject: Re: Orders of Hon’ble NGT dated 28.08.2024 passed in Original
Application No. 553/2024 titled as News item titled “From Ropar to
Hoshiarpur via HP: 30-km detour as illegal mining damages bridge”
appearing in The Indian Express.

From: ramadevi_d@nrsc.gov.in on Wed, 20 Nov 2024 16:58:50

To: Eodata <eodata@nsilindia.co.in>

Cc: jagdish cpcb <jagdish_cpcb@rediffmail.com>, kaveri <kaveri_d@nrsc.gov.in>, narendersharmacpcb
<narendersharma.cpcb@gov.in>

Dear Sir

All the products have been despatched

Sl.no1 of the order 105188 has been generated in the offline mode as it is a part data.
We are uploading the data and can be downloaded using the following credentials
ftp1.nrsc.gov.in

username= cpcbh
password= cpcb@123%

IR Td Y=gdIg / Thanking you and with regards,

ST / D.RAMADEVI,

AP /AeNfR T Sl TSTguaEl / Scientist Engineer 'SG',HDSSD
ST SR AT Td 13T ¥ IHE / Data Acquisition Planning & Out Reach Group
(DPOG),
3H el A & (S1UIT) / Data Processing Area (DPA),
P YR e Bk (THIRTE,
National Remote Sensing Centre (NRSC),
HRATY 3iaRel SFIHU TTe
Indian Space Research Organisation (ISRO),
AR, saXldlq, (‘IC1"II"|I,
Balanagar, Hyderabad - 500 037, Telangana,
XUV / Office Phone : 040 2388 4459

From: "Eodata" <eodata@nsilindia.co.in>

To: "jagdish cpcb" <jagdish_cpcb@rediffmail.com>

Cc: "kaveri" <kaveri_d@nrsc.gov.in>, "ramadevi_d" <ramadevi_d@nrsc.gov.in>,
"narendersharmacpcb” <narendersharma.cpcb@gov.in>

Sent: Wednesday, November 20, 2024 12:00:05 PM

Subject: Re: Orders of Hon'ble NGT dated 28.08.2024 passed in Original Application No.
553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km detour as
illegal mining damages bridge” appearing in The Indian Express.

Dear Sir,
Below is the status of your orders:

0O.N. 105189: All Dispatched

O.N. 105188:
4 out of 6 : Dispatched.
2 items : Quality check stage.
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11/21/24, 11:45 AM Welcome to Rediffmail: Inbox

rediffl'l'lail Mailbox%j!ggsh_cpcb

Subject: Fwd: FTP intimation for Order Number: 105189 Item Number:1

From: R D Chandigarh, CPCB <rdchandigarh.cpcb@gov.in> on Wed, 20 Nov 2024 17:03:24
To: "jagdish cpcb" <jagdish_cpcb@rediffmail.com>

—=========== Forwarded message =—===========

From: <data@nrsc.gov.in>

To: <rdchandigarh.cpcb@nic.in>

Cc: <ftpmonitor@nrsc.gov.in>, <ndc_ftp@nrsc.gov.in>, <rdchandigarh.cpcb@nic.in>,
<gaftp@nrsc.gov.in>

Date: Mon, 18 Nov 2024 15:18:08 +0530

Subject: FTP intimation for Order Number: 105189 Item Number:1
============ Forwarded message ============

Dear Sir/Madam ,

NOTE: SFTP is enabled
Product details:
Order Number: 105189
Item Number: 1
Satellite: P5

Sensor: F

Date Of Pass: 181119
Path No: 517

Row No: 254

File Name: 2410518911.zip
File Size: 192.96 MB

SFTP address : ftpl.nrsc.gov.in
User Name : rdchd105189
Password : WwCc7145

Your product is uploaded in rdchd subscription id.

Option to download the data :
On user/client side the downloads are to be done through software like FileZilla, PSFTP,
WinSCP etc. in Windows environment. It is mandatory to specify application port No 22,

NOTE: The product will be removed from FTP Server after 15 days from now.
If you have any questions or concerns, please feel free to contact us at data@nrsc.gov.in or call
040-23884596,040-23884460

Confidentiality Notice:

This e-mail message, including any attachments, is for the sole use of the intended recipient(s)
and may contain confidential and privileged information. Any unauthorized review,use,disclosure
or distribution is prohibited.

If you are not the intended recipient, please contact the sender by reply e-mail and destroy all
copies of the original message.

Regards,
NRSC Data Center
National Remote Sensing Center,ISRO.
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11/21/24, 11:37 AM Welcome to Rediffmail: Inbox

rediffl'l'lail Mailbox%j!gd3ish_cpcb

Subject: Fwd: FTP intimation for Order Number: 105188 Item Number:2

From: R D Chandigarh, CPCB <rdchandigarh.cpcb@gov.in> on Tue, 19 Nov 2024 11:52:35
To: "jagdish cpcb" <jagdish_cpcb@rediffmail.com>

1 attachment(s) - C2S_PAN-MX_DataProducts_Disclaimer.pdf (498.58KB)

s ======== Forwarded message s =======

From: <data@nrsc.gov.in>

To: <rdchandigarh.cpcb@nic.in>

Cc: <ftpmonitor@nrsc.gov.in>, <ndc_ftp@nrsc.gov.in>, <rdchandigarh.cpcb@nic.in>,
<gaftp@nrsc.gov.in>

Date: Tue, 19 Nov 2024 11:50:08 +0530

Subject: FTP intimation for Order Number: 105188 Item Number:2
============ Forwarded message ============

Dear Sir/Madam ,

NOTE: SFTP is enabled
Product details:
Order Number: 105188
Item Number: 2
Satellite: C2E

Sensor: X

Date Of Pass: 230313
Path No: O

Row No: 0

File Name: 2410518821.zip
File Size: 918.48 MB

SFTP address : ftpl.nrsc.gov.in
User Name : rdchd105188
Password : sJXn6906

Your product is uploaded in rdchd subscription id.

Option to download the data :
On user/client side the downloads are to be done through software like FileZilla, PSFTP,
WinSCP etc. in Windows environment. It is mandatory to specify application port No 22.

NOTE: The product will be removed from FTP Server after 15 days from now.
If you have any questions or concerns, please feel free to contact us at data@nrsc.gov.in or call
040-23884596,040-23884460

Confidentiality Notice:

This e-mail message, including any attachments, is for the sole use of the intended recipient(s)
and may contain confidential and privileged information. Any unauthorized review,use,disclosure
or distribution is prohibited.

If you are not the intended recipient, please contact the sender by reply e-mail and destroy all
copies of the original message.

Regards,
NRSC Data Center
National Remote Sensing Center,ISRO.
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rediffl'l'lail Mailbox%j!gdsish_cpcb

Subject: Fwd: FTP intimation for Order Number: 105188 Item Number:3

From: R D Chandigarh, CPCB <rdchandigarh.cpcb@gov.in> on Mon, 18 Nov 2024 20:49:32
To: "jagdish cpcb" <jagdish_cpcb@rediffmail.com>

1 attachment(s) - C2S_PAN-MX_DataProducts_Disclaimer.pdf (498.58KB)

s ======== Forwarded message s =======

From: <data@nrsc.gov.in>

To: <rdchandigarh.cpcb@nic.in>

Cc: <ftpmonitor@nrsc.gov.in>, <ndc_ftp@nrsc.gov.in>, <rdchandigarh.cpcb@nic.in>,
<gaftp@nrsc.gov.in>

Date: Mon, 18 Nov 2024 17:04:24 +0530

Subject: FTP intimation for Order Number: 105188 Item Number:3
============ Forwarded message ============

Dear Sir/Madam ,

NOTE: SFTP is enabled
Product details:
Order Number: 105188
Item Number: 3
Satellite: C2E

Sensor: X

Date Of Pass: 220505
Path No: O

Row No: 0

File Name: 2410518831.zip
File Size: 984.75 MB

SFTP address : ftpl.nrsc.gov.in
User Name : rdchd105188
Password : sJXn6906

Your product is uploaded in rdchd subscription id.

Option to download the data :
On user/client side the downloads are to be done through software like FileZilla, PSFTP,
WinSCP etc. in Windows environment. It is mandatory to specify application port No 22.

NOTE: The product will be removed from FTP Server after 15 days from now.
If you have any questions or concerns, please feel free to contact us at data@nrsc.gov.in or call
040-23884596,040-23884460

Confidentiality Notice:

This e-mail message, including any attachments, is for the sole use of the intended recipient(s)
and may contain confidential and privileged information. Any unauthorized review,use,disclosure
or distribution is prohibited.

If you are not the intended recipient, please contact the sender by reply e-mail and destroy all
copies of the original message.

Regards,
NRSC Data Center
National Remote Sensing Center,ISRO.
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============ Forwarded message ============

From: <data@nrsc.gov.in>

To: <rdchandigarh.cpcb@nic.in>

Cc: <ftpmonitor@nrsc.gov.in>, <ndc_ftp@nrsc.gov.in>, <rdchandigarh.cpcb@nic.in>, <qaftp@nrsc.gov.in>
Date: Wed, 20 Nov 2024 12:10:50 +0530

Subject: FTP intimation for Order Number: 105188 Item Number:4

============ Forwarded message ============

Dear Sir/Madam ,

NOTE: SFTP is enabled
Product details:

Order Number: 105188
Item Number: 4
Satellite: C2E

Sensor: X

Date Of Pass: 220505
Path No: 0O

Row No: 0

File Name: 2410518841.zip
File Size: 1111.54 MB

SFTP address : ftpl.nrsc.gov.in
User Name : rdchd105188
Password : sJXn6906

Your product is uploaded in rdchd subscription id.

Option to download the data :
On user/client side the downloads are to be done through software like FileZilla, PSFTP, WinSCP etc. in Windows environme

NOTE: The product will be removed from FTP Server after 15 days from now.
If you have any questions or concerns, please feel free to contact us at data@nrsc.gov.in or call 040-23884596,040-2388:-

Confidentiality Notice:

This e-mail message, including any attachments, is for the sole use of the intended recipient(s) and may contain confiden
or distribution is prohibited.

If you are not the intended recipient, please contact the sender by reply e-mail and destroy all copies of the original mess

Regards,
NRSC Data Center
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============ Forwarded message ============

From: <data@nrsc.gov.in>

To: <rdchandigarh.cpcb@nic.in>

Cc: <ftpmonitor@nrsc.gov.in>, <ndc_ftp@nrsc.gov.in>, <rdchandigarh.cpcb@nic.in>, <qaftp@nrsc.gov.in>
Date: Tue, 19 Nov 2024 13:16:50 +0530

Subject: FTP intimation for Order Number: 105188 Item Number:6

============ Forwarded message ============

Dear Sir/Madam ,

NOTE: SFTP is enabled
Product details:

Order Number: 105188
Item Number: 6
Satellite: C2E

Sensor: X

Date Of Pass: 180218
Path No: 0

Row No: 0

File Name: 2410518861.zip
File Size: 983.07 MB

SFTP address : ftpl.nrsc.gov.in

User Name : rdchd105188

Password : sJXn6906

Your product is uploaded in rdchd subscription id.

Option to download the data :
On user/client side the downloads are to be done through software like FileZilla, PSFTP, WinSCP etc. in Windows environme

NOTE: The product will be removed from FTP Server after 15 days from now.
If you have any questions or concerns, please feel free to contact us at data@nrsc.gov.in or call 040-23884596,040-2388:

Confidentiality Notice:

Thin A canil cmammmma fealidina amns abbaalanammba m fav blia ~nda cima Af bla fmbandad caniniani/aY amd ey mambaia caa A
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Annexure 13 . . %1 g
red'ffmall Mailbox"0T jagdfsh_cpcb

Subject: Re: Orders of Hon’ble NGT dated 28.08.2024 passed in Original
Application No. 553/2024 titled as News item titled “From Ropar to
Hoshiarpur via HP: 30-km detour as illegal mining damages bridge”
appearing in The Indian Express.

From: Jagdish Meena<jagdish_cpcb@rediffmail.com> on Thu, 21 Nov 2024 13:11:33

To: "director@prsc.gov.in"<director@prsc.gov.in>,"harpindersingh@prsc.gov.in"
<harpindersingh@prsc.gov.in>,"contact@prsc.gov.in"<contact@prsc.gov.in>

Cc: "narendersharmacpcb"<narendersharma.cpcb@gov.in>,"eeroropar@gmail.com"
<eeroropar@gmail.com>,"ppcbsee_zp1@yahoo.com"<ppcbsee_zp1@yahoo.com>

6 attachment(s) - FTP-105188_item_3.pdf (147.87KB) , FTP-105188_Item_No_01.pdf (493.07KB), FTP-
105188_item_no_2.pdf (148.42KB) , FTP-105188_item_No_6.pdf (365.51KB), FTP-ON105189_ltem_No_1.pdf
(132.38KB) , FTP-ON105188_Item_No_4.pdf (271.24KB)

Respected Sir,

In continuation to the trailing mail, CPCB RD Chandigarh has received the data from NRSC/ISRO
regarding the above cited matter. The login credentials for the encrypted data is attached herewith for
your reference. The files with order no. 105188 have 5 items in it and Order no. 105189 has one item in it
for the decryption.

In view of the above and the fact that matter is related to the state of Punjab, it is requested for
interpretation /inference of the same, in line with the orders of Hon'ble NGT . The reply prepared
based on the interpretation/inference of the data, provided by PRSC, will be filed before the Hon'ble
NGT.

With Regards

Jagdish Prasad Meena

Senior Environmental Engineer (Scientist-D)

Central Pollution Control Board

Regional Directorate, Chandigarh

Ministry of Environment ,Forest and Climate Change, Govt of India
BSNL Telephone Exchange,2nd Floor, Sector 49-C, Chandigarh-160047
Mobile No. 6393115414

From: "Jagdish Meena"<jagdish_cpcb@rediffmail.com>

Sent: Thu, 14 Nov 2024 12:53:06

To: <director@prsc.gov.in>,<eeroropar@gmail.com>,<harpindersingh@prsc.gov.in>,<ppcbsee_zp1@yahoo.com>,
<contact@prsc.gov.in>

Cc: "narendersharmacpcb"<narendersharma.cpcb@gov.in>

Subject: Re: Orders of Hon’ble NGT dated 28.08.2024 passed in Original Application No. 553/2024 titled as News item
titled “From Ropar to Hoshiarpur via HP: 30-km detour as illegal mining damages bridge” appearing in The Indian Express.

Respected Sir,

This is in continuation of earlier communications on the subject. In this regard, NRSC/ISRO,
Hyderabad was approached by CPCB Regional Directorate, Chandigarh regarding requirement of
satellite images to assess of extent of illegal mining conduted during 2018-2023, in compliance to the
directions of Hon'ble NGT issued vide order dated 28/08/2024. A virtual meeting was also
conducted by NRSC/ISRO Hyderabad with CPCB RD, Chandigarh on 12.11.2024, to understand
the requirement and also to elaborate the process to be followed by CPCB, to get satellite images.
This is inform you that NRSC/ISRO has considered the centre coordinates as 31.25N & 76.38E with
radius of 5 km.

Further, NRSC has confirmed the availability of the following data, which will be provided to
CPCB:

1. Cartosat-1 Stereo (PAN A & PANF) acquired on 19 Nov 2018 ( PAN A can be used as mono data
& both PANA and PANF together can be used as Stereo), 2.5m resolution

2. Cartosat-2S merged data acquired on 18 Feb 2018, 05 May 2022, and 13 Mar 2023, 0.6m
resolution.

Furthermore, it has been informed by NRSC that NRSC can only provide the data and inference has
to be done at your end or take the help of any nearest State Remote Sensing Center.

In view of the above and the fact that matter is related to the state of Punjab, the data provided by
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NRSC will be shared with PRSC, with a reques ifferpretation /inference of the same, in line with
the orders of Hon'ble NGT (Copy attached). Thi prepared based on the interpretation/inference
of the data, provided by PRSC, will be filed before the Hon'ble NGT.

We look forward to your co-operation in this regard, to comply with the directions of Hon'ble NGT.

With Regards

Jagdish Prasad Meena

Senior Environmental Engineer (Scientist-D)

Central Pollution Control Board

Regional Directorate, Chandigarh

Ministry of Environment ,Forest and Climate Change, Govt of India
BSNL Telephone Exchange,2nd Floor, Sector 49-C, Chandigarh-160047
Mobile No. 6393115414

From: ramadevi_d@nrsc.gov.in

Sent: Wed, 13 Nov 2024 10:18:33

To: jagdish cpcb <jagdish_cpcb@rediffmail.com>

Cc: kaveri <kaveri_d@nrsc.gov.in>, EO Data <eodata@nsilindia.co.in>

Subject: Re: Orders of Hon'ble NGT dated 28.08.2024 passed in Original Application No. 553/2024 titled as News item
titled “From Ropar to Hoshiarpur via HP: 30-km detour as illegal mining damages bridge” appearing in The Indian Express.

Dear Sir,
Good Morning!!!

We wish to inform you that Deg minutes has been converted to Deg Decimal. That's the
change but the location is same

I am attaching the coverages of each scene.

Cartosat-1 of 19Nov2018 is covered by one scene and C2s data of 18Feb2018,
05May2022, and 13Mar2023 is covered by two scenes for each date of pass (which have
to be mosaiced to extract the required area -Totally 6 scenes). It may also be noted that
products can be delivered subject to the feasibility of generation and quality certified .

HTer Td Y=9dTq / Thanking you and with regards,

S.IM1ed / D.RAMADEVI,

D /EeNR T Sl TISguaEl / Scientist Engineer 'SG',HDSSD
3T TITGUr AT T 3¢ 9 IHE / Data Acquisition Planning & Out Reach Group
(DPOG),
3H el WA &7 (SIUIT) / Data Processing Area (DPA),
ST YR W b (TTRTT),
National Remote Sensing Centre (NRSC),
YR 3idiRer SFHY™ W3-
Indian Space Research Organisation (ISRO),
CINIGRIES %QQIGIIQ, ac'i‘ll"ﬂ,
Balanagar, Hyderabad - 500 037, Telangana,
&YHIY / Office Phone : 040 2388 4459

From: "jagdish cpcb" <jagdish_cpcb@rediffmail.com>

To: "ramadevi d" <ramadevi_d@nrsc.gov.in>

Cc: "kaveri" <kaveri_d@nrsc.gov.in>, "EO Data" <eodata@nsilindia.co.in>

Sent: Tuesday, November 12, 2024 6:02:55 PM

Subject: Re: Orders of Hon’ble NGT dated 28.08.2024 passed in Original Application No.
553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km detour as
illegal mining damages bridge” appearing in The Indian Express.

Respected Madam,

As per the Virtual meeting held today, please find the attached coordinates of the desired

the Hon'ble NGT order (copy attached).
The coordinates provided in the trailing mail are not matching with our desired coordinates,
kindly confirm for the same.
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Annexure 14

Re: Orders of Hon’ble NGT dated 28.08.2024 d in Original Application No. 553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km detour as illegal mining damages

bridge” appearing in The Indian Express. 22 1
jagdish_cpcb@rediffmail.com <jagdish_cpcb@rediffmail.com>

Wed, 27 Nov 2024 12:21:13 PM +0530 *
To "Dr Brijendra Pateriya Director PRSC Ldh" <director@prsc.gov.in>, "eeroropar" <eeroropar@gmail.com>, "ppcbsee_zp1" <ppcbsee_zp1@yahoo.com>, "Sandeep Singh" <contact@prsc.gov.in>

Cc "Narender Sharma" <narendersharma.cpcb@gov.in>

Respected Sir,
Inp of the carlier co i of the above cited matter, CPCB RD Chandigah and Punjab Pollution Control Board Regional Officer, Ropar visited the PRSC office, Ludhiana at PAU campus (Punjab) on 26.11.2024 and conducted a meeting with (Director) Punjab

Remote Sensing Centre (PRSC), Ludhiana (Punjab). After detailed discussion on the above cited matter with PRSC Scientists (Sh. Ajay Mathur, Sc-G, Sh. Shashi Kant Sahoo, Sc-D) in the presence of the Director PRSC, Ludhiana the following information is to be provided
for interpretation of the satellite data

Scope of work :

As the Honble NGT has directed CPCB to “obtain the satellite images of the stretch concerned of last 5 years, excluding the monsoon period, analyse them and ascertain the extent of illegal sand mining
specially 1000 meter both side of the bridge which was damaged in July 2023" , therefore, CPCB requires the interpretation of the satellite images from the period of 2018-2023 which has been provided by NRSC of the area concerned. The
analysis has to be done with regard to the extent and quantum of mining in the concerned stretch. the analysis has to be performed by Punjab Remote sensing centre (PRSC). Further CPCB requires a radius of 1Km (diameter 2Km ) considering the bridge as
the center point and going 1km upstream and 1km downstream from that.

Area concerned geo coc
The geo-coordinates of Aligran Bridge at River Swan (Reference point area) coordinates are Latitude: 31°15717.84” N, Longitude: 76°23°14.83" E. The geo-coordinates of 1000 meter (1km) upstream of the bridge are Latitude: 31°15° 23.84”
N, Longitude: 76° 2273839 E and the geo-coordinates 1000 meter (1 Km) downstream of the bridge are: Latitude: 31914°57.26" N, Longitude: 76" 23'40.17 E

1. Further communicated that, the following high resolution satellite data was given by NRSC. The data used in the report for cover of the area of the interest (AOI). The details of the data are give below:

Years | Available imaginary dates with resolutions provided by NRSC/ISRO | No. of scenes

2018 18/02/2018 C2E merged data with 0.6m resolution 02
T9/11/2018 Cartosal-1 Stereo with 2.5m resolution [

2022 05.05.2022 C2E merged data with 0.6m resolution 02

2023 13.03.2023 C2E merged data with 0.6m resolution 02

Cartosat-1 Stereo (PAN A & PANF) acquired on 19 Nov 2018 (PAN A can be used as mono data & both PANA and PANF together can be used as Stereo), 2.5m resolution.

Cartosat-2S merged data acquired on multiples dates, 18 Feb 2018, 05 May 2022, and 13 Mar 2023, 0.6m resolution.

Further communicated that Cartosat-1 of 19 Nov 2018 is covered by one scene and C2s data of 18 Feb2018. 05 May 2022. and 13 Mar 2023 is covered by two scenes for each date of pass (which have to be mosaiced to extract the required
area -Totally 6 scenes).

We look for forward for your cooperation and prompt reply of the above cited matter.

With Regards

Jagdish Prasad Meena

Senior Environmental Engineer (Scientist-D)

Central Pollution Control Board

Regional Directorate, Chandigarh

Ministry of Environment ,Forest and Climate Change, Govt of India
BSNL Telephone Exchange,2nd Floor, Sector 49-C, Chandigarh-160047
Mobile No. 6393115414

From: "Jagdish Meena"<jagdish_cpcb@rediffmail.com>

Sent: Thu, 14 Nov 2024 12:53:06

To: <director@prsc.gov.in>,<eeroropar@gmail.com>, <harpindersingh@prsc.gov.in>,<ppcbsee zpl@yahoo.com>,<contact@prsc.gov.in>

Cc: "narendersharmacpcb"<narendersharma.cpcb@gov.in>

Subject: Re: Orders of Hon'ble NGT dated 28.08.2024 passed in Original Application No. 553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km detour as illegal mining damages bridge”
appearing in The Indian Express.

Respected Sir,

This is in conti ion of earlier ¢ ions on the subject. In this regard, NRSC/ISRO. Hyderabad was approached by CPCB Regional Directorate, Chandigarh regarding requirement of satellite images to assess of extent of illegal
mining conduted during 2018-2023, in compliance to the directions of Hon'ble NGT issued vide order dated 28/08/2024. A virtual meeting was also conducted by NRSC/ISRO Hyderabad with CPCB RD, Chandigarh on 12.11.2024. to
understand the requirement and also to elaborate the process to be followed by CPCB, to get satellite images.

This is inform you that NRSC/ISRO has considered the centre coordinates as 31.25N & 76.38E with radius of 5 km.

Further, NRSC has confirmed the availability of the following data, which will be provided to CPCB:

1. Cartosat-1 Stereo (PAN A & PANF) acquired on 19 Nov 2018 ( PAN A can be used as mono data & both PANA and PANF together can be used as Stereo), 2.5m resolution
2. Cartosat-2S merged data acquired on 18 Feb 2018, 05 May 2022, and 13 Mar 2023, 0.6m resolution.

Furthermore, it has been informed by NRSC that NRSC can only provide the data and inference has to be done at your end or take the help of any nearest State Remote Sensing Center.

In view of the above and the fact that matter is related to the state of Punjab, the data provided by NRSC will be shared with PRSC, with a request for interpretation /inference of the same, in line with the orders of Hon'ble NGT (Copy
attached). The reply prepared based on the interpretation/inference of the data, provided by PRSC, will be filed before the Hon'ble NGT.

We look forward to your co-operation in this regard, to comply with the directions of Hon'ble NGT.

With Regards

Jagdish Prasad Meena

Senior Environmental Engineer (Scientist-D)

Central Pollution Control Board

Regional Directorate, Chandigarh

Ministry of Environment ,Forest and Climate Change, Govt of India
BSNL Telephone Exchange,2nd Floor, Sector 49-C, Chandigarh-160047
Mobile No. 6393115414

From: MNrSC.gov.in

Sent: Wed, 13 Nov 2024 10:18:33

To: jagdish cpcb <jagdish_cpcb@rediffmail.com>

Cc: kaveri <kaveri d@nrsc.gov.in>, EO Data <eodata@nsilindia.co.in>

Subject: Re: Orders of Hon’ble NGT dated 28.08.2024 passed in Original Application No. 553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km detour as illegal mining damages bridge”
appearing in The Indian Express.

Dear Sir,

Good Morning!!!

We wish to inform you that Deg minutes has been converted to Deg Decimal. That's the change but the location is same
| am attaching the coverages of each scene.

Cartosat-1 of 19Nov2018 is covered by one scene and C2s data of 18Feb2018, 05May2022, and 13Mar2023 is covered by two scenes for each date of pass (which have to be mosaiced to extract the required area -
Totally 6 scenes). It may also be noted that products can be delivered subject to the feasibility of generation and quality certified .

IR T4 Y=l / Thanking you and with regards,

1. Im1edl / D.RAMADEVI,
aiﬂﬁiﬁlsiﬁﬁTRW | TISITIUES! / Scientist Engineer 'SG',HDSSD
3T 3ifTRor Ao T Wﬂﬂﬂﬂg/ Data Acquisition Planning & Out Reach Group (DPOG),
ST WA & (SIUT) / Data Processing Area (DPA),
AW YR T bt (T )
Natlonal Remote Sensmg Centre (NRSC),
i SIYT W3
Indian Space Research Organisation (ISRO), 1 2 3



Balanagar, Hyderabad - 500 037, Telangana,
GIUTY / Office Phone : 040 2388 4459
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From: "jagdish cpcb" <jagdish_cpcb@rediffmail.com>

To: "ramadevi d" <ramadevi_d@nrsc.gov.in>

Cc: "kaveri" <kaveri_d@nrsc.gov.in>, "EO Data" <eodata@nsilindia.co.in>
Sent: Tuesday, November 12, 2024 6:02:55 PM

Subject: Re: Orders of Hon'ble NGT dated 28.08.2024 passed in Original Application No. 553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km detour as illegal mining damages bridge”
appearing in The Indian Express.

Respected Madam,

attached).
The coordinates provided in the trailing mail are not matching with our desired coordinates, kindly confirm for the same.
We require a_radius of 1Km (diameter 2Km ) considering the bridge as the center point and going 1km upstream and 1km downstream from that. The Hon'ble NGT has directed that as per Para 6 of the attached order:

"It is not in dispute that by obtaining the satellite images for the period excluding the monsoon period, the extent of illegal mining in the area concerned can be ascertained. Hence, we direct the
CPCB to obtain the satellite images of the stretch concerned of last 5 years, excluding the monsoon period, analyse them and ascertain the extent of illegal sand mining specially 1000 meter
both side of the bridge which was damaged in July 2023."

If any queries, you can feel free to contact the undersigned.
With Regards

Jagdish Prasad Meena

Senior Environmental Engineer (Scientist-D)

Central Pollution Control Board

Regional Directorate, Chandigarh

Ministry of Environment ,Forest and Climate Change, Govt of India
BSNL Telephone Exchange,2nd Floor, Sector 49-C, Chandigarh-160047
Mobile No. 6393115414

From: ramadevi_d@nrsc.gov.in

Sent: Tue, 12 Nov 2024 17:19:44

To: jagdish cpcb <jagdish_cpcb@rediffmail.com>

Cc: kaveri <kaveri_d@nrsc.gov.in>, narendersharmacpcb <parendersharma.cpcb@gov.in>, EO Data <godata@nsilindia.co.in>

Subject: Orders of Hon’ble NGT dated 28.08.2024 passed in Original Application No. 553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km detour as illegal mining damages bridge” appearing in
The Indian Express.

Dear Sir,

As per the trailing mail and post our webex meeting , we have considered the centre coordinates as 31.25N & 76.38E with radius of 5 km . As requested, we have created a Proforma Invoice(Pl) for Cartosat-1 Stereo &
C2S Merged data in the period specified , 2018-2023

It may please be noted that since you have requested us to login to Bhoonidhi portal using your credentials , we have used these credentials and created the Proforma Invoice . Please check the Proforma Invoice
attached in detail . The fund transfer can be done to NSIL as per the attachment . NSIL will open an Account on your Organisation name once the fund is transferred. Please contact NSIL at eodata@nsilindia.com after
payment is made with copy of transaction receipt.

The details of the data are give below:

Cartosat-1 Stereo (PAN A & PANF) acquired on 19Nov2018 ( PAN A can be used as mono data & both PANA and PANF together can be used as Stereo) , 2.5m resolution
Cartosat-2S merged data acquired on 18Feb2018, 05May2022, and 13Mar2023 , 0.6m resolution

The Proforma Invoice is attached

We also wish to inform you that NRSC can only provide the data and inference has to be done at your end or take the help of any nearest State Remote Sensing Center.
I T4 4=4dTG / Thanking you and with regards,

31 Imedt / D.RAMADEVI,
B RESITR Tg o TaSiuauaE! / Scientist Engineer 'SG', HDSSD
ST SHfrgUr e Td 3im3e S T / Data Acquisition Planning & Out Reach Group (DPOG),
THST WY & (SIUMT) / Data Processing Area (DPA),
TP YR I B (TISARTHH),
National Remote Sensing Centre (NRSC),
SfaRel YU W6
Indian Space Research Organisation (ISRO),
Balanagar, Hyderabad - 500 037, Telangana,
GIHTY / Office Phone : 040 2388 4459

From: "jagdish cpcb" <jagdish_cpcb@rediffmail.com>

To: "kaveri" <kaveri_d@nrsc.gov.in>

Cc: "ramadevi_d" <ramadevi_d@nrsc.gov.in>, "narendersharmacpcb" <parendersharma.cpcb@gov.in>

Sent: Tuesday, November 12, 2024 4:08:57 PM

Subject: Re: Fwd: [WARNING: ATTACHMENT UNSCANNED] Fwd: Orders of Hon’ble NGT dated 28.08.2024 passed in Original Application No. 553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP:
30-km detour as illegal mining damages bridge” appearing in The Indian Express.

Respected Madam,

In continuous of the earlier trial email communications in the same matter, a meeting was conducted by NRSC/ISRO Hyderabad Telangana with CPCB RD, Chandigarh on 12.11.2024 (2.30PM) through virtual to get
satellite data image in respect of the Original Application No. 553/2024. As discussed , in the meeting and informed by the NRSC representatives that CPCB RD, Chandigarh will create login credential for getting of
the satellite data. In this context, CPCB RD, Chandigarh has been created the login credentials. The details of the login credential is as follows :

Userd id : rdchd

Password : rdchd@49

With Regards

Jagdish Prasad Meena

Senior Environmental Engineer (Scientist-D)

Central Pollution Control Board

Regional Directorate, Chandigarh

Ministry of Environment ,Forest and Climate Change, Govt of India
BSNL Telephone Exchange,2nd Floor, Sector 49-C, Chandigarh-160047
Mobile No. 6393115414

From: kaveri_d@nrsc.gov.in

Sent: Tue, 12 Nov 2024 11:23:03

To: ramadevi_d <ramadevi_d@nrsc.gov.in>

Cc: jagdish_cpcb@rediffmail.com

Subject: Fwd: [WARNING: ATTACHMENT UNSCANNED] Fwd: Orders of Hon’ble NGT dated 28.08.2024 passed in Original Application No. 553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km
detour as illegal mining damages bridge” appearing in The Indian Express.

Dear Rama,
| am CCing user in this mail.Please coordinate with user.
It is better we create a shp file with the three points after checking the radius on either side of the line with user.

Also have a virtual meeting to clarify doubts.It would be as per procedure if they are given demo to directly place order for data through Bhoonidhi.

Regards 1 24



Kaveri

From: "Jagdish Meena" <jagdish_cpcb@rediffmail.com> 223
To: "kaveri d" <kaveri_d@nrsc.gov.in>

Sent: Tuesday, November 12, 2024 11:10:08 AM

Subject: Re: [WARNING: ATTACHMENT UNSCANNED] Fwd: Orders of Hon'ble NGT dated 28.08.2024 passed in Original Application No. 553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km
detour as illegal mining damages bridge” appearing in The Indian Express.

Respected Madam

Please find enclosed herewith exact area coordinates for your reference. However, As per your area coordinates data provides shows beyond the area of interest, Therefore, it is requested to kindly provide the satellite
data of the above mentioned coordinates. Further kindly requested to you arrange a 10-15 minutes virtual mode meeting with interaction of the provide satellite images to be provided by you to clarify our the competent
authority before finalization of the approval.

With Regards

Jagdish Prasad Meena

Senior Environmental Engineer (Scientist-D)

Central Pollution Control Board

Regional Directorate, Chandigarh

Ministry of Environment ,Forest and Climate Change, Govt of India
BSNL Telephone Exchange,2nd Floor, Sector 49-C, Chandigarh-160047
Mobile No. 6393115414

From: <kaveri_d@nrsc.gov.in>

Sent: Mon, 11 Nov 2024 16:18:21

To: Jagdish Meena <jagd|sh cpCb@r edlffmal com>

Cc: ramadevi_d <| nrsc.gov.in:

Subject: Re: [WARNING ATTACHMENT UNSCANNED] Fwd: Orders of Hon’ble NGT dated 28.08.2024 passed in Original Application No. 553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km
detour as illegal mining damages bridge” appearing in The Indian Express.

Dear Sir,

Please find attached the details. The attachment shows all details including date of acquisition and coverage.

A shape file would have been more precise in such cases. In the absence of it , we have considered the following minimum and maximum points in decimal degrees.
31.1457 to 31.2550 N Lat and 76.2339 to 76.3875 E Long.

Awaiting your response.

Regards
kaveri

From: "Jagdish Meena" <jagdish_cpcb@rediffmail.com>

To: "kaveri d" <kaveri_d@nrsc.gov.in>

Sent: Monday, November 11, 2024 1:03:06 PM

Subject: Re: [WARNING: ATTACHMENT UNSCANNED] Fwd: Orders of Hon'ble NGT dated 28.08.2024 passed in Original Application No. 553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km
detour as illegal mining damages bridge” appearing in The Indian Express.

Respected madam,
kindly refer to trial email vide dated 11.11.2024 wherein you are seeking the coordinates. The geo-coordinates of the bridge under reference are: Latitude: 31.25504 N, Longitude: 76.38753 E. The geo-coordinates of 1000 meter upstream
of the bridge are Latitude: 3 191523 N, Longitude: 76.22°38™ E and the geo-coordinates 1000 meter downstream of the bridge are : Latitude: 31.1457 N, Longitude: 76.2339 E.

With Regards

Jagdish Prasad Meena

Senior Environmental Engineer (Scientist-D)

Central Pollution Control Board

Regional Directorate, Chandigarh

Ministry of Environment ,Forest and Climate Change, Govt of India
BSNL Telephone Exchange,2nd Floor, Sector 49-C, Chandigarh-160047
Mobile No. 6393115414

From: <kaveri_d@nrsc.gov.in>

Sent: Mon, 11 Nov 2024 12:40:07

To: Jagdish Meena <jagd|sh cpcb@redlffmall com>

Cc: ramadevi_d < nNrsc.gov.in:

Subject: Re: [WARNING ATTACHMENT UNSCANNED] Fwd: Orders of Hon’ble NGT dated 28.08.2024 passed in Original Application No. 553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km
detour as illegal mining damages bridge” appearing in The Indian Express.

Dear Sir,

We noticed that the coordinates ( please see the trailing mails) are different in different mails. Please give us the exact coordinates to run the availability again.
Regards

Kaveri

From: "kaveri d" <kaveri_d@nrsc.gov.in>

To: "Jagdish Meena" <jagdish_cpcb@rediffmail.com>

Cc: "ramadevi_d" <ramadevi_d@nrsc.gov.in>

Sent: Monday, November 11, 2024 11:23:19 AM

Subject: Re: [WARNING: ATTACHMENT UNSCANNED] Fwd: Orders of Hon’ble NGT dated 28.08.2024 passed in Original Application No. 553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km
detour as illegal mining damages bridge” appearing in The Indian Express.

Dear Mr. Jagdish Prasad Meena,

Good Morning. Kindly recall our teleconversation this morning.

As per GSTIN, Central Pollution Control Board , Chandigarh , is categorized as an NGE as per the Committee ( Statutory body is neither Government body nor a local authority as per GST) .In view of this , the data finer
than 5m resolution are priced.

There are only few datasets in the 2018-23 timeframe and the details are provided below.The reason for sparse data availability is because High Resolution Satellites' acquisitions are user driven.
Cartosat-1

516-254,255 Stereo available on 29/11/2017( 2.5m Stereo Data single band )
516-254.255 PAN A available on 04Apr2018 ( 2.5m single band MONO data)

C3 MX on 09Nov2021 (1.1m resolution)
You may also consult with PRSC and confirm what datasets are required. There are two ways of getting the data.

The data can be directly ordered through bhoonidhi.nrsc.gov.in or we can order on your behalf and supply( with commitment to pay) .The total cost would be in the order of RS.15,000 for all three datasets .Based on
your requirement of the datasets from the above availability , we will provide the quote. 1 2 5



Regards
Kaveri

From: "Jagdish Meena" <jagdish_cpcb@rediffmail.com> 2 24

To: "kaveri d" <kaveri_d@nrsc.gov.in>

Sent: Friday, November 8, 2024 12:56:06 PM

Subject: Re: [WARNING: ATTACHMENT UNSCANNED] Fwd: Orders of Hon'ble NGT dated 28.08.2024 passed in Original Application No. 553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km
detour as illegal mining damages bridge” appearing in The Indian Express.

Respected Madam.
Thanks for reply of the email and further humbly requested to be provided the data on or before12.11.2024 so as to timely submit the report to Hon'ble National green Tribunal ,Principal Bench New Delhi

With Regards

Jagdish Prasad Meena

Senior Environmental Engineer (Scientist-D)

Central Pollution Control Board

Regional Directorate, Chandigarh

Ministry of Environment ,Forest and Climate Change, Govt of India
BSNL Telephone Exchange,2nd Floor, Sector 49-C, Chandigarh-160047
Mobile No. 6393115414

From: <kaveri_d@nrsc.gov.in>

Sent: Fri, 08 Nov 2024 12:18:27

To: Jagdish Meena <jagdish_cpcb@rediffmail.com>

Cc: ramadevi d <ramadevi_d@nrsc.gov.in>, swaruparani k <swaruparani_k@nrsc.gov.in>, eeroropar <eeroropar@gmail.com>, narendersharmacpcb <narendersharma.cpcb@gov.in>

Subject: Re: [WARNING: ATTACHMENT UNSCANNED] Fwd: Orders of Hon’ble NGT dated 28.08.2024 passed in Original Application No. 553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km
detour as illegal mining damages bridge” appearing in The Indian Express.

Dear Mr. Jagdish Prasad Meena

Thank you for the mails. While we parallely process the declaration form , which may take a week or so , in view of the urgency , we will process available data over the said coordinates and send it electronically(FTP) to
all concerned here.

Mrs.Ramadevi , Scientist SG and Head , DSSD will send you the details for facilitating downloads of the data.

Regards
Kaveri
Group Head , DPOG , NRSC

From: "Jagdish Meena" <jagdish_cpcb@rediffmail.com>

To: "kaveri d" <kaveri_d@nrsc.gov.in>, "ramadevi d" <ramadevi_d@nrsc.gov.in>, "swaruparani k" <swaruparani_k@nrsc.gov.in>, "eeroropar" <geroropar@gmail.com>

Cc: "narendersharmacpcb" <narendersharma.cpcb@gov.in>

Sent: Thursday, November 7, 2024 4:54:25 PM

Subject: [WARNING: ATTACHMENT UNSCANNED]Re: Fwd: Orders of Hon’ble NGT dated 28.08.2024 passed in Original Application No. 553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km
detour as illegal mining damages bridge” appearing in The Indian Express.

Respected Sir/Madam

kindly refer to the trailing mail vide dated 29/10/2024 on the above cited matter vide which seeking filled format by the concerned agency who needs the access to the satellite images. In this regards, enclosed herewith
duly prescribed format is filled by Central Pollution Control Board, Regional Directorate, Chandigarh . In view of the above directions of Hon’ble National Green Tribunal, it is requested to provide the satellite images of
the stretch between Latitude: 310.1523 N, Longitude: 76.22'38” E and Latitude: 31.1457 N, Longitude: 76.2339 E. for the last 5 years of (2018-2023) along with interpretation of the satellite images with regard to extent
and quantum of mining done in this stretch. The matter is listed on 04/12/2024.

This may kindly be treated as urgent. being a time bound NGT matter.

With Regards

Jagdish Prasad Meena

Senior Environmental Engineer (Scientist-D)

Central Pollution Control Board

Regional Directorate, Chandigarh

Ministry of Environment ,Forest and Climate Change, Govt of India
BSNL Telephone Exchange,2nd Floor, Sector 49-C, Chandigarh-160047
Mobile No. 6393115414

From: Environmental Engineer Rupnagar <eeroropar@gmail.com>

Sent: Thu, 07 Nov 2024 12:14:51

To: jagdish cpcb <jagdish_cpcb@rediffmail.com>

Subject: Fwd: Orders of Hon'ble NGT dated 28.08.2024 passed in Original Application No. 553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km detour as illegal mining damages bridge”
appearing in The Indian Express.

Respected Sir,

Kindly peruse the trailing mail with the NRSC, w.r.t procuring the necessary images in the subject matter (Original Application No. 553/2024 titled as News item titled “From Ropar to Hoshiarpur
via HP: 30-km detour as illegal mining damages bridge” appearing in The Indian Express)

NRSC has provided the format to be filled by the concerned agency who needs the access to the satellite images.
This is for your information and further necessary action in the matter please.
With Regards,

Olo Environmental Engineer,
Punjab Pollution Control Board,
Regional Office-Rupnagar

--—-—-- Forwarded message —-—----

From: <kaveri_d@nrsc.gow.in>

Date: Tue, Oct 29, 2024 at 2:55 PM

Subject: Re: Orders of Hon’ble NGT dated 28.08.2024 passed in Original Application No. 553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km detour as illegal mining damages bridge” appearing
in The Indian Express.

To: Environmental Engineer Rupnagar <geroropar@gmail.com>

Cc: ramadevi_d <ramadevi_d@nrsc.gov.in>, swaruparani_k <swaruparani_k@nrsc.gov.in>

It was sent with yesterday's mail too Sir.Resending the form.

Please reply in reply all mode , so my colleagues can take action even if | am not immediately available.
Mrs.Ramadevi will be available at 040 23884459 .

Regards

Kaveri

From: "Environmental Engineer Rupnagar" <eeroropar@gmail.com>

To: "kaveri d" <kaveri_d@nrsc.gov.in>

Sent: Tuesday, October 29, 2024 2:35:30 PM

Subject: Re: Orders of Hon'ble NGT dated 28.08.2024 passed in Original Application No. 553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km detour as illegal mining damages bridge”
appearing in The Indian Express.

Respected Sir/Mam,

It is intimated that after perusal of the preceding email dated 29.10.2024, it is informed that Central Pollution Control Board and Punjab Pollution Control Board are Government Agencies. The satellite images sought by
this office are in compliance with the orders issued by the Hon'ble National Green Tribunal in OA No. 553 of 2024 and the next date of hearing is fixed on 04.12.2024. The data is required on an urgent basis. 1 26



It is therefore requested to provide the FORM to be filled by this office for getting satellite images and also share the contact number of the concerned person at the earliest.

With Regards, 2 2 5

Olo Environmental Engineer,
Punjab Pollution Control Board,
Regional Office-Rupnagar

On Tue, Oct 29, 2024 at 2:08 PM <kaveri_d@nrsc.gov.in> wrote:
Dear Sir,

In continuation of yesterday's email , we have browsed our archives for the coordinates mentioned , Latitude 31.252689 and longitude 76.388295 with 10km radius for the period 2018 to 2023 and following are cloud
free collections are available.

05May22 & 18Feb2018 & 13Mar2023 from C2S satellites with 60cm Resolution for PAN sensor (B & W) & 1.6m Resolution for MX sensor (with Blue, Green , Red & Infrared bands).

Coverage of the area is attached. It may please be noted that High Resolution satellite data is planned and acquired based only on the demand from the users . Hence Archive data will be limited and not available
periodically.

Kindly arrange to send the Form sent yesterday with all details and based on decision of the authorized committee for certifying Government Entities , we will inform the required modalities to access the above data.
For Government Entities , data is available as Open Access at no cost. For Non Government entities , the data is available at fair and transparent pricing and have to be ordered through the bhoonidhi portal.

Mrs.D.Ramadevi , Scientist SG and Head , DSSD will be the point of contact .

Regards

Kaveri

Group Head , DPOG
NRSC , ISRO

From: "kaveri d" <kaveri_d@nrsc.gov.in>

To: "eeroropar" <eeroropar@gmail.com>

Cc: "ramadevi_d" <ramadevi_d@nrsc.gov.in>

Sent: Monday, October 28, 2024 3:57:00 PM

Subject: Orders of Hon'ble NGT dated 28.08.2024 passed in Original Application No. 553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km detour as illegal mining damages bridge” appearing
in The Indian Express.

Dear Sir,
Good Afternoon.Kindly find attached the GE declaration form.Please arrange to fill in and send it as a searchable PDF/OCR PDF on letter head to us , in order to facilitate Open Access of High resolution data from

Cartosat-2S and Cartosat-3 series.As per the Indian Space Policy 2023 , 5m and coarser data are Open for all and data finer than 5m is available as Open Access ( at no cost) to all Government Entities except for
certain data sets liked CartoDEM 2.5 and 10m posting , merged and mosaiced datasets.The declaration form will be scrutinised by the authorised Committee and their decision will be informed at the earliest.

Meanwhile , we will check availability of data over the given point from 2018 to 2023 .

Regards

Kaveri

Group Head , DPOG
NRSC , ISRO, Hyderabad

From: "Environmental Engineer Rupnagar" <geroropar@gmail.com>

To: director@nrsc.gov.in, data@nrsc.gov.in

Sent: Monday, October 28, 2024 1:33:07 PM

Subject: [WARNING: ATTACHMENT UNSCANNED]Fwd: Orders of Hon'ble NGT dated 28.08.2024 passed in Original Application No. 553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km
detour as illegal mining damages bridge” appearing in The Indian Express.

Respected Sir,

Itis intimated that the CPCB has desired to provide the month wise satellite images of the stretch between the Lattiutude is 31.252689, and longitude is 76.388295 of the site of Broken Bridge, Ailgran, Rupnagar, Punjab for
the last 5 years of (2018-2023) along with interpretation of the satellite images with regard to extent and quantum of mining done in this stretch, from Punjab Remote Sensing Centre as well

It is requested to kindly contact following numbers in case of any further formalities;

1. Sh. Gurinder Pal Singh, Assistant Environmental Engineer - 70873-00301

With Regards,

Olo Environmental Engineer,
Punjab Pollution Control Board,
Regional Office-Rupnagar

With Regards,

O/o Environmental Engineer,
Punjab Pollution Control Board,
Regional Office-Rupnagar

---—-—- Forwarded message —-—---—-

From: Dr Brijendra Pateriya Director PRSC Ldh <director@prsc.gov.in>

Date: Tue, Oct 8, 2024 at 3:59 PM

Subject: Re: Orders of Hon'ble NGT dated 28.08.2024 passed in Original Application No. 553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km detour as illegal mining damages bridge”
appearing in The Indian Express.

To: <geroropar@gmail.com>, Harpinder Singh <harpindersingh@prsc.gov.in>

Cc: ppcbsee zp1 <ppcbsee_zp1@yahoo.com>, Sandeep Singh <contact@prsc.gov.in>

hitps:/www.nrsc.gov.in
Dr. Prakash Chauhan Director director[at]nrsc[dot]gov[dot]in 22802388 4001, 0854 222
Group Director, NDC datalatjnrscdotgov(dotjin 040 2388 4423

Data & Products Related Queries

From: eeroropar@gmail.com

To: "Dr Brijendra Pateriya Director PRSC Ldh" <director@prsc.gov.in>

Cc: "ppcbsee zp1" <ppcbsee_zp1@yahoo.com>

Sent: Tuesday, October 8, 2024 12:34:36 PM

Subject: Re: Orders of Hon'ble NGT dated 28.08.2024 passed in Original Application No. 553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km detour as illegal mining damages bridge”
appearing in The Indian Express.

Respected Sir,
In reference to your mail on 08.10.2024 at 11:00 AM please share the name of the concerned person and their contact details, so we can proceed further in this matter.

With Regards,

O/o Environmental Engineer,
Punjab Pollution Control Board,
Regional Office-Rupnagar

On Tue, Oct 8, 2024 at 11:00 AM Dr Brijendra Pateriya Director PRSC Ldh <director@prsc.gov.in> wrote:
Advise them to approach NRSC/ISRO-Gol for satellite image procurement as per Remote Sensing Data Policy of Govt.

From: eeroropar@gmail.com

To: "Dr Brijendra Pateriya Director PRSC Ldh" <director@prsc.gov.in>

Cc: "ppcbsee zp1" <ppcbsee_zp1@yahoo.com>

Sent: Tuesday, October 8, 2024 10:38:08 AM

Subject: Re: Orders of Hon’ble NGT dated 28.08.2024 passed in Original Application No. 553/2024 titled as News item titled “From Ropar to Hoshiarpur via HP: 30-km detour as illegal mining damages bridge”

appearing in The Indian Express. 1 27



Respected Sir,

It is intimated that the CPCB has desired to provide the month wise satellite images of the stretch bem;.ZMQZVIO.ISZS N, Longitude: 76.22°38” E and Latitude: 31.1457 N, Longitude: 76.2339 E. for the last 5 years of (2018-
2023) along with interpretation of the satellite images with regard to extent and quantum of mining done in this stretch, from Punjab Remote Sensing Centre.

This is for your kind information.
With Regards,

Olo Environmental Engineer,
Punjab Pollution Control Board,
Regional Office-Rupnagar

On Mon, Sep 23, 2024 at 4:14 PM Environmental Engineer Rupnagar <eeroropar@gmail.com> wrote:

Respected Sir,
Kindly download the attachment.

With Regards,

Olo Environmental Engineer,
Punjab Pollution Control Board,
Regional Office-Rupnagar

© 1 Attachment(s) * Download as Zip

Lat_long_of_River_Swan.pdf
12mBe O

128



FIUNES . ULDL-£2UD40

Fax :0161-230348
AnneXUfe1 5 227 E-mail : contact@prsc.gov.i

WWW.prsc.gov.l

PUNJAB REMOTE SENSING CENTRE

(A Government of Punjab Enterprise)
An IS0 9001-2015 Certified Organization

PAU Campus, Ludhiana — 141 004, Punjab (India)

No.PUNSEN/ 13220-2|
Dated: 2.12.2024
To

The Senior Environmental Engineer (Scientist-D)

Central Pollution Control Board

Regional Directorate, Chandigarh

Ministry of Environment, Forest and Climate Change, Govt of India

BSNL Telephone Exchange,2nd Floor, Sector 49-C, Chandigarh-160047

Maobile No. 6393115414,

Subject :- Regarding mapping and quantiying the mining areas (2018-2023).

Please refer to your office email dated 27.11.2024 on the subject cited
above.

Reprsentatives of Central pollution Control board and Punjab Pollution
Control Board visited PRSC on 26.11.2024 and had discussions for mapping and
qguantifying the mining areas (2018 to 2023) for which four date satellite (6 images)
were provided by them, procured through National Remote Sensing Centre,
Department of Space, Gol.

As per discussion and scope of work, the requirement is to map the mining
areas with 1KM upstream and downstream of bridge with coordinate supplied, which
involves identifying craters (description of depth is involved). This calls for 3D mapping
using satellite images.

PRSC does not have capabilities of 3D mapping of satellite images. As
such, 2D mapping using satellite images provided can be undertaken. However,
2Dmapping does not give depth of crater (essential to infer if there is mining activities).
2D mapping can at best infer some disturbances on ground which may or may not be
due to mining. Such locations needs to be confirmed as mining area by Pollution
Control Board and therefore, data provided by PRSC is not for legal purposes.

If agreed, project proposal including timeline and financials can be shared. \

Diré @W
Punjab Remote Sensing Ce &e

ce: Environmental Engineer, Punjab Pollution Contral Board, Regional Office-
Rupnagar for information.
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